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sub-section (3) of section 24
of the High Court Judges
(Conditions of Service) Act,
1954. [Placed in Library.
See No. LT-4286/73].

REVIEW & ANNUAL REPORT OF MADRAS
FERTILIZERS LTD. FOR 1971-72

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR
SINGH): I beg to lay on the Table
a copy each of the following papers
(Hindi and English versions) under
sub-section (1) of sections 619A of
the Companies Act, 1956: —

(1) Review by the Government
on the working of the Madras
Fertilizers Limited Madras
for the year 1971-72.

(2) Annual Report of the Madras
Fertilizers Limited, Madras,
for the year 1971-72 along

with the Audited Accounts
and the comments of the
Coinptroller and  Auditor
General thereon. [Placed in
Library. See No. LT-4287/
731.

BUSINESS ADVISORY COMMITTEE
TWENTY-FOURTH REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K. RAGHU-
RAMAIAH): 1 beg to present the
Twenty-fourth Report of the Business
Advisory Committee.

13.064 hrs.

PUBLIC ACCOUNTS COMMITTEE
SIXTY-SEVENTH REPORT

SHRI SEZHIYAN (Kumbakonam):
I beg to present the Sixty-Seventh
Report of the Public Accounts Com-
mittee regarding action taken by
Government on the recommendations
contained in their Forty-second Re-
port relating to Department of Health
and Department of Rehabilitation and
Planning Commission.
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MR. SPEAKER: We will resume
the further consideration of the
Motion of Thanks on the President’s
Address after the lunch recess.

The Prime Minister will reply to
the debate at 5 p.m. We have already
taken enough time and that will be
going beyond time, and in spite of
that, I have asked her to reply at five
instead of at four.

We now adjourn for lunch to re-
assemble at two O’clack.

13.0% hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha reassembled after
Lunch at Three Minutes past Four-
teen of the Clock.

SHRI JYOTIRMOY BOSU (Diamond
Harbour): Under Rule 377, I have
written to you. The Government’s
recent silent action devaluing Indian
rupee to the tune of 10 cents is a very
serious matter. We want Govern-
ment to make a statement. The
Indian rupee is passing through a
process of crosion internally and
externally causing and bringing in
more of poverty to the people
of this country and Government is
keeping this Parliament in utter dark-
ness about it. Would you ask the
Finance Minister to make a statement,
Sir? Don’t your consider it necessary,
Sir?

MR. DEPUTY SPEAKER: He has

heard you. Mr. Rudra Pratap Singh.

14.04 hrs.

MOTION OF THANKS ON
PRESIDENT'S ADDRESS

ot 7 vy Ty (TTEA) - wE-
#rx e oY, wgmfEm Toafy ot &
ST 9T ST FATE FT LA AgE
9T TR AT & TEET qAET T 30
st & aAvaw wofr favr i g
AR Fau g &
qeq SFET ATEAT § | FIHR H farw
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#$ifa afas arcm wiga w30 ¥ gfs-
T AT T AT F g '
& wz frdear, s WA
sfqer &1 @ & ) TR 7@ A Aifa
gla & &, wiw s ag@m A G R
T g wewre fremre I Aify w1
AT FX W & | A @9 F aw
ot garQr A 7Y afrg g€ A I Ay
19 S ARG WY FAAT W F AT A
Nafegi g Fm i & afes
fava gEm & gl fa’w Afs &
FALAAAT ST FraAwar & sqoq
JIEI | TR A TR AW F
a7y, frd TR TS g T @
&, waeat & gy Ay e F frdax
FreTi § AR A TR € e o
& AR 7 aTq o g aarw @
¥ wed § 1 7w fawm ¥ Y forar qastar
frar AT & ag o ifagrfes o 3|
#T0 & | g qwAT 3 48 fawsr awaAar
T T AT A F FHT § § Fvawr
o AT I qTAT & 1 gF mraw §
wiger & S g aifeeam@ & arg gk
vy wfa® g I | W ag oY sar
% i free wfgsy ¥ gq o9 et ad
T 917 &Y A Y @Y AT IHCFT HELA
7T sqagr< foear sra fored gar? 3a%
T 99 aF & 9 gy @ § I
QAT EIHT EATY aQATET W A
g |

g W ot frr dwo o< &
fomd darer w1} o Wy § 9F 99
AR N AGATAAY T QF AAYT qFEE
w & =% g gfe gf & e fag
% FTE W qNEAT FAT TG §
g wrer @ 5 ofmar s owwer &
feraredter 3w, It 5 e gfeeavm arer
W § ST 919 g FvaeEt § freax
aqTEeT /I A4 & gfg Qi 1 ga
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FEHR 78 A gt & fr qd0 & Ao
41 ST wa ¥ gfermr #Y awg
a1 AT qrEg AT gl o & wara
Tl S w5 T At & foy qwed A
STEAT F |

wq, IR N depfy @ ag
srartaar & foam ox faea & awea 2o
& @9 g wierfas of awifas
Ry ST gY a9 § 1 g R
qepfa TqdT $TETR A @ R 1 aqd
FIFRFY T AHR 9T GW AT w4 §
T TG TqA ¥ F 7T aF A gArd
F}AT 25 T ¥ 7 gl T
Ty g7 & ag @of wrgedt g F
T 50 AT F AT AT qieHRIE AT
TrfaE aea eqrf 2 @R |

1971 & drrawr ¥ afsgrfas
fratam & qverg swar & oY &
Tgaa 92 fFar gEd qeEy gwrd
IR F [aAT Nfaaqt w1 oaw w73
g 993 ¥ Ao ¥ gfagm ¥ dMaq
o7 & SargTar-Tamg ¥51 w1 asawor
FaT AT AgraowAT # FfAq o)
faavfai 1 wur fem @
¥ T AT 2477 FMAT FAgTF TAEHT
F gwfa &Y d@ar faalfa &=F #
femr ¥ oF S waw IsTar &) AW
wmo € f6 S At arfas w) migw
faguami #7 guq w<F & frww §
gfe gragasar g3 ar dfam § A
ot g fRY arIT

o0 AW F A A FiA qfR-
feafagi &, fra gF T ¥ oF AT 3T &
vagErd sigfie g, @d W wass
garafie g€ AT e AR AW A oY
gftafy Ak 3 Awdafaw @@ §
ifs  arEgetfasar ¥ faam +@ &
i a9 §t o190 3 fader wfwat §—
I 9T IO TF AT FT XAH T G
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g &5 2w & o aenfas Wik wifgs
fagmary & S TR F@ F @R
ET TG A | oy § wwdy =T
#Y 39 a1 w1 faware fearar awar §
s g s g aw@ & fag {7
FEFT T Faawer § v gy fer
Ig Wit favag o mfenr @iy aur
Aar ¥ o faware 7 g faar & 9w
T FA F quiew ¥ Ffeag 7 aww
foz gt wfgw wer widd FAE
F A Ay oY wereE gree S A
2w #r amfor aqr sfgs faawamst
T g F@ A e ¥ gewe W
FTB F T W ¢ AR fawaRgdiE
wE&T T & 5 gw few geR & 3|
FIH IBW ST WE | I qraAT
& g T F qwr arfagl #Y grEg
FATEI G T wm § fr dm A gw
T A FAY, FHQ, G F
T Ak wiw & faawr sfe & o
|qRemd § I qEY KT EW W FX
BT

o7 § & g 9T TR AT 93
AT AT HOAATCT FIAT AL
frmr s sl ¥ @@ ) owE
/I & geT 5eq7 fog § SN Faw
T am w=§ & 9TF F3 T1d
wifed =7 § o g qwdr § 9y 9
& FEAT I FET & |

wd X 48 9T Fg F% WIA! AT
_ury T g
gt & AT Aa F
5ai & 91 qfgm T'w,
AT wH B A
fumt f1¥ w9 Tge)

57 well & gy & yaA we=r Sy
I F G K[ GHTHETE AT
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& fai ok Avaw aqr gifacdar
faal & far g€ 3 § Wk o
gATT FT FEq0T AR fAa s Ao
Fo fargr g wega frar maT § 99 W1
B ¥ YT FAE

MR. DEPUTY-SPEAKER: Mr.
Dasaratha Deb. You have got only
four minutes. Can you do it in four
minutes?

SHRI DASARATHA DEB (Tripura
East): Some more minutes.

MR. DEPUTY-SPEAKER: More

meang two minutes.

SHRI DASARATHA DEB: Mr. De-
puty Speaker, Sir, the other day the
Home Minister, Mr. Uma Shankar
Dikshit, maligned the Communist
Party of ‘India (Marxists) that they
are behind the scenes for the troub-
les created in Andhra Pradesh. But
our party has already categorically
stated what our policy was. It is
known to everybody. It is the policy
of this Government who are creating
this trouble. The integration is being
endangered by the policy of the Cen-
tral Government and this is a situa-
tion for which they are wholly res-
ponsible,

This Government failed to under-
stand the magnitude of the crisis that
is prevailing in the drought-effected
areas. Today, we are facing enor-
mous problems, such as high prices
of every item of essential goods, lack
of machinery and equipment, unem-
employment, acute shortage of food-
grains and hunger and starvation in
12 severely drought-affected areas
like Tripura, Maharashtra, Gujarat,
Madhya Pradesh, Rajasthan and so
on. Even in yesterday’s paper, our
Chief Minister is reported to have
stated that the food crisis in Tripura
is very acute and, the Chief Minister
is afraid that the ration shops would
cease to continue if within a few days
rice from the Centre does not reach
our State; because of the dislocation
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food movement was' totally stopped.
Such is the situation that is taking
place. Already, 139 persons died of
starvation up to the 10th February.
The names of all these persons have
been published in the local papers.
On the 15th November, 50,000 people
participated in the satyagraha move-
ment demanding that Tripura should
be treated as a famine-affected area
and all necessary relief should be
rushed to that place. 44,000 people
courted arrest on that particular day.
On the 19th February, there was a
complete hartal in Tripura demand-
ing the same thing. But I am sorry
that the magnitude of the crisis has
not been realised by the Centre.
Even the President’s Address did not
mention about the drought-affected
areas of Tripura. The Food Minister
and the Finance Minister made state-
ments in this House two days before,
and even in their statement this was
not mentioned. It is very unfortu-
nate, because the people are dying
there. But there is no mention about
it

The trouble is going on in our
State due to continuous drought.
Even our Chief Minister has stated
that food production has fallen by as
much as 75 per cent. Damage has
been greai, and most of the tribal
people are affected. The number of
starvation deaths is much large~
among the tribal people because thev
are the poorest of the poor in that
State.

Even in the past, when there were
similar crises, these tribal people, or
at least most of them, had to live on
bamboo shoots and jungle fruits. But
this time, because of the continuous
drought, these shoots and fruits are
not available, and I do not know how
they are going to live. I ask the Gov-
ernment to take immediate steps by
rushing foodgrains to our States so
that our people may be saved

Another point which I want to make
here is this. In the President’s
Address, no mention has been made
regarding the problems of the tribal
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reople. We have been demanding in
this House and outside that regional
autonomy must be given to all the
tribal belts where there is a preponde-
rance of tribal people. But that was
not mentioned here. Preponderantly
tribal areas must be declared as sche--
duled areas and a regional council
must be set up with responsibility for
development of those areas. We are
talking of emotional integration; un-
less tribal people are associated in
the work of development of their
areas, you cannot make them agree-
able to this.

The Prime Minister, asked the other
day: if majority is suppressed by
minority, how can democracy func-
ticn? She referred to the Congress.
We agree. The majority of the popu-
lation have voted Congress to power.
They should not forget that the same
majority of the people are agitating.
now for jobs, for food and if the Gov-
ernment are not able to fulfil their
aspirations, they have the right to

bring down this Government. This is
democracy.
Scientific socialism means better

amenities of life, better food and
security of jobs. The Congress brand
of socialism means hunger and star--
unemployment, lathis and
shootings and the Defence of India
Rules and so on. Talking about
drought, the Government spokesmen
say: We cannot change nature. We
do not ask you to do that. With fore-
sight, you can take precautionary
measures. But they neglect the vital
sector, agricultural sector; they do not
provide irrigation facilities. That is
why droughtsmake our people help-
less. There are big rivers, under-
ground water and other things but
they have not been tapped. If Gov-
ernment cared to plan for proper
utilisation of available resources, the
damage from drought would not have:
been so much.

ot Qo dto AT (Twere) : FaTTRT
g, Al gEAl A afmfag 3%
® wegafa oY & s wow feay 99 &
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graeg ¥ WY gaETR fAg o A o
famgr 7 g=gang 1 weqvE Safeqq fear
¢ SawT gweT w7 & o F ger gwn
.E"l

9 ¥ oy & wegafa ot ¥ oA
Afay § 57 Tl # oaww
& T oA A taa far § A) fow
* fo¥ g "3 F grafaa qewql
¥ frdas fear & % ag 97 qweml
R faa &% AT AniedT T &)
Fifumr 7%, #§ 97 ¥ 7 fainiy e F
Jar +t go Fo WA W, faRl¥
o JY, A T gy asgafy o &
Afqwrar ¥ fawa ¥ wiaor fear, 99
F wvay § F3 FEN 8T E |

#ft MIFT T T I F FOAT
7@ a1 9 A faar fr 3w & weae v
Fear &7 qifoai ag @ § 97 3 fad
AR FCAT, w0 g, farra)
21 W 97 F IFIN TG g7 R W
#o WRe Wo TT I MAT 7 T
A swar & A9 ¥ famens 119 #
Stcags A faear | & qav wigar g
e s st MaEw w9l w1 s
gl ¥—aferw fma § SR &3
FE A—TFR 9@ ® W
I AT 91, I7 f2At § 9w g w
T8 g Fr IfcRafaar saw gf a=
T IR Ife| &1 qgra & faarar ?
T I AAFA AR Forarl & srerat
oA Tawm owr ! ()
Tk fadl #) a @ gy fF s
TITAT A HYT FET GT 1 WK IE 9T K
BIA & A FH § FF IT AT B A
I aT T@Ar Tfed | v R faq
At IAT o T F A A T
J wredFe fear qr 1 (sTaE) TR
T o @AY & g A w0 F |
o ot M 7 qEl # a3 wgl
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9T Y 77 #7 IFA F€ gfaa AT
1 @ & fad Qfew w1 agro w@
forar qr?

T A9 78 § % g7 fa Qe ofegy
F, @@ dX  § afsgz @ 77, q@ &
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g IAwr qEt W few Afg a1 afe
TaT {7

ot St wiFwe safee faa
AT W A 98 AQ 919 9K AR
) wigw g g
FAFAT § TWETT FX FT A GEAT
1 % 39 F Ty ¥ Aifwee wgfee
Aar = wfa & faw A oFw FE
FHrzaw g I wEowRoW
T@ ¥ & ft o 5 e wegfee
aE A F@ N ITA
Qe A A A 1 ™ Y om ae
< & wgn avgar § 5 otgt o swa
Y Afad #1 g §, FWT F AT
SR FUE 9 F AR FW AN
T ST A § a€ G2 WO qE TUHY
g f& 1 = g Afedt = oaew
F fa om@r §, W 99 &7 @rE FQ
g ag wmw ol ¥ o e § A6
S g Aifa w1 faw F §
Sy fF w37 @ni 7 R fawa
#wrat a w1 w9 w91, W dm
T FT IF FT THEAT T 97 qiferar-
HT & g WY F &, I FT AT
I WA & AT ag I & R osw A
T o A @ g ety &
g agaT § R ey fae arfeat w
wHg 1 AfFE 7T e @R
&Y HYHT aF AT AqIiEd |

S9 o@g & Jar = wew fagrdy
AT AT Y gY AHI ATH
F faawor &1 N TIFO FA AT
@ & 99 & o3 =gy fF g 9w o
FETAHT FT WY §, TLAHT 7
FAE | TS § A qreedy
AN gdgfmm s aF
T A HeT § e F =IO A
§ ok foFad v § | wEw g
¢ f s qrord #Y ©F S A famr
ufgs §t 1 SN W @
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gEr ot A fF oqI[W F Wy
FAST ART TR H7 77 AT 1 awda
T & ST FT I@ AT BT FW
aer @ 1 & wgar wmgar g fF o
a9 FT faar o & \fEl F 9 F
@ WX FE @ AW ¥ A AT AGY
g | IO AMITF aw FE
o A A & AR e fay SR
fas ™ & Frfal w1 @ fw
fFar

¥ orq F7 Afgs g9 W XAT ATEAT
TRHwaa s & o &

T §, AT F g AW & fry ot
FEH ¥ aganr ¥ s o 8 g
W@ § AR 9 fred i dve ¥
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R ¥ &, I AR A A7 SHRI C. T. DHANDAPANI

< . (Dharapuram) : Mr. Deputy-

wWE g g ¢ Wi Ay qw ¥ o Speaker, Sir, before I start my

gfcfeafa dar <1 9@a & 1 W@
W ¥ ScvEd T a9 g § ;N fE
T WY HHT § qr W Fopey <oy Y F
& 1 & gom e § fr o s
¥ oft T & oA ar W & AR
gt F e Y } IH w1 w=w
& faam, #lT ST FH OFE F
frama #E o oY W F FATISE 7
I FT WL FAT FA A 718 atwy
v fer § 7

™ for & faOdy mfeql & e
g g f5 WK ag 3w F S A
et T Al & av dw & W A
qAETH FT GHTHTE FET AREA §
A AN AE AF g 3T F A
FL | 99 q AT q9dT § a9 TF
& I IX qEH L G0 §, I T B
T AT TE AT § W I F AR
Hom guE T awd § A oa gw
TF T aq FT A7 & f g% W ager
g q T AN A 9w FT QT WA
FAT TG | IAHr Afed fF qw F
& R 9 A TF wifqwa avaraor
FUTT F AT AW F FH Y AW @
¥ gard faoey aifewt woAr avRm
& A St mTer A9 AT @
o e fa § ag @ A oft Ae
& WIET | ST AW T IAQAT ¥ AT
1w qg WA § |

™ Wi & qrg off famm -
oft & wfawmeer & @ @Y gwER.
e T § ¥ S9 & awde s
g1

speech, I want to mention that the
DMK, Party could not participate
in ihe joint session addressed by the
President for the simple reason which
my deputy leader, Shri G. Viswa-
pathan, has already given in the press.
As a very few minutes have been left
at my disposal, I do not want to detail
all these things. Anyhow, we have
no disrespect towards the President
because the D.M.K. was the only Party
which came out to give support to
Mr. V. V., Giri when he contested the
election. (Interruption) After joining
with the progressive parties, actually,
he contested as an Independent
candidate. He was taken as a
Congress candidate afterwards. We
have no disrespect towards the
President.

He has made some reference about
power crisis. I want to say that he
has not said about power crisis but
about the augmentation, generstion,
transmission and distribution of power
in his Address. As you know, there
is a power crisis all over the country.
That is an all-India feature, Out of
26 States, 24 States are suffering from
it. At the same time, our Ministers
from Tamil Nadu, Mr, C. Subra-
maniam and Mr. Mohan Kumara-
mangalam—we supported them; it
was no doubt unfortunate—very often
visit Tamil Nadu, and, of course, they
have a right to visit Tamil Nadu
because they happen to be Tamilians,
and they have made some references
against the D.M.K. Government, that
is, blaming the State Government for
power crisis,

This is what Mr, Mohan Kumara-
mangalam said in Vellore. I quote
from Patriot which is a supporter of
Mr. Mohan Kumaramangalam because
he is an ex-Communist, If says:

“The Union Minister of Steel,
Mr. Mohan Kumaramangalam said
here yesterday that the Centre was
in no way responsible or the power
crisis in Tamil Nadu'”
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Another Minister, Mr. C. Subra-
maniam, comes from my district and
he also said on 19th February, 1973:

“The Union Minister for Industrial
Development, Mr. C. Subramaniam
today criticised the Tamil Nadu
Government for its failure to utilise
the available electricity to achieve
the maximum social benefit.”

Both the Ministers have said like that.

Another Central Minister, Dr. K. L,
Rao, has made a statement only today
in the House in reply to Starred
Question No. 11 as follows: —

“The present acute power shortage
condition in Tamil Nadu is a
temporary phase caused by the
failure of monsoons and resultant
low storage in Hydel reservoirs as
also lower power output of Thermal
Stations due to shortage of lignite
at Neyveli....

—That is a Central project in Tamil
Nadu which is under the direct
control of Mr, Mohan Kumara-
mangalam—

“....and cooling water supplied
at Ennore and Basin Bridge. Small
Scale industrial units had also to
share the shortage although to a
lesser degree.”

He has made a very lengthy statement.
The two Ministers came to Tamil
Nadu and they wanted to malign the
D.MK. Government and criticise the
State Government,

There two Ministers always suffer
from some sort of complex. They
miserably failed in their attempts to
dislodge the D.M.K., Government in
Tamil Nadu. They live in a fools’
paradise. They instigatéd the labo-
urers against the D.M.K. Government
in order to create a law and order
problem. But they could not achieve
their objective, Collaborating with
big landlords, Mr. C, Subramaniam
and Mr. Mohan Kumaramangalam,
personally organised the agriculturists’
agitations in order to give troubles to
the State Government....
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THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS, MINISTER OF
INFORMATION AND BROADCAST-
ING AND MINISTER OF SPACE
(SHRIMATI INDIRA GANDHI): I
do not think this is mentioned in the
President’s Address,

SHRI G. VISWANATHAN (Wandi-

wash): The President has mentioned
“violence”. This is connected with
that,

SHRI C. T. DHANDAPANI: After
understanding the real strength of the
DMK, Government, they tried to
split the D.MK. by purchasing an
actor for their political ends which
they could not do. By utilising the
power crisis they try to malign and
valify the D M.K, Government, They
always try to create some trouble in
Tamil Nadu. The Prime Minister
herself knows better about this.

About the power crisis I want to
say a few words, Tamil Nadu is
to-day facing an acute shortage of
power estimated at 1040 million units
for the period February to May 1973
as against a requirement of 2712
million units, Power shortage in
Tamil Nadu this year has been due
to the cumulative effect of the failure
of the South West monsoon in the
Nilgiris and the Anamalaj ranges, low
output at Neyveli and the stoppage of
relief from Kerala and Mysore. The
South West monsoon not only has
failed in Tamil Nadu but also in the
neighbouring States of Mysore and
Kerala, The Kundah and Aliyar
groups of reservoirs are now practi-
cally empty.

The storage equivalent of electrical
energy of all reservoirs in the State

.was only 308 million units as on 15th

February, 1973 as against 1302 million
units at the same date last year,
Hitherto, Tamil Nadu has been
purchasing power on a large scale
from Mysore and Kerala As much as
1062 million units were purchased in
1970-71 and only 525 million units in
1971-72 whereas the relief obtained
from 1st April, 1972 is only 280 million
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units, The traditionally surplus
Mysore State have imposed a 25 per
cent cut this year in their Siate and
Kerala is just self-sufficient. Thus,
the short relief from Mpysore and
Kerala has also contributed to the
power shortage to-day,

The Ennore thermal power station
-established recently has an installed
capacity of 230 megawatts at present
and two more units of 110 megawatts
each are under erection, The first
100 megawatt unit was commissioned
in May 1972, But the generation could
not be maintained due to dearth of
coal and inadequate cooling water
supply till December 1972. To work
at its full capacity, the Ennore station
needs 2500 tonnes of coal a day, but
‘the actual supplies have been less than
1200 tonnes a day, due to dislocation
of rail traffic in Andhra,

Same is the case with regard to the

Banin Bridge thermal station, Arrange-
ments have been made to bring coal
from Bihar and Bengal for use in
Basin Bridge power station—about
25,000 tonnes per month. The non.
Minister, Dr. K. L, Rao, only this
morning stated that even the DVC
could not produce to its full capacity
for want of coal,

Coming to Neyveli which is a
central sector project with an
installed capacity of 600 megawatts,
it is hardly working at 250 megawatts
and relief to Tamil Nadu is 180
megawatts. If Neyveli works at least
at the same level as of last year, the
State Government would not have
faced such a serious power shortage,
The Tamil Nadu Government had
repeatedly brought to the notice of
the centre the unsatisfactory
operational level at Neyveli and the
adverse effect it has on the economy
of the State in the form of power
shortage,

Another important thing, the bulk
of failure power generation has,
therefore, to depend on the utilisation
of lignite and the exploitation of
nuclear energy for power generation,
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The Tamil Nadu Government has
proposed two thermal ;stations of 400
megawatts at a cost of Rs, 73 crores,
one at Tuticorin and another one of
330 megawatts 2t Mettur Dam at a
cost of Rs. 65 crores. These stations
can be commissioned in 1978-79 if the
work on these is taken up in 1973-74.

At the same time, we have sent up
proposals to the Central Government
which are pending with the centre for
its clearance. These are: (1)
Cholatipuzha project of 60 megawatts,
(2) Servalar project of 20 megawatts,
(3) Nellitherai project—50 megawatts,
(4) Puvalayar project of 35 mega-
watts, (5) Pondiar Ponnampuzha—
100 megawatts, (6) Shanmuga Nadi
project of 30 megawatts, (7) coonoor
Kallar project of 50 megawatts
and (8) Lower Moyar—30 megawatts,
(9) Kundah Stage IV—110 MW,
Kalpakkam—400 MW and Ennore--
110 MW. These are the schemes sent
to the Central Government. Not only
that, Sir. The Central Minister
accused u3; saying that we are not
at all taking any interest. The
Congress party ruled in Tamilnadu
for 20 years. Their achievement was
only 857 m.w, Right from the year
1967, after the DMK party come to
power, now the position is 1376 m. w,
of power. That means, within a
period of 5 years we could achieve
500 m.w. of power increased in Tamil-
nadu. Even in the year 1965 our party
sent a Memorandum to the Central
Government during the period of the
late Prime Minister Shri Lal Bahadur
Shastri for the sanctioning of the
second mine cut at Neyveli. This
request was turned down as usual,
Then, during the period of late leader
Anna, in 1968, the Tamilnadu Govern-
ment sent a draft plan to the Central
Government seeking their permission
for the second mine cut at Neyveli,
for increased provision at Kalpakkam
and for the nuclear unit at Tuticorin,
We proposed to the Prime Minister
to include these in the Fourth Five-
year Plan, Our Prime Minister
generously rejected saying, no funds.
Despite all this, Sir....
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MR. DEPUTY-SPEAKER: Why is

there need to defend the DMK Gov-

ernment so much in this forum?

SHRI C. T
Pardon, Sir....

MR. DEPUTY SPEAKER: I said:
Why do you need to defend the DMK
government so much in this forum?

DHANDAPANI:

SHRI C. T. DHANDAPANI:
Because, Sir, two Central Ministers,
responsible Central Ministers, came to
Madras and accused the DMK Govern-
ment.

SHRIMATI INDIRA GANDHI:
Your whole horizon seems to be filled
with those two Ministers,

SHRI SEZHIYAN (Kumbakonam):
The horizon of these two Ministers
seems to be filled with Tamil Nadu
only. The image of the Centre is
reflected by these two Ministers in
Madras. That is why we have to
refer to that.

SHRI C. T. DHANAPANI: Un-
fortunately they are Ministers in
power in the Centre,

SHRI VASANT SATHE (Akola):
This is a speech of guilty conscience.

SHRI C. T, DHANDAPANI: Not
only in Tamilnadu. In other States,
the position about power-cut is like
this. In Haryana, it is 80 per cent;
Punjab 75 per cent; U.P, 40 per cent;

. Rajasthan 50 per cent; West Bengal
50 per cent and so on, I request the
Prime Minister to augument the power
supply in the country and sanction
the schemes proposed by Tamilnadu
already in this respect. They must
give clearance to the projects which
wé have already sent to the Central
Government,

Then, about the handloom industry.

LY P

MR, DEPUTY-SPEAKER: You are
beginning a new speech....
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SHRI C. T, DHANDAPANI: This
is my las. point, Sir. The handloom
industry is suffering on account of
non-availability of yarn, 22 lakhs of
weavers are starving and are without
jobs, The first reason for this non-
availability of yarn is the powercut.
.The second reason for the non-
availablity of yarn i3 our accelerated
rate of export to Bangladesh leaving
less yarn for the local market. The
total requirement of the handloom
weaver is 20,000 bales per month.
The cooperative spinning mills and
textile mills controlled by Tamilnadu
Textile Corporation produce only
7500 bales of hank yarn but the total
production in Tamilnadu of hank yarn
is 33,000 bales by all the textile mills.
The State Government has no right
to procure yarn from the textile mills

other than cooperatives and mills
under the Tamil Nadu Textile
Corporation. The Chief Minister has
sent a letter to the Prime Minister

asking for ‘immediate relief and
distribution of yarn and he has
requested Prime Minister to convene
a Chief Ministers’ Conference. T
request that this may be considered
sympathetically by the Prime Minister
to give relief to the starving weavers.
Thank you.

SHRIMATI JYOTSNA CHANDA
(Cachar): Mr, Deputy-Speaker, Sir,
I rise to thank our President for his
Address and support the motion
placed before the House.

It is in the fitness of things that the
Address mentions the Andhra happen-
ings and impels us to take the proper
lessions from it. It would have been
equally desirable to have had a men-
tion of the happenings in my State
Assam in the President’s Address,
because the Assam happenings also
stand as a challenge before the na-
tion to rededicate itself to the cause
for which numerous martyrs laid
down their lives during the long
struggle for freedom.

It is indeed a tragedy of the first
magnitude that we are fast dislodg-
ing ourselves from the hallowed patk
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charted by our great leaders during
the fredom struggle. Still greater is
the tragedy that sinister forces are
rapidly subverting our democratic
values and the Constitution through
appeals to linguism, regionalism etc.

The happenings in the Brahmapu-
tra valley have proved beyond doubt
that the very basis of our democratic
Constitution would be shaken beyond
repair if prompt steps are not taken
to uphold the Constitution. What is
at stake is not the future of a few mil-
lion human beings in Assam alone but
the very fundamentals of our demo-
cratic structure.

By denying the genuine and inali-
enable right to the minorities of
Assam to prosecute their studieg in
their mother-tongues, intolerant op-
inion has already torpedoed the Cons-
titution and the fundamental, cultural
and educational rights enshrined in it.

According to the short brochure on
our Constitution first published in
1950, with a foreword from the first
President, the late Dr. Rajendra Pra-
sad, our Constitution, as one Mem-
ber of the Constituent Asgembly put
it, ‘opens a new era of the right of the
minorities’. It safeguards the free-
dom of every minority fo  practise
its own religion and to conserve its
own culture, language and  script.
The term ‘monority’ is used in this
connection in a wide sense to include
even culture minorities which exist
in a particular locality, The main
idea, as the late Dr, Ambedkar ex-
plained, was to see that if there was
a cultural minority which wanted to
preserve its own language and cul-
ture, the State would not by law im-
Pose upon it any other culture which
might be local or otherwise.

In spite of the clearly enunciated
Constitutional provision, two univer-
sities in Assam supported and main-
tained by the State Government and
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tha UGC have acted in flagrant viola--
tion of it by denying equal opportu-
nities to students of the mionorities..
The failure of the State and the
Central Government to uphold the
Constitution in the face of perverted
attacks from those two Universities
has created a peculiar situation where
chauvinism feels encouraged to grow
increasingly more exacting.

. The contagion has also affected the
State Government of Assam, the Edu-
cation Department of which recently
issued a circular to introduce Assa-
mese even at the primary stage in
non-Assamese medium schools. The:
Secondary Education Board of the-
Assam Government recently imposed
a new curricalum by Circular No.
SEBA-EU|CURR|5|7654—8653  dated
the 30th December, 1972, shutting
out elective subjects of Hindi/Sans-
krit/Arabic Persian/History/Geogra-
phy/Commercial Geography/Ele-
ments of Civics and Economics/Adv-
anced Science/Crafts etc. from stu-
dents of classes 8 {o 10 whose first
language is not Assamese, and forc-
ing Assamese in lieu which students
with first language Assamese are
given a wide option of these elective
subjects. This curriculum jg still in
force, and the educationists of my
district Cachar have rightly rejected
it as unacceptable and discriminatory.
Sir, if you allow me, I would like to
place* that curriculum on the Table
of the House,

With such an atmosphere of narrow-
ness and violent chauvinism forstered
in Assam under the liberal patronage
of the Gauhati' and Dibrugarh uni-
versities’ academic circles and sec-
tions of the State Government, it is
not unnatural that harves{s of hate
are reaped periodically. The text-
books in Assamese help much to pre-
pare the grounds in the minds of the
Assamese-speaking boys and girls to
consider the non-Assamese in parti-
cular as potent threat to the survival
of Assamese identity. So, whenever
the Jehad cry is raised by interested
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*The speaker not having subsequently accorded the mecessary permission, the
document was not treated as laid on the Table.
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[Shrimati Jyotsna Chanda]
quarters, the response seems astound-
ing in an astonishingly short time and
a large sections of the people are
rallied for starting ant.-Bengali dis-
turbances, on the pattern of the anti-
Jjewish inquisition of the Middle
Ages, and Hitler's campaign against
the Jews in Germany. This is the
background against which a professor

of a university in Assam earns res-,

pectability by describing the Benga-
lees as a ‘“‘cancer in Assam,” in the
course of a letter published in the
leading newspaper of the State,
Assam Tribune, in the month of
November.

This is also the background against
‘which the economic boycott of Ben-
‘galees is propagated and practised in
ithe Assam valley. Such economic
boycotis are even campaigned thro-
ugh advertisements of some text-book
publishers, and letters and comments
published in -he Assamese language
press.

What is morz astounding is the role
of the Gauhati and Dibrugarh stations
of the All India Radio. These two
:stations not only discontinued a re-
gular programme of Tagore  Song,
that is, Rabindra Sangeet, but also
functioned as the propaganda organ
of jingoistics.  Regional news-bulle-
tins, commentaries, dramas and gongs
are slanted against the non-Assamese
populations of Assam. Sometimes,
Tadio-dramas are broadcast in such
a manner as to lend support to the
hate campaign against the Bangalees,
Marwaris, etc,

MR. DEPUTY SPEAKER:
‘hon. Member’s time is up.

SHRIMATI JYOTSNA CHANDA: I
am finishing, Sir. It is a matter of
@ thausand pities that the Govern-
ment of India have done nothing
prevent the regular and continued
abuse of this Government-run elec-
‘tronic medium.

The

It is also unfortunate that nothing
‘tangible has ae yet been dome for
reforming the law and order machi-
mery in Assam, so that the police and
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the administrative machnery become
willing and capable to protect the
life and property of all the citizens,
irrespective of caste, creed, language,
ete. A thorough overhaul of the State
police and administrative set-up and
the strengthening of the intelligence
machinery of the Central Govern-
ment can be postponed at the nation’s
peril only, because there is more than
one indication thet the sensitive
north-eastern region of the country
has become a happy hunting-ground
of domestic and foreign conspirators
and their henchmen.

With these words I support the
motion.
SHRI MALLIKARJUN (Medak):

Mr. Deputy-Speaker, Sir, a separate
Telengana State is inevitable, The
birfurcation of Andhra Pradesh s
unavoidable. The President’s Address
made an appeal to eschew violence.
But no reveleation has been made
regarding the formation of the State
of Telangana, However taking the
memory of the hon. Members back to
1969, the agitation for a separate
Telangana Sta‘e was started by the
students of the Osmania university;
later people responded to it when they
were convinced by the fact that their
safety and prosperity lies in it.
Lakhs of people offered satyagaraha
and went to jail. The ggitation was
peaceful and on Gendhian principles,
truly non-violent.

When we go into the reasons for it,
we have to say that the gentlemen’s
agreement was completely violated;
there was non-adherence on the part
of Andhra Government to the white
paper issued in 1961. Economic
exploitation and political domina-
tion by the then Andhra leader-
ship coupled with increasing unem-
ployment and {rustration resulted in
the agitation for a separate Telanga-
na State. Consequently however, on
the interference of the Prime Minis-
ter the Telangana Praja Samati which
stood for separate State merged with
the Congress; the eight point formula
was announced in 1969 and the six
point formula was incorporated in the
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me: ger resolutivn. Later in the elec-
tion manifesto, the implementation
of the Mulki rules which was the
dominant factor had been included.
Our hon. and beloved Prime Minister
made a public commitment at War-
rangal that she would adopt the re-
quired constitutiona] measures to
implement the Mulki rules. In other
words,. another cxperiment. There
was failure on the part of the Govern-
ment of Andhra Pradesh to complete
the exercise on regionalisation of the
services. On the conirary they went
into appeal for the Mulki rules, after
the full bench judgement of the High
Court to the Supreme Court. The
judgement has come. Promises were
violated. Dilution of the judgement
started. Prior to the enactment of
the five point formula and the Mulki-
rules Bill, we appealed to the Prime
Minister: Madam, it is utterly im-
possib’e to maintain the integrity of
the State; kindly split it into two in
order to give real progress, peace and
happiness to the people of both
the regions. The further sequence
of events are known to every one
h2re. What do you mean by democ-
racy—when people and people’s re-
presentatives in the majority demand,
we have to concede it.

1500 hrs.

Of course you are entitled to think
over this: how best it fits within the
fromework of the nationa] policy and
to what extent it is going to result
in other repurcussions in the nation;
you should ponder over it. But it
does not mean that this is not a.real
movement, that it is a movement of
landlords and reactionaries, that the
people of Andhra are afraid of the
implementation of land reforms and
so they have started this movement,
etc. This is completely wrong. I do
not want the Government of India to
be under any illusion because of the
propaganda made by the pseudo-in.
tegrationists in the capital who do
not have clarity of political thinking,
who feel that they are the champi-
ons of the people and who are trying
to keep the Centre in darkness about
vital realities, about democratic prin-
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ciples anid about the people’s urge for
separation. How amazing and how
wonderful it is to see this flock of
pseudo-integra.ionists  sitting  here
and trying to impress on the minds
of the Central leadership!

The movement for separation has.
advanced because the people feel for
it. When people feel for it, what
force on earth can prevent it? The:
pseudo-integrationists are caying
that people do not want separation.
and it is a movement of the vested
interests. ask, can anybody say that
the students in 1969 who sowed the
seed of separation have vested in-
terests? What have you given to the
students? Have you given chief
Ministership or any such power, to
them? (Interruption). I have come
to focus attention of the Government
of India on the point that the people
want szparation through a mandate.
You know, Sir, in the 1871 mid-term
poll when the Congress was sweep
ing the polls in the rest of the country,
out of 14 seats, TPS won 10 seats on
the basis of separate statehood, esta-
blishing the fact that the people dersire
for it. In a democracy, can you deny
the desire of the people?

We do agree that violence must
stop and normalcy should be restor-
ed. We, the Members of Parliament
from both the regions, have appealed
for peace and normalcy. The Cogpg-
ress Forum for separate Telengana
which is fighting for separate state-
hood in Hyderabad led by Dr. Chenna
Reddy appealed for peace. Dr. Chen-
na Reddy have also issued statements
that transport of essential commodities
should not be interrputed. Today
normalcy is conting. Of course, the
Government is putting in its efforts.
At the same time, as responsible lea-
ders, we are trying for restoration of
peace and normalcy. But on the
other side, the pseudo-integrationsts
provoke the people. They start insti-
gations. If this is the dual policy of
the Government of India, I pity it. I
want to say, the earliest you concede
separate statehood for Telengana,
the best it is in the interests of the
people of both the regions.
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[Shri Mallikarjun]

Lastly, I support the Address of the
President except that portion which
pertains to Andhra Pradesh. I convey
my thanks to him for the commitment
of the government for socio-
economic  transformation, providing
water and electricity to the farmers
and for emphasizing our foreign policy
-of non-alignment ang Panch Sheel.

Finally, let me say that the Telen-
gana people will fight with courage and
conviction till the achievement of our
cherished goal, whatever may be
‘the dire consequences, whatever may
be the time taken. So, I appeal to the
Prime Minister that in her reply in-
‘stead of giving us blessing alone, let
her concede the State.

SHRI M. RAM GOPAL REDDY: Mr.
Deputy-Speaker, Sir, ] want to make a
direct speech as my young friend Shri
Mallikarajun has done. The vivisec-
tion of A.P. is avoidable and will be
avoided. I have carefully read the
Address of the President and I found
that one point is conspicuously miss-
ing in it. The President has not con-
gratulated the opposition minus the
CPI. Because, for the first time, the
opposition has scored a measure of
success against  Shrimati Indira
Gandhi’s policies in Andhra Pradesh.
‘The Congress Government wanted to
implement the land reforms by the end
-of December 1972. The opposition was
successful in ensuring the postpone-
ment of the implementation of the land
reforms in Andhra area. All the land
records were either burnt or altered to
the advantage of the landlords More-
over, several big landlords have borro-
wed money from land mortgage or co-
,pperative banks. Ali those records
‘have been burnt. From the manure
godowns all the manure was taken
away and then those godowns were
set on fire. Then in the coasta]l area
of Andhra region one railway employe
was burnt alive. The house of the
Member of Parlisment of that region
was looted and several things were
‘burnt. After all, onlv one hundred
goondas are required to disturb one
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lakh of people. 1 can say this from
my experience in the Telengana area.

In Telengana area I have fought
on Congress ticket against the Sepa-
rate Telengana Praja Samiti and won
with a majority of 60,000 yotes. We
have only to convince the people that
what they are doing is wrong, Now
wiser counsels are prevailing in the
Andhra region ang soon they will
realise that what they have done is
wrong and against their own interests.

After all, there is no quarrel bet-
ween - the people of Andhra and the
people of Telengana. There is no
quarrel between the kisans, workers,
taxi drivers, ricksawallas or pan-
shopwallas of Andhra region and
Telengana. Only a few NGOgs are
creating the trouble. Even among the
NGOs the number that will be affected
by the Mulki Rule would not be more
than 4,000 or 5,000. I have made this
statement after the judement of the
Supreme Court on Mulki Rule. At that
tirme, I said, Hyderabad city should
be made free so that Andhra people
who are sincerely feeling that they
have been treated as second-rate citi-
zens in their own capital should go.
After all, in Government service, we
are not going to get vacancies, even
1000 a vear. One Syndicate Bank is
employing 3000 persons a year, So
also other Banks including private
banks. For 1000 vacancies, the share
of Telengana comes to 334 and the
share of Shri P. Venkatasubbaiah is
666. For 300 and odd jobs. are you
going to divide Andhra Pradesh? I
want to ask? Some people want to
divide Andhra Pradesh for no reason
except to satisfy some of the people
whom Mrs. Gandhi, unfortunately,
could not accommodate some way or
the other. Had they been accommo-
dated, there would have been no
trouble.

The argument of T.P.S is that they
have swept the polls in 1971, I want
to bring to vour notice that out of 100
seats, integrationists) got majority in



253 Motion of

38 Assembly Constituencies. The
votes polled by us were about 40 to
42 per cent. When people are in
emotions, certainly some will have
some advantage temporarily. In 1972,
the same Praja Samiti put up 42 can-
didates out of which 28 lost their de-
posits and only two candidates won.
One candidate won by 1000 votes and
the other lady candidate, Shrimati
Ishwari Bhi, who talks so much in the
Assembly wopn only by 1300 votes. This
is their fate.

I have discusseq with Andhra NGO
and 1 have told them, “You have been
in the city for 168 years. You people
are going to retire in 5 or 6 years.
Heavens are not going to fall in §
years. After 1977, there is no Mulki
Rules no reservation or anything.”

SHRI MALLIKARJUN: That is not
tolerated by Andhra people .. (Inter-
Tuptions).

SHRI M. RAM GOPAL REDDY:
That is not your property or my pro-
perty. This is the property of the
people. If those people feel so con-
fident that they have got any follow-
ing, I request him to resign and seek
re-election on the Telengana Praja
Samiti ticket and I am ready to fight
him....

SHRI MALLIKARJUN: 1 challenge
you. I will resign.... (Interruption)
1 accept this challenge.

SHRI G. VISWANATHAN: Let both
of them resign, ’

SHRI M. RAM GOPAL REDDY:
Raja Rameshwar Rao who has been
saying that Hyderabaq has got a sepa-
rate culture and that all the cultures
of India are represented in Hyderabad,
1 want to ask him whether he cannot
accommodate Andhra people and their
culture which is not different from
ours. His mother comes from Andhra
area. That is why he is very brilliant.
With all the Rajas in Hyderabad sup-
porting not only Nizam but were sup-
porting Razakars, the great leader,
Raja Rameshwar Rao, supported the
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national, cause, He was the first man
who denounced his titles bestowed on
him by Nizam and met Panditji and
Panditji patted him and made him an
Ambassador. He should not forget
that. Andhras are very good people.

If you want to break Andhra Pra-
desh into two, you have to imme-
diately divide Andhra Pradesh into
three. If Rayalseema and Sarkar
areas are to be retained together,
Telengana is the only cementing force.
Telengana people alone can cement the
two areas together. If we have to
break Andhra Pradesh into two, we
have to break Andhra Pradesh into
three. We all like to live together.
By this statement, I am not taking any
risk in my political career. 7 thave
been winning all the elections even
during the Praja Samiti violent agita-
tion.

Now, I want to make a passing re-
ference to Mr. Shamum. That gentle-
man never wanted to bifurcate his
State into three, Jammu, Kashmir and
Ladakh. But why does he want my
State to be bifurcated? What is the
motive behind this?

Regarding the DMK, who are my
neighbours, we never interfered with
them. Even when the kisans’ agita-
tion was going on, we never inter-
fered. Then, why should they come
and create more trouble in my State?
I am telling them that they are not
going to last long....

SHRI G. VISWANATHAN: On a
point of order, Sir.

SHRI P. M. SAYEED (Laccadive,
Minicoy and Amindivi Islands): Under
what Rule?

SHRI G. VISWANATHAN: I would
like to point out the situation. I
would ask the hon. Member not to
read too many things.

SHRI M. RAM GOPAL REDDY:
Yes, I can read. If Andhra is to be
divided, why not Tami] Nadu also be
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[Shri M. Ram Gopal Reddy.]
divided. There are 40 per cent An-
dhras in Tamil Nadu. That he should
not forget,

In the end, I support the motion
moved by my hon. friend, Mr. Sinha
and if our Prime Minister thinks it
proper, she may congratulate the
Opposition for having sabotaged our
land reforms in the Andhra area.

oS vafag W aat (d&k))
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T wo wiwarae ¥ aga &A@ F FR
SEIW ST ¥\ wig wIw Ay Im Ay
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AR @ WY X #rE waar & R
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o1 3w wfewt & gear frear = d—
g fagT S w7 @ T3
1971 & o ¥ o gfagra avmr
Ig oF Tar zfage T fF faa #
Famera oot W T TF 0T F a1 AGT
gsd =maorn gar sfroe & s gfmm
F AT ¥ A@ AR wRIAEr faa ¥
gar fadet qoF F any o &, HA
T FTH AT AFA 8, TH AT FT G
gt wrfgn |+ #T ag fagia & f6. &
AFT @ ST AfHT qIf I977 AL
AT | W qF oo et § A
WET AT qF FIT E | AR AGES
g & fr I59@ 39 FT g9 92 A&
qW g sgfmEm AT g, ..

ot fer wgrad  (drowgR)
et @vr qE AE @Y
3499 L.S.—10
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ot vwiwy wif Wt fow drn
& A grwefas S oFow & fag
AT T @H X AR gardr i &
F W I T ATWAT T FQ 9,
foid @ g% 57 wff ar, w7 SR & o
@ A FE AR ® ¥ AR R
o § u frederar #7 fagi ST
a1, IR v ¥ fae wdw @¥ gu
S gHA ITHT T F I TG TF FAT
RN F 1 gleard weq 3w & A dt
S gw woT Awardeat & o 78§ ag
g1 wfafe s w1 ow waw fggmm
F gfrar wr feamar @ 1 7€ WRdw
wrad 08 7T § | fraEr gwe are
four oAt g wEAr A =Ifew
s R wE? A
o F gfasr a@F@ i, ww FToxSed
g | fegmm #Y T @@ At
g7 Fragr aenr & ¥ ouq fuad
¥ frdgr FaT Arga g B s Ay
FTAZ A | IW w4 W7 gwTR et
q war wdr Y erwAT 9% WA GaT
Hr 4T | e I oF wraw Jufeqm
frar o) fog  wTew-gwqu AT, Y
WTCE St & 1t o) a7 §, W% orr ot
WA JAT F A qAH-gAT FA
e fag @ FT @ §, e A
{ R I8 R o9 Fr AT W wE AT ?
T A F MY FT gEAAT Irfee fw
s g ey ae ST @ 1

oA A gl Faw ¥y
F fAdaw FAT AT E | W ¥ A
TR EY FT gFar w frgmm &,
(awwr) ... ¥ @ ot ot e
qe WY =&Y wrr s ar g @
I WERA |

MR. DEPUTY-SPEAKER: I cannot
help it. The hon. Member's party has
requested that he should be given ten
minutes. I am of the opinion that a
Member can make an effective speech
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in ten minutes. The hon, Member can
take two minutes more.. ..

CURLE TN I G IR O B

FW@ g fwe

MR. DEPUTY-SPEAKER: Is the
hon. Member going to listen to what
I am going to say or not? He can take
two more minutes. I really do not
understand why hon. Members do not
allow the Chair even to utter one little
sentence to regulate the proceedings
of the House. The hon. Mmber may
kindly first listen to what I am saying.
I am saying that he may take two
minutes more and try to conclude in
those two minutes.

o wa faywik ot o o ARy
] o o K qwT T

¥ usftaew Y @ FEAT STEaT
158 & S o AR faat ¥ v q=v
1 & AT F 9F WO AT A
FEAT T § |

A g Ff caem § o7 § Faa
AR & g1 AR § 949t 39 g5y
FEARATE | ¥ uF 3@ A2W AT
@ e g fog § swmw wwam @)
M W F /I WA T &, T
TereTT & w0 wWar AR wEar &
FfFr A w=2w Y AT ¥ I«
g W mRw A ¥ wgw
g §, s Rfaw 3 wdw § g
F 341 Wi § W) wgReg § w4y WA
&7 M wRw H #57  § ORI
Farwa§? N Rwy g
g wa ¥ ag fHaew ST Tgar
g 5 R 03w 7% o) aE ¥y
T4 AR R @ F Ao A,
A WA 9 A, ag g W Y
Jforqudar ¢ o T FAW
T FT MaE"H § I F @A § |
g ¥ Y aWR § 7 493 § afw
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S q AFT AEFIIR R "I
# I¥ G99 & Wk s 95 9§ 60X
TR FT R FW E | W9 g
g fr w§ 7R & qgd w47 WA
T AT | I TIH AT GqT AT |
e ¥ sl T 9¥ 73 AR arget
&k @y ¥ ey ¥ o 2 ar
w8 AR IR T F AFHT AT TG
g1 agug Yay g fr awt wa ¥ ar
agt 7& S @ www w0 qT wg
FEATAE OFTLRA G ...
(imxm) ... U qHGAE F
Fa7 G ? gW § HrfET ga< 5T F7 |
T6 GAWTEN Wi HT | FASATT F AgT
WEaw | & frdem F@ T@aT §
fF a2 AT g F IR FET
Fgg dgar foar f§ newt Fr 9w swR
@R 999 g9 § 7 | I ¥ wEar
g g fr foam 1, s Iw &
fFam &1 w w9 fAEr SR -
FX IG #1 Ifaq T FT F G
TN F AT, FR AW F HIX OF WA
YOS ITHETHI 7 7 Y 9T GAT-
AR AT AR &7 T EEA A
¥ Jea & | # ag wear g 5 daw
waw fgam & F@ aff w1 wa
IF g7 A99 R o) g a0 #
&Y fgadt a7 9% FAAR FT Hraar
frad s g .. ... (:a®em) . .

MR. DEPUTY-SPEAKER: Now, he
should try to conclude. The two
minutes given to him were over loag
ago.

ot Tt Wi wwf @ # o AR
IR W7 Aga g fF ger wRw
oo
MR. DEPUTY-SPEAKER: That is

no conclusion; it is the beginning of a
new point. Now, Shri Tombi Singh,
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oft T fag wik wat ;iR & oo
WO & FEal E |

SHRI N. TOMBI SING:i (Inner
Manipur); Mr. Deputy-Speaker, I rise
to support the Motion of thankg to the
President for his Address. The Ad-
dress is a very comprehensive and
self-sufficient document. It covers
many aspecis and many important
issues.

I know that the House and the na-
tion are now facing serious problems.
We are in the mids® of the serious
problem of Andhra Pradesh. I do not
propose to repeat the point already
made by my hon. friends who preced-
ed me. I would like to confine my
observations today to the north-eas-
tern area from which I come,

In the Address, prominent mention
has been made in a paragraph con-
cerning the approach to the Fifth Plan,
laying emphasis on self-reliance and
removal of poverty, with special re-
ference to the development of the
backward areas. I would like to re-
call the deep sense of grati‘ude felt by
the whole north-eastern areas to the
Prime Minister and the whole House
for showing a tremendous and very
spontaneous unanimity in passing the
legislative measures concerning the
reorganisation of the north-eastern
area, involving the formation of new
‘States and new Union Territories. The
year 1971 was an year of achievement
because of Bangla Desh's liberation
and alsp because of the reoraganisa-
tion of the north-eastern area. That
year will go down in our history as a
glorious year. It will continue to be
one of the most glorious achievements
of our nation and our present leader-
ship. Our leadership showed tremen-
dous wisdom in this.

Now the question is whether we are
g0ing to maintain the beautiful flower
in the plant that we have planted in
the garden full of potentialities but
Vet to be organised to the satisfaction
of the north-eastern area.
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These States comprise Manipur,
Meghalaya, Tripura and also the Union
Territories of Arunachal Pradesh and
Mizoram. These new units are very
small and the question of viability of
these units had to be overlooked for
certain over-riding considerations. Now
after having established and set up
these units, the question remains whe-
ther the nation is going to bring up
these units to a status where they en-
joy self-reliance with the removal of
proverty and the disparities that pre-
vail in that area in comparison with
other areas.

Now, this area has been a sensitive
area from several angles and it con-
tinues to be so. The solution to the
problems will be two-fold. Just as the
big and prosperious States have their
acute problems, these small units also
have their own acute problems. There
is the present food crisis and difficul-
ties that come out of so many other
problemg such as unemployment, lack
of industries and so many other
things.

The other aspect, that is the per-
manent aspect, concerns the stabilisa-
tion of the economy, reachinz the
hands of the nation to these units so
that they will be self-reliant. The
nation has got to be self-reliant. The
nation can be self-reliant only if the
units, specially the backward units,
the outlying, distant areas, are self-
reliant. The only meang of making
them self- reliant is through industra-
lisation and other forms of economic
development.

Now in these States in spite of their

. rich po‘entialities, forest potentialities

and power potentialities, what is lack-
ing is the infra-structure which is very
much needed for the development of
industries. In every State—mention
may be made of your State, Megha-
laya—and Tripura, Manipur, Nagaland,
all these States, in spite of their small-
ness, they are full of potentialities in
some form or another. One is NEFA
whose population is small and whose
communication has to be developed.
What is needed now is the development
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of the infra-structure for the deve-
lopment of industry. Industries have
yet to begin in any of these States.
None of these States have registered
themselves even in the small scale
of industries. Until and unless we
develop these small States and make
them self-reliant by tapping all their
resources which are available in plenty,
they cannot grow. The formation of
the new States perhaps was a reali-
sation of the political aspirations of the
people. It was very good, but then
the realisation and the fulfilling of the
political aspirations do not go very
far unless they are followeq by a very
comprehensive economic programme.

Coming closer to the unit which I
represent, Manipur, Manipur is full of
forest potentialities, and it can be a
granary of the whole eastern region
if it is supplied with full irrigation
facilities. By virtue of its geographi-
cal position, drought and flood follow
one after the other in the same year.
Therefore, the problems facing this
unit, ramely, Manipur, have to be
tackled in so far as the irrigation faci-
lities are concerned. If the irrigation
facilities are given and the tapping of
the forest resources is taken up pro-
perly, Manipur will not only become
self-reliant but it will be g boon to
the whole of the eastern region; at
least in respect of food production it
will be the granary of the whole of
eastern region. This has not
been duly recognised, and the
aspect of development of fourism in
this region and especially in the whoie
of the north-eastern region has not to
be left only to the State Governments,
because the States depend on the pat-
ronage and help of the Centre today.
This is not something to be prougd of.
Therefore, if we have any potentiality
or resources in the field of industries

"or tourist industry, whatever indus-
ries we have, we must see to the
potentialities thereof, and the Centre
should by-pass the normal yardstick
of helping the States and perhaps the
Centre hag to reach them not with a
helpiug hand as they have been doing
in the normal routine matters but with
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a more comprehensive and far-reach-

ing and farsighted programme of deve-
lopment.

Before I conclude, I would like to
have your indulgence to mention a few
more points. I am the only Member,
as it appears to me, representing these
areas, and if I take a little more time
you will kindly excuse me

MR. DEPUTY-SPEAKER: It is not
in my hands. You have made quite
an effective point. Please finish now.

SHRI N. TOMBI SINGH: Thank you.
The frame of thinking in that area is
that it has been a very sensitive area
politically, and a long time back, dur-
ing the period of President Ayub
Khan of Pakistan, the training ot
youths both in the hills and in the
valleys had been going on unchecked.
I think even now there are some re-
mnants of those agencies which try to
pull over our youth in this sector from
the mainstream of our national thought
and national politics. What happens
is, after the formation of the new
States, if I may be permitted to men-
tion my own State, a big wave or re-
gional sentiment was built up, and
under the colour or the slogans of
regional sentimentalism and by some
anti-Congrassism, some local parties
try to take away the mind of the
people from the mainstream of national
thought and to some extent they
achieved their aim. Under the cover
of that, in the name of running the
Government they indulge in a lot of
corruption; favouritism of an unima-
ginable kind exists in addition to cor-
ruption. People are tired; people are
so quickly disillusioned about these
things. This regional sentiment was
also fed by certain foreign agencies
long back. Unless we put a stop to it
by certain constructive programme,
things will deteriorate and the Centre
has got a special responsibility, espe-
cially the Home Ministry, in this
matter.

While thanking the President. for
mentioning the basic issues relating to
the development of backward areas,
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may I suggest that the north-eastern
area, especially the newly formed
States should be developed in such 3
manner that they not only become
self-reliant but also progress in all
spheres.

SHRI V. SHANKER GIRI (Damoh):
In supporting the motion of thanks to
the President for his Address to the
joint session of Parliament, I wish to
confine my observations to the situa-
tion in Andhra Pradesh. I have tour-
ed the strifetorn Andhra region of
Andhra Pradesh .twice at great per-
sonal risk to assess the situation first-
hand. 1 am rather grieved that this
humble mission of mine has been cri-
ticised and characterised by some sec-
tions of the people as ‘selfish and
motivated’. To this episode, my ans-
wer is: ¢ It is most unfortunate’.

During my first visit to Andhra Pra-
desh, I contacted the separatist leaders
from the Opposition in jail and on my
second visit 1 visited and met the
leaderg from the Congress Party, sepa-
ration group. I appealed to them to
call off the agitation as a pre-condi-
tion for talks and they said that it was
not in their hands to do so. I asked
them, then: Am I to understand that
this is a leaderless movement? They
said: if you want to think so, you may
do so. It was at this point that T
made my appeal to the public for a
moratorium of 15-30 days so that talks
could be held for solving the problem
facing Andhra Pradesh. This appeal
was received with mixed feelings, I
therefore decided to meet the people
personally and went round almost all
the districts of Andhra Pradesh.

The present situation in Andhra

Pradesh is popularly termed as Mulki ’

rules agitation. But I am afraid that
nobody knows the implications, effects
or even the clauses that are incorpo-
rated in the Mulki rules Bill. The
common man in Andhra region is
clearly told that the Mulki rules Bill
is a Bill which confers on every citizen
in Andhra region a second class status
in his own capital This, in a nutshell,
is my finding. Some elements are
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ment of this grave issue and this fear
about second grade citizenship s

spreading to the rural areas, unfortu-
nately.
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This fact has really made Andhra’s
cry out for bifurcation, Perhaps all
these would have been avoided if
only brother and sister members of
this House, the Upper House and the
Legislative Assembly of Andhra Pra-
desh had gone to the people and con-
vinced them about the clauses of the
Bill and the modifications that are
being tried to be introduced. Any-
how, even now I feel it is not late
and I would request those of the
members who have not gone to their
constituencies to go and meet the
people. (Interruptions).

There is a wrong conception.
especially among the people of
Andhra region that President’s rule
meang it i5 the rule of the President
only. I would like to correct it. It
must be clearly understood that it is
only the rule of the Central Govern-
ment, through the Members of Par-
liament from Andhra Pradesh. In thig
connection, I would like to quote by
way of authority the speech of
Shri Alladj Krishnaswami Ayyar in
the Constituent Assembly regarding
the salient features of article 356:

‘“The salient features of the pro-
vision are that immediately the
Proclamation is made, the execu-
tive functions are assumeq by the
President. What exactly does it
mean? As Members need not be
repeatedly reminded on this point,
‘The President’ means the Central
Cabinet responsible to the whole
Parliament in which are represent-
ed representatives from the various
units which form the component
parts of the Federal Government.
Therefore, the provincial machi-
nery having failed,.the Central
Cabinet assumes the responsibi-
lity....”

MR. DEPUTY-SPEAKER: The
constitutional position is quite well-
known.
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SHRI V. SHANKER GIRI: But
there has been some confusion.

MR. DEPUTY-SPEAKER: It is
quite clear.

SHRI V. SHANKER GIRI: Some
opposition memberg referred to it.
That is why I thought I should make
it clear.

Points of omissions and commission
are prevalent in every governmental
set up of every State, In this con-
text, it is the State of Andhra Pra-
desh. Since Andhra Pradesh is now
under President’s rule, every effort
should be made by the authorities
concerned to attend to the genuine
grievances of the public without de-
lay whenever the Government’s
attention is drawn. Even at this stage,
I am confident that the Government
of Andhra Pradesh will do all in its
power to meet out justice to the peo-
ple who have genuine problems.

I have made these observations
only to emphasise that however small
and insignificant a request may look,
i# it is not conceded in time, it will
have very dangerous repercussions.
This is exactly what has happened
in Andhra Pradesh.

In some places I found people
blaming the Prime Minister Shrimati
Indira Gandhi for the five-point for-
mula.

AN HON. MEMBER: Rightly so.

SHRI V. SHANKER GIRI: It is not
rightly so because it should be clear-
1y understood that the Prime Minis-
ter gave the five-point formula only
at the request of the then Andhra
Pradesh Cabinet, Members of Parlia-
ment and Members of the Legisla-
tures from Andhra Pradesh,

One unique feature I was confront-
ed with everywhere was this. Where-
ever 1 went, people asked me, “Are
you an integrationist or weparation-
ist?” 1 told them, “Please don't ask
me that question, because I am state-
Jess”. I was born in Orissa. My
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father comes from Andhra. My mo-
ther comes from Mysore. By domi-
cile I am a Tamilian. I have married
from Kerala. I was elected from
Madhya Pradesh and I am staying
in Delhi. “I do not know the effects
of bifurcation”, this is what I told
them. When they asked me to shout
“Jai Andhra”, I said that I will do so
on one condition, namely, they will
shout “Jai Bharat”. They did shout
“Jai Bharat” and then I said “Jat
Andhra”. This only shows that though
they cry for bifurcation or integra-
tion, essentially they are Indians first
and Indians always. It is no surprise
because the people of Andhra Pra-
desh have always been in the fore-
front of the struggle for freedom.

Another astounhding factor was their
praise for the Prime Minister and
their undying faith in her wsocialistic
policies, though on matters of bifur-
cation they may have difference of
opinion and they may temporarily
disagree with- her. In fact, the peo-
ple I have met wanted me to convey
this message to the Prime Minister
and to this august House.

Here I may ctrike a personal note
and I must convey what they told
me. When the Telengana agitation
was there the Prime Minister went
there, But when there was agitation
in the Andhra area, she did not go
there. Is this not step-motherlv
treatment for Andhra? I told the
people—that somehow it must have
happened and that the Prime Minis-
ter will definitely make a tour of
Andhra as soon a3 time permits.

SHRI MOHAMMAD ISMAIL (Ba-
rrackpore): What is the solution in
your opinion?

SHRI V. SHANKER GIRI: It is not
for me to say that. It is for the
Prime Minister to do that. I have
come here to convey the peoples”
message to this august House.

SHRI S. A. SHAMIM
It is his maiden speech.

(Srinagar):
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SHRI V. SHANKER GIRI: It is my
maiden speech, no doubt. Thank you
for reminding me about it.

In order to solve this grave prob-
lem it is absolutely necessary that
leaders of parties in both the regions
must straightway condemn violence
and destruction of public property
as a first step. Secondly, they must
assemble in Delhi for a free and
frank discussion of all aspects of the
problem with the Central leaders as
early as possible.

After all, the problem in Andhra
Pradesh is a human problem and a
grave problem confronting us. This
grave problem has to be solved be-
fore we reach a point of no return
....(interruptions) Unfortunately, I
am surcharged with emotion.

SHRI S. A, SHAMIM: At least he
is sincere.

SHRI V. SHANKER GIRI: I am
always sincere.

In the interest of peace, which is
an essential pre-condition for deve-
lopmental activities, especially when
our our country is passing through
grave drought conditions, I fervently
appral to all the leaders to rise above
petty considerations, to rise as true
patriots, come to Delhi and settle
matters across the table rather than
within the State.

In conclusion, I would appeal %o
the Government of India to invite all
the leaders involved in the Andhra
tangle without pre-conditions to Deint
for a free and frank discussion of all
the aspects for peaceful settlement.

Lastly, T would like to impress onh
the Government of India not to he
complacent and to give the Andhra
Pradesh tangle the top-most priority.

In conclusion, I have received a
letter from an M.L.A., from Andhra
Pradesh, and I only want to read an
extract because this is relevant to
the House. This is from Shri Kona
Prabhakar Rao, M.L.A. It says:

“It appears that Mr. Viswahathan,
DMK, MP. made a wild allega-
tion on the floor of the House that
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the Government of Andhra Pradesh
has granted him Rs. 26,000 towards
loss of property due to arson by
the separatists. I request you to
contradict this.”

MR. DEPUTY-SPEAKER: Shri
Prabodh Chandra.

SHRI MANORANJAN - HAZRA
(Arambagh): An M.L.A. cannot enjoy
the privilege and the right of the
Member of Parliament. (Interrup-
tion).

SHRI S. B. GIRI (Warangal): Mr.
Shankar Giri who has toured Ahdhra
and promised in a statement to the
press that he will submit his report
and findings.... (Interruption).

MR. DEPUTY-SPEAKER: Order,
please. This is not a parlizmentary
procedure, While he was speaking,
you might have protested. But you
did not do it at that time. I have
called another Member now. Shri
Prabodh Chandra.

SHRI S. B. GIRI: He said that he
would submit it to Parliament on the
19th. May I request hiin to give his
opinion or findings to the House?

MR. DEPUTY-SPEAKER: You
could have intervened while he was
speaking. But you kept silent, Shri
Prabodh Chandra.

SHRI PRABODH CHANDRA (Gur-
daspur): Mr. Deputy-Speaker, Sir, it
is a common saying that we forget
the forest because of the trees. Simi-
lar is the case here. Because of the
agitated minds of the people in the
country about the Andhra issue, many
of the important aspects of the coun-
try's life that should have been
touched in the President's Address
have not been touched at all.

I have gone through the pages of
this booklet, not because of what it
contains but because it has come from
the mouth of the first citizen of our
country. I have tried to analyse al}
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the aspects to which importance has
been given by the President of India.
But I very much regret that three
main problems that are at the mo-
ment eating into the vitals of the
country have not been touched or
have been touched very summarily
in the President’s Address,

I would like to first emphasize about
‘the corruption prevailing in the coun-
try. Corruption is eating into the
roots of our public life right from
the highest man to the lowest. We
cannot escape the accusation from
the public that all is not well with
the politicians or with the officers
concerned. Both the leaders of the
Congress and of the C.P.I. and lead-
ers of other political parties are ag-
Teed that corruption is our ‘Worst
enemy, and that ‘no society can pros-
per in which there is a finger raised
against the leaders of any political
party in the country. It is our mis-
fortune. The things may not reach
the ears of the high-ups now. But
everyone who cares to go out with
ears and eyes open can smell in the
air that there are charges of corrup-
tion against the highest man in the
country. All these big Five Year
Plans will not be of any avail to us if
democracy is exploited by the very
people who are to be its saviours.
Nothing hurts a man more than when
he sees that the power given by an
average man to a leader is being uti-
lised more for his own good and the
good of his friends and the families
than for the good of the people with
whose votes he came into power.

16.00 hrs.

[SHrt K. N. Trwary in the Chair]

The other thing. We do not tire
ourselves and miss no occasion to say
that we want to normalise our rela-
tions with China and that we want
to'normalise or we want to make our
relations with the United States as
warm as possible, in spite of the re-
buffs and kicks we have been receiv-
ing. We have always been crying
hoarse that we want to normalise the
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relations with China, But China has
not given any indication whether
they want to be friendly with us or
not. They have missed no opportu-
nity to strike at the self-respect of
our country. They have allied them-
selves with the worse of our enemies,
but I still find so much space given
in this President’s Address that we
want to normalise our relations with
China. Sir, one can normalise rela-
tions with equals, mnot by begging
for normalisation. Here, I am re-
minded of a story of a bachelor. He
was about thirty years old and his
friends went and asked him ‘Why
don’t you get married?”” One day he
told his friends, ‘50 per cent my
marriage is decided’ And when they
inquired as to what he meant by
saying that 50 per cent he has de-
cided, he said, ‘I have made up my
mind to marry and now it is for the
girl to make up her mind’. That is
the case with us. We want to nor-
malise our relations with China, We
want to normalise our relations with
America whether they want to nor-
malise the relations or not.

Therefore, I will beg of the lead-
ers: there is nothing below the big
sky and above that that is not con-
tained in this Address. But there is
not a word of importance that is
given in this Address. When I read
this Address, I was reminded of
Gandhiji’s assertion about the Cripps
Mission. When he came out of the
meeting with the Cripps Mission, he
said, ‘It is a post-dated cheque oh a
bankrupt bank.’ Similarly, promises
have been made that employment
will be provided for five lakhs of
people every year. Anqually, three
million graduate- sre turned out un-
employed and efforts are being made
during the next year for getting five
lakhs jobs. God knows whether it
is 5 lakhs or 500. We have not heard
anything about the promise that was
made to us two years ago that the
Government has earmarked Rs. 20
croreg for fighting unemployment in
rural areas. If this be the lot of the
fight of unemployment among the
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the country is in
for bag days. These strikes by the
students and unrest among the
youth—what is the cause? The cau-
ses are very deep. People do not
have any ideal before them. They
do not know what to do. The uni-
versities are turning out millions of
graduates every year and they do
not know what they have to do. Sir,
you must have read only the other
aay in the newspapers that there
was recently a recruitment test for
the posts of 30 constables at Jullun-
aur and there were about 40 double
graduates and 70 graduates and thou-
sands of matriculates who appeared
for selection as a constable. If that
is the pointer of the success of our
government, God save the country
and the Government.

educated people,

I would beg of our leaders to take
a serious view of things that the
country is heading towards, I would
say, the edge of a volcano and if
immediately steps are not taken to
remedy the ills Which are striking
at the very root of the country, the
country will not prosper, whatever
amount of debts we get from foreign
countries and whatever high-sound-
ing programmes we may have. There-
fore, let us be realistic. Let us not
give false promises.

Every day we say that we are try-
ing to bring down the prices. The re-
sult is that prices are going up every
day. I beg of my friends to be more
realistic to be more practical rather
than go by what is done in Russia or
America or other countries. Our
country is different from other coun-
tries.
much corruption in any other coun-
try. Corruption is the worst enemy
of democracy. Some people see that
their leaders are corrupt and they
lose their faith in democracy. The
first thing for us is to fight corrup-
tion. This is the first evil we have
to fight against. I am sorry to tell
you this Once I wrote to a Minister
that a particular party had offered to
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me Rs. 1 lakh for expediting a licence
and after 10 days I got a reply from
the Minister saying, your letter has
been forwarded to the Senior Minis-
ter. If that is the way of fighting
corruption you can well imagine what
is in store for the country.
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So, with all the earnestness at my
command, without being sentimental,
I would request leaders who are men
of vision and men of intelligence to
do this. Many of them have made
sacrifices. A few of them might be
new-comers; a few of them might be
there because of the Prime Minister’s
wishes. But there are many in the
Government who are really men of
vision, who have sacrificed for the
country. Let them take a second
look at these plans and programmes
so that the country may march for-
ward. Thank you.

SHRI S. R. DAMANI (Sholapur):
Sir, I associate myself in supporting
the Motion of Thanks to the Presi-
dent for his Address which has been
moved by my hon. friend Shri R. K.
Sinha. I listened very carefully and
very attentively to the speeches made
by the Members from the Opposi-
tion. I am sorry to say that I am
disappointed. We derivad no cons-

tructive  suggestions from their
speeches. All their speeches were
full of criticism only. In spite of

their criticisms our country is mak-
ing progress. Since the last 25 years
the country has made sufficient pro-
gress. We became self-sufficient in
foodgrains. (An hon. Member: When
was it?) We did not import any
foodgrains for two years past. Our
exports increase and our indigenous
productions also increases. ,In spite
of all this, we had unprecedented
drought affecting almost the entire
country. It is not only our country
which has been affected, but there are
other countries in the Asian continent
which are affected. USSR had to im-
port foodgrains from USA. Even
China had to import foodgrains to
meet this unprecedented drought,
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Naturally  this unprecedented
drought has also affected the price
level. It has affected also our agri-
cultural production to a great ex-
tent. Both rabi and kharif crops
have been affected by this. Govern-
ment is able to meet the requirements
of the country because they have
created a buffer stock of about 10
million tonnes. It is a remarkable
thing that Government is able to
maintain regular supply of foodgrains
in every noodk and corner of this
country. In spite of this, this year
our exports have touched an all-high.
They have touched the highest point.
This year, our exports will be more
than our imports. This is the first
Yyear when our foreign exchange posi-
tion is favourable. It is not a small
achievement but it is a big achieve-
ment. Most of our cxports consist
of finished goods and not raw mate-
rials, and, therefore, to produce and
supply finished goods is the policy of
Government, and Government have
givan so much /emcouragement in
this connection.

Then, our industrial production has
also gone up. In spite of many ad-
versities, the production is 70 per
cent higher than that of last year, and
the country has progressed and our
industries have produced more and
exports have increased and imports
have declined. Hon. Members may
criticise our achievements, but if they
see things with an open mind, I am
sure they will be able to perceive the
achievements that we have made.

It is also the policy of Government
to industrialise backward areas or
small towns. For the last ten years,
all of us have been preaching and
propagating that industry should be
dispersed to small tewn§ or back-
ward areas, so that the people of
these small towns or backward areas
may not have to migrate to big cities
in search of jobs and concentration
of industries in big cities would be
avoided and also the increase of
population in big cities could also be
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avoided. But all this policy hag re-
mained merely on paper. No success
has so far been achieved in this direc--
tion. The main reason is that proper
attention has not been given to creat-
ing the necessary infrastructure in.
these backward regions. Unlesg quick
transport is available to these small
towns and backward areas, this policy
is not going to succeed. Government
have not done enough to develop pro-
per communications or speedier trans-
port to these small towns and back-
ward areas. It is only if that is done
that industries could be established in
these areas.

Let me give the example of my
own constituency, namely Sholapur.
It has a population of about four
lakhs and it is a small town, but it.
is not connected by air, and ag such
no industries are coming up there.
But on the other hand, in Poona.
which was connected by air, in the-
course of ten years, hundreds of in-
dustrial units have come up surround-
ing Poona and the population there
has increased and employment has
also increased. Similarly if these:
smal] towns are connected by air—I
am not pleading only for Sholapur,
but for othdr backward areas and
small towns also—then dispersal of'
industries will take place,

I was surprised to read that Govern--
ment were going to spend Rs, 50
crores for the development of the
Santa Cruz airport in order to create
more facilities for tourists. If at the
same time money is not spent to con-
nect these small towns, I think it
would not be in the interests of the
policy of dispersal of industries to
small townsg or backward areas.

Similarly, rural electrification is
also a necessity. This year, we have
got the experience of the drought that
we are suffereing from, and lakhs of
people have written on drought re-
lief measures. But if rural electri-
fication is taken on hand, and if this
could be done speedily, then our
country may not have to depend en-
tirely on the monsoon. They can be
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self-sufficient. We have to see that
the vagaries of the monsoon do not
affect us so much as they are affect-
ing us at present. Now how many
crores of rupees are spent? Hun-
dreds of crores are spent for giving
employment to the people.of the af-
fected areas. If this money had been
gpent on rural electrification, the
areas concerned would have been
developed, food production would have
been increased through tube-well irri-
gation and other methods. In that
way, dependence on the weather
would have been avoided.

Lastly, we have spent a huge
amount for irrigation through hydro
projects. We have plenty of coal. If
we had gone in for thermal projects,
we would not have to be dependent
on the vagaries of the monsoon.

In conclusion, I say that quick
transportation and  communication
may be given first priority. Also rural
electrification should be given more
priority, and thermal power should
be produced so that the undeveloped

areas of the country can be develop-
ed.

With these words, I support the
Motion.
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SHRI P. M. SAYEED (Laccadive,
Minicoy and Amindivi Islands): It
gives me great pleasure to join hands
with my colleagues to offer thanks to
the President for his Address. 1
have been very keenly hearing the
speeches of my hon, friends to my
right, especially from the DMK. Mr.
Viswanathan who spoke for that party
was unusually vocal in criticising the
Government's policy. I ask him
when there was the farmers’ agita-
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tion in Tamil Nadu, how many thou-
sands had they arrested? I read in
the papers that Mr. Viswanathan
could not speak in his own consti-
tuency. This time he was on a good-
will tour of the Andhra region to pour
oil over fire. Why did he do it?

There is a dual policy pursued by
him and by his party in Tamil Nadu.
Who are his partners here? His party
feels that it is the self-appointed guar-
dian of South India. His partner, the
Jan Sangh, feels it is the self-appoin-
ted guardian for Hindj throughout
Bharat, including Tamil Nadu. Neatly
nine persons were shot dead in that.
agitation.

SHRI G. VISWANATHAN: Which.
agitation? When was that agitation?

SHRI P. M, SAYEED: You do not
know it, even though 20,000 persons
were sent to jail and nine persons
were killed in the farmers’ agitation?
How do you say you represent Tamil
Nadu here?

SHRI G. VISWANATHAN: It was
sixteen. He is not properly briefed;
let him give the correct figures.

SHRI K. GOPAL (Karur): He
went to Andhra as a tourist only, be-
cause his own leader has disowned
responsibility for statements made by
Mr. Viswanathan.

SHRI P. M. SAYEED: When the
farmers launched an agitation, they
said that it was instigated by Central
leaders like Mr Kumaramangalam
and Mr. Subramaniam, and also that
they were all reactionary forces that
launched that agitation. When reac-
tionary forces create trouble in An-
dhra, he calls it is a people’s move-
ment and inspiration is drawn from
the people.

As I said, hig partner here is Jan
Sangh. Jan Sang stands national
integration. But his party stands
for cession.

SHRI G. VISWANATHAN: On a
point of order, I object to this. He-
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is entitled to abuse the DMK but let
him not misguide the House by say-
ing that the DMK standg for cession.
He must withdraw those words.

SHRI P. M. SAYEED: Mr. Vis-
wanathan was very much agitated
when I said that his party sands for
cession. May I draw the attention of
this House to what is going on in
Guizitr iaiuz?  (Interruptions).

MR. CHAIRMAN: Every speaker
from this side brought so many
tharges against that side. You must
"have patience to hear. There must
be tolerance on both sides.

SHRI C. T. DHANDAPANI: So
far as Gudalur affairs is concerned,
some people from Kerala occupied the
land. Some people occupied about 100
.acres. At the same time, the State
Government made alternate arrange-
ments to settle them......

MR. CHAIRMAN: Yoy need not
.give any explanation here. When
your party members was speaking, he
made so many charges against this
party. If he brings some charges
-against your party, you must hear it.

(Interruptions). When the opposi-
tion members speak, they are not
distributed by members from this side.
When any body is speaking from this
side, you should not also disturb him.
"Don't be so touchy. (Interruptions).

SHRI P. M. SAYEED: In Gudalur
taluk in Nilgiri district, there are
Malayalee pockets here and there.
DMK has issued unofficial circulars to
every district that Malayalees are to
be singled out and separately dealt
‘with.

SHRI G. VISWANATHAN:
-a lid.

It is

SHRI P. M. SAYEED: Whatever
truth he speaks it is lie for me and
vice versa. Unfortunately one is not
prepared to accept the ciher. In a
democracy, he should be at least
“prepared to hear me,
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Mr. A. K. Gopala, for whom I have
great respect as my senjor colleague,
was very vocal the other day in cri-
ticising the government. He said
Government is using the CRP and the
military in Andhra to put down vio-
lance. He also gave a suggestion to
solve the Andhra crisis es a demo-
cratic and constitutional solution.
Even though he is not present here,
his deputy is present here. I would
like to ask him whether his party be-
lieves in democracy. Have they faith
in the Indian Constitution? It is only
a camouflage. They always want to
create disturbance so that they can
fish in troubled waters. Now that
party has its eye on Laccadive, the
place I come from. Since there is not
even a single member of the Marxist
Party in Laccadive, they are operat-
ing from Kozhikode. That is their
tactics.
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I can understand Shri Piloo Mody
or his party always criticising this
government as a Communist Gov-
ernment because from the beginning
of the split of the Congress Party he
has been doing so. But I cannot un-
derstand how Shri A. B. Vajpayee
or Shri Jaganatharao Joshi join hands
with DMK in the re-organisation and
revitalisation of the grand alliance
with the new partner DMK. I think
they are very much demoralised with
the direction in which the Govern-
ment of India is taking the country.

Within the short time at my dis-
posal, I want to refer to price stabi-
lity in the country. According to the
Economic Survey for 1972-73, the
wholesale price index showed remar-
kable stability until December 1971,
in spite of the mounting pressure on
government expenditure due to the
developments in Bangladesh. In 1972,
particularly in the month of May, the
prices have shown an abnormal in-
crease. The wholesale price index in
Decemer 1972 was 13.7 per cent hig-
her than in 1971. The average in-
crease in 1972 was 7.8 per cent, as
against 4 per cent in 1971. 'If you go
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through the price line, it gives the im-
pression that we do not have control
over the prices. Since next year also
food production is going to be affected
adversely, I think it is the duty of
the Government of India to see that
strict
control so that hoarders and black-
marketeers may not take advantage

the price rise is kept under

of it.

Finally, I want to make one sug-
gestion. For the last so many years,
the profi‘eers and blackmarketeers
have been taking advantage of the
So, there should be some
piece of legislation which will give
capita] punishment for such offences
'so that such anti-socia] and anti-na-

price rise.

tional acativities do not go on.
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wT &Y faeT 30 R @ | 9g F3-a%
HFS TR E | STEH T 79 FUT To
T wiT FY Y WS qF GTHT A g B
2 FIUT o Ueg® afwT 9T faar |
g wi faeger =mafaa & afew
Igd ATHR 9T g FT AW A1 Ferar
g ¥ w5 @R O AT A
T &, few o wwgR S e foelw
T F wH FQT § IoR! fFw 9w
fewwrd fFar o ? w7 a8 FE FW
¥feawrs frar o1 wFar & £ gw &
tF g ¥ ¥« I fFEr W &
Fm g ge ¢ fow wagR Y s
¥ 8 mraHr § IEFT WY &7 WA &7
WIS 2T RS §, T T I AN
T F 7 WS TR F AR S
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feafa & o8& at § # F= oA
A Y fear a1 o SO @ T oo
o1 faraT oy fF sta qoeaT 79 73T
®o WATAT & T A FAE To ¥ 7 HHET
F grAT fFar sr gwar § 1 W@ F
aget & dm G, gEd G, A
Y, #R 7g Wi g fo qoewm ¥
s F feafa &, X waF s 20
afa e @1 gu ot w9 S TsiEn T
#1 wifas groa siq weEeT WY & 99 W
At o7 ¥ & FAT wo faar |

Sg Mg 9 wd gW wfearEy
T § ST & A) 9 Fa & fr g ww
faamr =few, sramr wrem fraer =
TR gR WU ¥ I WTEATET @ av
IEH FM FE T | IR G FEA
& oo agr s w& fodar 1 oF
T F 9T A A § W7 FER &
FER IST FT I FANT F7 freprerar @ 7
& A & QU wre faaar § & a1
et Fgar & &5 oqw e aa Al
faerar ? wg 3w F fawwars w5 w0
T TR &, 77 I § O faswad
w7 gl | Afww faawams! #1 &1 F0
1 wfr 78 W@ & o) T w5 ad @
wWr & | @\ w0 wefaal ar frax
grefeal Y W ToT ¢ wE WFS
SR IEr Y g & SHA & S Ay
=rgar | ¥fEw mw & @ & wifeg
o @9 ¥ | A1 Trfgg |

o OF RFAIT 5 ¥ qwTET a7

ST IuH AT WEER &7 q9f oy
21| dw ¢ fFoEmw ToE G
frrmmr &, ag & woTEw @9 @
TAr ¥ F FA F7 g9 wqfa 7
B TRER R Y AN Q@
ST qF TR IIAT 740 A qF J&
WTIF FAFS SF TG T 7Y &1 qH
wR W WwE AT @y |y §oar
AT THE @AY &, § T A ghi
3499 L. S—11
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arrias fagre dyaamdl #v
W X A BAMT | AW H AR A
oY g F fear | wfET gar @ ?
i ¥ ag awrfa W) g wik @
oré St " wEy ¥ fF oA

TUTEA qq FF FA BT § T
¥ wost oF IR I]AT TTRAT £ |
¥ o ga frar av & feaer ooar
oTTER AT g7 I Hfaw § for wfaw
fafaw F a & feRrw gl & | od o
¥ wuA Far & 1970 & wosy
9,53,301 €YY 34 9¥, 1971 ¥ STOR
12,30,795 T & 7€ WX 1972 &
3,25,451 T90 23 9F | § qoAT avgar
g 5 =t = fefiw #t Aeq wmé ?
7 IUEA § A WEER WX IGF
Vg F7 & adrow § e ooy @
I¥zg FEY o | S 7 A fafes
Tz T 5y 13 ¥ fefa 97 #faa &
g% | W ¥ fawwr g ar wvf gEr
T ), oY g & 1 g9 9g oY I
§ o g wfoseml & o€ @ &
FEQ A wiwE § 7 oy wwa §
gsr wifge a1 f& oww wwEw #§
Tfaaiear @ | SR Q9T WO FX
fear yar aY Y T Mg srfgwtea
FFAE T g0y v e 1 AW Y
ag Fgr war @ & 5 oswew @ §
afqeirerar @ty & fog saer gw # %
® & | #fema oRE AR iy T,
7€ FET WA @ E | T B’ |/ W
&), fredr & R g ar A 'R R Y
T T F qEEA FT TEW § |
SurrAd 47 T A Mfgy, Fde-
firess AT Tfey, $wmeTd & F WA
arerT g arfen | e wg AdY & at
% fag w7 o & 7

™ T ay § AfET I
gETar A1 gART wwifrd @ §
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[ sht qo-weg wime ]
I R fadx a<ft & ) o & Eew
aff et § oY SR fag w1 e
& wwar @ P owww oy & faww ¥
ag g w1 vk § fx wow s #
Afar, wrea w@wR 7 Afesr TWw@
foadft wsdt &, o7 av ywrgAdE A
Waew aff g a7 aw w wE
=& g 1 faramw R Sl 3 W
T8 wfa A § 1 ¥few wrw ot gorrd
FrEt SR S FFAE e oven 65y g
&, 3w 5T @ & SAwr A% @
& & a1 &1 & afewr oS w4
=1 faiel & avm wiwE Wk G
<@ Ar wrgar ar afwex gaw aff g e
gar & w2 w5 | & @ ¥ a€y wE
aEar g & e d@ W), g
TRl o ot TF fow ag ¥ W A
AT FAT ALY 47 IW A A wI=A
AF T A § | TEEr AfeT ag
w7 wrelht w WY dwar § fe s
& fa fedt aeg & wrey = oo Wk
IAHT T g &Y q@r §, fEw AN
¥ forw & ST ST IERY TE &Y
¢ | fegem & sy Wl ¥ oF TEr
Tgr av fr feggeam & &t & oF e
w1 e o @ 9 S wwt st
Al WX GHETH Y WA AT AHY
& afem qtmfaar Y § ST e gu
M frmagafdgraka@gma
% gur 7@ WX 9 § wweami
wwraAr 7Y F g g § &
74t gwwar § 5 0 @ fAmE AR
wde fires WY fora® qrer Gar afi @
ey FT AT wFaT & 1w qg & R
I e A wer @it g o
N & AT FWAAT FT A AfET ¥ .
ag WSt w0

oI A T ¥y & am
® AT | I TR W qW FT &0 4 |
Afcae ¥ xg 7@ wf, wrfeafeat o

‘have given here,
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AT FT IYA AT F ALY @T, I &
T 7 Fv & qrdr w7 § o
o™ & wF@ fifg @ § fag
Y 89 HT FAT FAS FT AT HY AL §,
IEH QU FX | "W O H 7 gred
T § | ITHT IIAT T F | IH AR
1y fawiw = §

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF ELECTRONICS, MINISTER
OF INFORMATION AND BROAD-
CASTING AND MINISTER OF SPACE
(SHRIMATI INDIRA GANDHI): Mr.
Chairman, Sir, some of our friends
opposite have called the President's
Address a ritual. Now it is not a ri-
tual, it is a requirement of the legis-
lature; it is an assessment of the state
of the nation and it indicates the work
ahead, as the President has said, for
the executive, for Parliament and for
the country as a whole. If I may say
so, as regards the action of some of our
friends opposite who chose to boy-
cott the Address, whatever their mo-
tives, whatever the reasong that they
I think the country
and the general public have taken it
ag not merely a protest, but as not
honouring the Pres.dent. I am not
using strong words.

16.58 hrs.
[MR. SPEAKER in the Chair]

Although many Members have dec-
lared that thig was not their intention,
yet this is the way in which the pub-
lic looks at it. Merely saying some-
thing else will not change the situa-
tion. Personally I think that it is a
dissservice to those who have elected
the Members, because this is a part of
parliamentary procedure, and if 1
may say SO....

SHRI -SHYAMNANDAN MISHRA:
What did her party members do in
the Madras Assembly?

SHRIMATI INDIRA GANDHI: That
does not mean that I approve of their
aetion there.
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SHRI JYOTIRMOY BOSU: We are
here to reffect the miseries ot the
people who have sent us here.

SHRIMATI INDIRA GANDHI: Shri
Jyotirmoy Bosu has had his say, rot
once but a hundred times every single
day. So, let him leave thig time to
me. (Interruptions)

Have we not been elected for that
reason?

Have the people elected us for some
other reason?

SHRI JYOTIRMOY BOSU: We do
not say that at all.

SHRIMATI INDIRA GANDHI: Then,
why say the other. I consider their
abstention an empty ritual. One non.
Member said that there was no juice
and colour in the Address. If the hon,
Member’s idea of juica and colour is
what is provided here Ly the Oppo-
sition, I would say that he and they
are welcome to it.

The Address has qualities which are
far more solid and far more important,
that is, truth, earnes.ness and deter-
mintation. We have no need to in-
dulge in verbal hercics. This Gov-
ernment, this party and indeed, 1
would say, the people of India, yre
deeply immersed in a very heroic task,
not an easy task, but a task that
needs all the qualities and all the
strength of which this nation is capa-
ble.

17.00 hrs.

This time last year, we were in the

after glow of a war, a war which.

fully vindicated our ideals, our policies
and our judgment. I said then that
this crisis, the Bangla Desh-Pakistan
crisis, which had overflowed on to our
territory was an interruption in our
own national battle for economic and
social construction,

Hon. members will perhaps remem-
ber that at that time I had also said
that our victory would involve a price
in the form of grea' hardship in every
field of activity in the country. Each
measure we took then had financial
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and economic implications and it was
obvious that the subseqent months
would witness the repercussions ef
what had happened then.

I mention this bit of recent history
not to find a scapegoat as one hon.
member said, but to put these prob-
lems which are serious, grave prob-
lems, about which we are all deeply
concerned, problems of price rises, of
commodity shortages, of econonuc
hardships in their proper perspective.
Hardships are there. We know they
would come. We had warned the
nation, we had warneq Praliament,
What we had not known and what
constituted an added burden and
increased our difticulties was the ract
of drought. But I have no doubt that
the Government and the people of this
country will overcome these difficul-
ties, ag they overcome the vast chal-
lenge that was posed to us in 1871,

The Opposition has a vested interest
in Government’s failure. But I hope
they will also realise that any failure
at this point means tremendous in-
creased hardship on the people. It
does not mean a hardship for Govern-
ment, but it does mean a hardship for
the people.

Many Opposition friends are fond of
saying that ‘you will not be there' or
‘this will happen to Government’. I
am equally keen on repeating as many
times as is necessary that our interest
is not in being here, our interest is in
pursuing a particular policy and in
seeing that tha: policy succeeds. If in

pursuing that policy we do not suc-

ceed, it still does not mean that we
give up policies which we consider to

‘be right and which we feel have been

vindicated by every event that has

taken place.

Hon. members would do well to lock
back at their own gpeeches which they
have been making. Is there any time
when they thought the nation would
make good? Is there any time when
they thought that anything was suc-
ceeding? Yet in spite of those gloomy
predictions, we did make good. We
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did meet the biggest challenge that
perhaps any nation, developed, rich
affluent or poor, has faced and we did
emerge a stronger country with greater
self-confidence.

We are used to these speeches. They
have been made today, they will be
made tomorrow and they will be
made for all time to come. But Gov-
ernment is not going to be diverted
from its declared, accepted policy or
its programmes. Government has no
intention of failing. Government is
going to succred in what it has set
before itself. We may have shortfalls,
we may have setbacks, as every coun-
try, every governmant, every peoble
do have, had and will continue
to have. But we have no doubt at all
that we face the future with confi-
dance and that just as we have over-
come them, in spite of the gloomy
forecasts mad. by hon. members
opposile and many other p=ople in
this country and their friends abroad,
we are going to come through this
with success.

SHRI JYOTIRMOY BOSU: Success
with monopolists.

SHRIMATI INDIRA GANDHI: At
lzast I do not monopolise the time of
the House.

In 25 years, the country’s intrinsic
strength and maturity have increased
tremendously and have enabled us (o
face the multitude of challenges. The
country must, and will, take the chal-
lenges of 1973 in its stride. The Op-
position leaders spok. of galloping
inflation, of galloping corrup.ion, if I
m1y say so, with galloping rhetoric in
the Houss and outside they have been
encouraging disruptive activities of
every kind. (Interruptions).

SHRI SHYAMNANDAN MISHRA:
You have been doing it.

SHRIMAT] INDIRA GANDHI: No.
Please, Shri Mishra, if you will take
the trouble ‘o read my speeches, you
will find that even at the time of vic-
tory, I did not boast of it. (Interrup-
tions).
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I would like to remind the hon.
Member that the elections were held
at the right time,

SHRI SHYAMNANDAN MISHRA;
You betrayed the Opposition at the
time of Assembly elections. You were
consulting us.... (Interruptions).

SHRIMATI INDIRA GANDHI: Shri
Mishra has his own way of judging
how our country proceeds. He might
perhaps study what happens with
regard to the elections in other coun-
tries. In fact, this is the first time
we had one election a year ahead.
The last elections of the State
Assemblies were after due time, just
a little later. We had decided that...

SHRI SHYAMNANDAN MISHRA:
Were you not discussing with us for
postponoment? (Interruptions)

SHRIMATI INDIRA GANDHI: We
were certainly discussing, but what
did we discuss? We discussed that
since there was a war we could not
have the election. But when the war
ended, there was no excuse whatso-
ever to put off the elections, and
therefore, the elections were held.

Now, in the Government, the road
is a far too steep and difficult one for
us to go galloping it, much as we
might like to gallop or cantor. I am
afraid the road is far too difficult; the
task is far too big a one, and the Gov-
ernment has to work hard.

There is no time for any gallops on
this side or that.

The biggest concern, and the imme-
diate concern, before us is naturally
the question of organising relief. We
have, been and we are mobilising all
the resources in money and in mate-
rials to overcome this crisis. 48 lakhs
of people are engaged in relief works
in Rajasthan, in Gujarat, in Maha-
rashtra, Mysore, Andhra Pradesh and
Tripura. These relief works are be-
ing undertaken on a scale never be-
fore envisaged. The difficulties are



297 Motion of

indeed great, but this is the first time
that the Government has come for-
ward with such a vast programme of
help. About 90,000 different kinds of
relief work are under implementation

The greatest hardship is due to the
shortage of water-supply and certain
steps have been taken: massive prog-
rammes for loang and grants for the
digging of wells, for the production of
rigs and arrangements for the trans-
portation of water. There is hardship
with regard to cattle. Relief camps,
have been opened. Subsidy or loans
for the movement of fodder crops
have been arrangeg from forests. We
are trying to search out new items
which can be used as fodder; for in-
stance, the tops of sugarcane. There
may also be other such items. Rs. 445
crores have been released.

There is also a special food plan for
1973-74 which includes an increase of
rabi production and inbuts for a
higher kharif output

I am sorry that sometimes a case
is tried to be made out that we are
partial to one State and not to an-
other. We are deeply concerned
with the hardships in all parts, wher-
ever they exist in different parts of
India, and it is our earnest endeavour
to see that all parts are helped
egually within the resources which
are available to us.

One hon. Member remarked that we
always have droughts. If I may sub-
mit, such a blanket statement is an
exaggeration and an over-simplifica-
tion of very grave issues involved,
The drought this year is not a normal
drought. It is a very unusual drought.
The very fact that even those coun-
tries which are not usually importers
of grains have imported enormous
auantities shows how many countries
have been affected this year

In fact some agency of thz United
Nations has taken special cognisance
of the fact and is trying to mobilise
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world-wide resources and funds in
order to help the countries which are
affected. They have approached us
aiso in this regard. It is as a
result of the progress we have made
on our agricultural front and our

policy of building up buffer stocks
that we were able to manage this
very difficult year with  marginal

imports. I do not agree with the hon.
friends who feel that there is some-
thing shameful in imports. We should
like to be self-sufficient but if there
is a drought of such magnitude which
has affected many people, and if we
can help them by imports, we should
not consider it as something wrong.
Nevertheless we have been zble to
manage with only marginal imports.
I share the ageny of the hon. Mem-
bers at the distress that is being caus-
ed in some parts of the country.

I am not one who wusually quotes
from newspapers nor do I think that
what the newspapers print is gospel
truth. But hon. Members are very
impressed when something comes out
in print and since this paper happened
to come to me only a few minutes
ago, I thought I would read out what
a foreign correspondent who  has
travelled in all the drought affected
areas Maharashtra, Gujarat, Rajas-
than and Mysore with the exception
of Tripura I believe—has said:

“l found the bulk of the Indian
farmlands were substantially better
prepared than before to withstand
the shortage of rain. The green
revolution has not failed. Prime
Minister Indira Gandhi was only a
little wrong when she said proudly
last year that India has reached
self-sufficiency in food” (Interrup-
tions).

This is the Christian Science Moni-
tor....

SHRI PIL.OO MODY: The name
of the correspondent? .... (Interrup-
tions)‘

SHRIMATI INDIRA GANDHI:
Davis.
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would like to invite him to my area.

SHRIMATI INDIRA GANDHI: Our
production has gone up. Your shout-
ing there is not going to change that
fact. I do not think that Mr. Piloo
Mody could have produced rains
at the right time; if he could then 1
must say it was very remiss of him
not to do so just because the Govern-
ment is not his.

As I said, our economy has the
capacity to deal with such situations.
What hasg happened this year is that
production of coarse grain in the rain-
red areas has been mainly affected.
There 1is a steady increase in the
production of wheat from year to
year because of our development acti-
vities. The drought-prone areas of
the country need to be dealt with on
a separate footing. From the point of
view of their overall development, as
the House knows, a special group is
currently finalising the strategy for
the development of such areas and 1
am sure that in the Fifth Plan it will
be possible for us to undertake the
programme in a big way.

The other matter of great concern
to us is that of the rise in the prices
of food. A situation of shortfall in
agricultural production has been ex-
ploited and a psychology of scarcity
has been created by painting every
effort that is made as failure even
from the beginning, leading to spe-
culation and retention of stocks at
various levels. The House knows of
our scheme to take over the whole-
sale trade in wheat from the coming
season. This is designed to eliminate
some of the factors from our food eco-
nbmy which encourage hoarding and
speculation. '

I know that this is a major struc-
tural reform, which will evoke op-
position from interested groups and
that every attempt will be made to
scuttle it. But Government is deter-
mined to face the situation saquarely.
The State Governments will be en-

FEBRUARY 27, 1973 Thanks on President's

(Godhra): I .

300
Address
abled to make all administrative and
/ organisational arrangements neces-
¢ sary for the success of the working of
this scheme.

The other great problem is that of
unemployment. But again, in spite
of what some hon. members have
chosen to say on the floor of the
House, these programmes have not
crashed. On the contrary, although
they took some time in  taking off,
they are now in full swing in the
States and a large number of people
have been provided with employment
on worth-while schemes. I do not
say that we have solved the entire
problem nor had we said that we
would be able to do so. All that we
had said was that it was a beginning
and a help in the midst of a specially
difficult situation and that is what has
happened. The major effort made in
this direction in the last two years
and the achievements gained =0 far
cannot be simply brushed aside. It
is Government’s determination to go
ahead and expand these programmes
in the coming year, as announced
in the President’s Address.

Some people, of course, have made
up their minds that nothing can suc-
ceed and the minute a programme is
announced they start announcing
what a big failure it is, even before
it has begun to function and they
start deriding the programme.

AN HON. MEMBER: It is based om
past experience,

SHRIMATI INDIRA GANDHI: I
am afraid the experience is rather
limited, with all due respect to the
hon. Member. Let me say modestly
that the programmes launched by
Government have succeeded to some
extent. (Interruptions).

SHRI SHYAMNANDAN MISHRA:
What is the success? (Interruptions).

v

SHRIMATI INDIRA GANDHI: Had
we not succeeded, we could not have
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faced the challenge. You cannot get
away from that, no matter how much
you try. This time two years ago hon.
members were all saying that we
could not face the Bangla Desh situa-
tion. Well, now it is proved that we
did face it. I say here and now that
two years hence we will show that
everything you have said today was
wrong.

In the field of power, a group of
Ministers have looked into the whole
question during the last few months,
and as a result of various studies that
have been made, a concrete prog-
ramme of obtaining additional power
of nearly 500 MW by May, 1973 from
the existing thermal generating plants
has been drawn up. Production
programmes for all the generation
plants will be drawn up within the
next three months and implemented
in a coordinated and time-bound
manner. Selected power projects will
be accelerated to obtain an additional
capacity of about 1300 MW by the end
of 1973 and another 1750 MW by the
end of 1974. The transmission nro-
jects necessary for this will also wve
accelerated. I am sorrv for the diffi-
culties which the Tamil Nadu Gov-
ernment is facing, but let me say that
they are not more than those being
faced by U.P. or Punjab or Haryana
and perhaps some other States as well,
just to quote a few instances. Effective
measures will be taken for the link-
age of power plants with coal mines
and rail transport and control room

operations for this purpose. These
measures have already begun.
Similarly time-bound action pro-

grammes have been drawn up for
fertilisers etc. Our public enterprises
have had their share of teething
trouble and opposition ~members
should be happy, because it gave
them many talking points all these
years. But now these enterprises are
about to make good.

One hon. Member has spoken of
uncertainty in the industrial climate.
I think the answer to that is that
there are some people who always
feel uncertain. I do not know what

L
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we can do to make them feel less
uncertain. Our industrial policy is
quite clear... (interruptions) I am
very sorry, Shri Banerjee, we cannot
oblige you. Because there was talk
of uncertainty, we decided to re-state
our policy very clearly a short time
ago. Governmental decisions are
taken in the light of the Industrial
Policy Resolution of 1956, which
clearly lays down the flelds reserved
for the public sector and fields which
are reserved for the private sector
and others in which both sectors
could play their respective role. The
priority given to them has been
revised from time to time, according
to the needs of the plan and our
development. When the management
of a mill or mine is mismanaged or
is allowed to deteriorate without
modernisation or re-investment, and
it is taken over by the government in
order to ensure continuity of produc-
tion and employment and in order to
modernise it, the bogey is raised that
“government is going to nationalise
everything” and “there is a climate
of uncertainty”. This uncertainty, if
any, apart from being in the minds
of the hon. Members opposite, is
largely the making of some elements
in the private sector.

So far as we are concerned, our
socialism is not coterminous with
nationalisation. I have said it many
times. Where nationalisation is
necessary for the better running of
anything or for the public good, we
shall not hesitate to do it. But we
do not believe that there should be
nationalisation merely for the sake of
taking over concerns or factories.

One hon. Member asked me for my
definition of socialism. I  have
spoken on this subject quite a lot in
various forums and I believe my
views have been made perfectly clear.
My socialism does not envisage
government doing everything. We
neither expect this nor do we desire
this. What we want to create is a
climate of equality of opportunity in
which vast millions can help them-
selves,
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I am not a Marxist. But I mu.t
say that the word does not frighten
me either. Some of the insights given
by Marx have been acknowledged:
even by apologists of the capitalist
system. Men like Marx or Gandhi
or other great men are too big to be
imprisoned by isms, of Marxism or
Gandhism. Their ideas are too solid
to be affected by this sort of criticism.

There are many forces in the world
which do not want India to succeed.
They are disturbed at the mood of
self-assertion and the splendid per-
formance of our people in facing the
challenge. India can only follow an
independent foreign policy, and our
successive actions have proved this.
Since December 1971, a new theory
is being evolved, that of being a
dominant power. I have never
regarded this as a compliment. In
fact, when I first read the phrase, 1
told a newspaper correspondent, who
was interviewing me, that in my view
this was a crude attempt to sow
suspicion against us amongst our
neighbours. I have made the same
remark during my visit to Nepal and
on various other occasions. So this
is not in reply to the speech reported
in today’s newspapers. We in the
Government of India do not believe
in power politics. We do not desire
the status or the perquisites of what
is known as conventional power.
Events in Asia have proved that this
kind of thinking by anybody that
he is dominant or that a big power
has some kind of divine right to a
sphere of influence, just does not
apply in the contemporary world.

We of course, have never believed
in this. Now it has been proved to
the entire world. If India has any
strength, its strength is first to be
used for the solution of our own
national problems and then for the
support of the independence and
individuality of other countries, spe-
cially, developing countries.

This is the philosophy which was
the basis of our position in Simla.
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We are sorry that some countries still
choose to indulge in anti-India
tirades. Any indulgence in dramatics
by certain elements will not encour-
age friendship or understanding.
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I heard one hon. Member saying
here that it was a matter of shame
and sorrow that we kept on talking
about friendship with certain coun-
tries when those countries did not
wish to be friends. Now, it is not a
question of who wishes to be friends:
it is a question of what we consider
to be in our national interest. Other
countries cannot be interested in our
national interest. They will be
interested in what they consider to
be their national interest. But we
have to pursue whatever steps, what-
ever policies, serve our interests and
which we think are going to ultimate-
ly strengthen this nation. The Gov-
ernment of India is not ashamed to
pursue friendship. Saying that we
want friendship with a particular
nation is not going to weaken us.
We have always stood for friendship
with all nations. This does not mean
that we beg for friendship. Not at
all. We state our point of view when
we are asked for it. If we are asked,
“Do you want to be friends?”, either
we have to say yes or no. We cannot
say anything in the middle. There-
fore, we do believe in friendship with
all nations. But we believe in friend-
ship with honour, friendship with
equality and friendship which is to
our mutual interest and benefit. It
is that sort of friendship for which
we are working.

There is some concern in the press
and elsewhere about the prisoners of
war. I heard that one hon. Member
was also very unhappy over this mat-
ter. The question of prisoners of war
is not insoluble. Neither Bangladesh
nor India has put any obstacles in the
way of its solution. But to expect
India to free the prisoners of war
without the concurrence of Bangla-
desh is wholly illogical and unrealis-
tic. Also, how can we take seriously
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nitarian side of the question when
they are so strangely and suspiciously
silent over the fate of over 4 lakh
Bengali civilians and military per-
sonnel who have been dismissed from
their jobs and herded into camps?
All the so-called world opinion which
is agitating today about the prisoners
of war has no thought of these poor
people. So far as we' are concerned,
we are not interested in keeping
them. It is a burden to us and it does
not help our policy in any way. But
certain international realities have to
be understood and faced. You can-
not ignore the existence of Bangla-
desh or the interest which Bangla-
desh has in this question.

SHR] SHYAMNANDAN MISHRA:
Why don’t all the three heads meet?

SHRIMATI INDIRA GANDHI: 1
am only one heag of Government,
Misraji. We are not stopping any
meeting; we are not interfering in
this matter. Bangladesh is an inde-
pendent sovereign nation and must
be treated as such.

Now, a rather very important pro-
blem is that of law and order and
of violence. It has been stated in this
House that violence has grown and
that the law and order situation has
deteriorated because we have roused
the expectations of the people. I hope
the hon. Members will consider this
statement in some depth. What is
the alternative? Either you tell peo-
ple about their right or you tell them

that they should remain suppressed.’

There is no middle way. If you want
to change society, then the changes
must bring certain benefits to those
who have not so far had them. The
only other way is to keep the status
quo, which means that those who
have so far been neglected remain
neglected.

One of the weaknesses of our coun-
try was the apathy of the so-called
weaker sections..
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SHRIMATI INDIRA GANDHI: The
performance is going ahead. If some
people do not want to see anything..

SHRI JYOTIRMOY BOSU: Specta-
cular performance! ’

SHRIMATI INDIRA GANDHI: No.
It was spectacular until 1962. After
that there were many many difficul-
ties. As I said earlier, there is no
galloping, it is a slow forward move-
ment. Nevertheless it is a forward
mcvement. It is not a static situa-
uon.. . (Interruptions) But what is
strange are the methods employed by
the opposition. I do not know whe-
ther this is supposed to improve per-
formance or to improve the law and
order situation—these methods seem
to be intended to create as much
agitation and disturb as many things
as possible. So far, I have not been
able to see any constructive method
nor, with all respect to the hon.
Members o;posite, have I heard a
word from the Opposition parties
condemning such violence or the
sabotage which has taken place....
(Interruptions)

SHRI S. A, SHAMIM: CRP atroci-
ties.

SHRIMATI INDIRA GANDHI: The
CRP is normally asked for by the
State Government when they feel that
the situation cannot be met by ordi-
nary means. There is no doubt that
in many pla~es the loss of property
and life woull have been far greater
had it not been for the C.R.P.

I see that friends from Andhra and
Telangana are present in force. I do
not know what they are expecting
me to say. Obviously, I cannot say
very much. This problem has a
long history. We did not create the
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problem. We are not writing on a
clean slate. Whatever the situation
to-day, it is the result of a number
of things that happened over the
years, involving many issues. The
present trouble has not arisen out of
anything which we have initiated.

I am deeply concerned about what
has happened in Andhra Pradesh. I
have heart-felt sympathy for those
who have suffered, for the loss of
lives and other hardship. 1 have
respect for the emotions of the peo-
ple and, especially, of my sisters of
all parts of Andhra Pradesh. I can
understand their agony. The manner
in which the situation has developed,
the manner in which, if I may say
so—I hope my friends would not
mind—when misunderstandings arose,
there was hardly any effort to explain
the correct situation, and the mis-
understandings were allowed to grow.
And developments took quite a dif-
ferent turn.

I have deliberately not spoken on
this issue because I felt that it was
not fair to pronounce judgements in
such a highly emotional and sur-
charged atmosphere. We all know
that whatever the motives, whatever

the emotions—I am not passing
judgment on them here—I am
not saying whether they are

right or wrong, but we know that
the movement has resulted in a great
deal of violence. It has resulted in
acts of sabotage. The people who
have interfered with the railways
and other installations, are not ordi-
nary people. They are people who
obviously knew just what to do, in
order to disrupt communications, the
railway line or whatever it was. We
know also that there was a certain
amount of coercion. Several people
have written to me telling how they
were forced to put their names on to
a statement or to say something etc.
All these things have happened..

SHRI PILOO MODY: Thst must be
your own M.Ps.
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SHRIMATI INDIRA GANDHI:
They were not M.Ps. and they were
not legislators. They happen to be a
very large number of people in
Andhra Pradesh and even though Mr.
Piloo Mody has been there, I probably
know a larger number than he does.

The students and the NGOs who
have taken a prominent part in the
struggle have been the ones to have
suffered most. The students in their
studies and the time they have lost,
and the N.G.Os. and their families in
many other ways. And, of course,
the ordinary, common people have
also suffered great hardships. I am
deeply sorry for all this, but we are
told that one of the reasons for this
agitation is economic backwardness
and economic disparity or that some
people have been made to feel second-
class citizens. All kinds of things have
been said and there may be some
justification for them. But, back-
wardness can only be fought by pool-
ing our resources in unison, not in
isolation. And, the destruction of
public property cannot but make the
country poorer. Most of the property
destroyed,—apart from a couple of
houses and so on,—are utility services
used by the ordinary, average citizen.

Not only has there been suffering
during the struggle. but hardship due
to interruption of communications
and other things is going to continue
for a long time; since it is not possi-
ble to repair them, I don’t know whe-
ther it is fair to ask that other pro-
jects be given up in order to give
priority to this work.

All T want to say is that decisions
cannot be taken on the streets, or
under any type nf pressure. There
must be calm and rational thinking.
There must be discission on all aspects
of the problem. We know that no
solution, however good a solution it
is, can ever he the last solution or
the perfect solution. Any solution to
this problem or to other vproblems
raises a number of new questions and
problems. 1 should like to know
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what the answers to these problems
are. Some problems we already
know. Others will arise. What will
be the answer to them? 1 have met
and am meeting a large number of
people, M.Ps. and others who are
coming. I have met those who stand
for integration for one State,. I have
met those who are today speaking of
separation, and I have also met those
who are trying to bridge the gap bet-
ween the two. I have told them, as
I have stated publiely, that all aspects
and all opinions will be given due
consideration. (Interruptions) As I
said, all opinions that are expressed,
all aspects of the problem which have
been brought before me, will be given
due consideration, but the decision
must be taken in a calm and un-
excited atmosphere.

SHRI S. B. GIRI: We are waiting
for your announcement. We are
peacefully agitating for it. There
was no violence in Telengana. It is
better to announce it immediately.
There is agony among the people.

SHRIMATI INDIRA GANDHI:
These decisions cannot be made that
way. Maybe, the Telengana people,
having had their agitation, have
remained peaceful afterwards. But
now the other people are having an
agitation. One cannot say that there
is peace.

SHRI PILOO MODY: I would like
to know, is there no democratic pro-
cess by which this decision can be
taken? Does it have to be left to you
and to you alone?

SHRIMATI INDIRA GANDHI: It
has certainly to be left to the Gov-
ernment,—not to me alone, but to the
Government. In a democratic sys-
tem, the decisions are taken by Gov-
ernment and not just by the Opposi-
tion or by people collecting on the
roads.

SHRI SHYAMNANDAN MISHRA:
How long is the gestation period go-
ing to be?
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SHRIMATI INDIRA GANDHI:
Only when people are calm and they
can talk about it rationally and in an
unexcited manner can the discussions
go on properly; and anyhow, at this
moment we are in the midst of the
discussions.

SHRI PILOO MODY: I am not ex-

cited. But she is excited. Why do
we not talk about it?

SHRI S. B. GIRI: How long would

% this go on?

MR. SPEAKER: Let not Shri S. B.
Giri do this every time. He may
resume his seat now.

SHRIMATI INDiRA GANDHI: My
request and appeal io students would
be to resume their studies and to all
Government servants, especially the
NGOs who have suffered so greatly
and are undergoing hardships to
resume their duties. (Interruptions).

As you have seen in the newspapers,

‘ whenever and wherever peace is re-

stored and there is no longer danger

in a particular area, the CRP and the
Army units are being withdrawn.

Therefore, let us all think calmly
on these questions and on all the
likely repercussions of whatever
decision is taken.

Some hon. Members felt that we
had not said enough about education
or about students.

SHRI G. VISWANATHAN: So,
Andhra is over?

SHRIMATI INDIRA GANDHI:
Obviously, this is a question with
which we are all deeply concerned,
and Government is trying to deal
with it. It is not an easy problem
because it is touched by all that hap-
pens in the country.

The other day, somepody came to
see me, I cannot remember who; he
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said that a person was scolding some
students and others for making a
noise and the manner in which they
were behaving. One student turned
and said ‘Sir, are we worse than Par-
liament?’, and no answer could be
given,

SHRI PILOO MODY: Thercfore, sh2
must give ticke s to better people
next time.

SHRIMATI INDIRA GANDHIJ: So,
his point is that we are . . .

SHRI SHYAMNANDAN MISHRA:
It is a very unkind remark, so far as
Parliament is conczrned. If the Prime
Minister is speaking this with appio-
ba‘ion, then it is the unkindest cut of
all, and the Prime Minister should not
feel proud of it . . .

SHRIMATI INDIRA GANDHI: This
was a thought which arose in a per-
son’s mind. (Interruptions). I am not
feeling proud at all. Nobody will and
nobody could possibly feel proud. But
this is the view of some one who has
no hing to do with our party or
politics. This was g spontansous re-
mark by a young person...

SHRI SHYAMNANDAN MISHRA:
Why does she bring in a juvenila re-
mark?

SHRIMAT] INDIRA GANDHI: I do
not think that it is a juvenile
remark. ...

SHRI SHYAMNANDAN MISHRA:
She is a grown-up person and she
should not have brought in this juve-
nile remark.

SHRI PILOO MODY: Obviously she
said this to blame us in the Oppusi-
tion. That was thxnly purpose for
which she was recalling this remark
by that person. But she is exempting
her own party from this . . .

SHRIMATI INDIRA GANDHI; No
matter what the purpose is .. .(In-
terruptions). I am not exempting any-
body. But anybody who sits in the
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visitors’ galleries or sees the record
wil] know who makes riore noise.
(Iuterruptions). The Opposition s
welcome to attack the Government;
and if they think that making bascless
parsonal allegations is going to streng-
then them, let them make them. I do
not wish to comment on what happens
in the House, because you, Sir, are
witness to it all the time....(nter-
ruptions). On the rare occasion when
one of our Members tries to rise to
say something, then the entire Dppo-
sition gets up to shout him down. If
this is {(he opposition’s version of
d2mocracy—well, it is not my ver-
sion—nor do I think that this can
work,

SHRI S. A, SHAMIM: She has never
been in the Opposition, and, there-
fore, she does not know what being
in the Opposi ion means.

SHRIMATI INUIRA GANDHI: We
are not in Parliament to play political
games; we are here to build the
nation. I think the majority >f our
people have occepted th~ path which
we have ou lined. It is true that we
have mad= mistakes, but we try to
corract them. We have shortfalls in
our programmyas. But as I said earlier,
we are nevertheless going ahead, in
spite of the most tremendous difficul-
tizs which any people hava ever faced
in the long history of the world or
especially this continent.

Parliament should reflect the peo-
ple’s will aad by the quality of dis-
cussion, I think they should educate
our people . . .

SHRI SHYAMNANDAN MISHRA:

We do not require these homilies
from th2 Prime Minister (Interrup-
tions).

SHRIMATI INDIRA GANDHI: The
Prime Minister wil] say what she feels
like saying. The Prime Minister al-
ways listens to your homilies (Inter-
ruptions). No, if homilies are not
allowed, let nobody give homilies.
The right is not going to be rcserved
for Shri S. N. Mishra.
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$SHRI PILOO MODY: Let us not
quarrel between homilies.

S HRIMATI  INDIRA GANDHI:
When we sece that smaller loyalties
are being pursued, it is certainly the
duty of all of us here 1o put the larger
picture. Therefore, it is a matter of
sonie pain and sorrow when we sce
what often happens here. I am not
laying blame on one or the other
because each person should reaily
see . .

SHRI S, A. SHAMIM: What hap-
pens? (Interruptions).

SHRIMATI INDIRA GANDHI:
Well, they can see what happens.
(Interruptions). What image of Par-
lianmient is being projected outside?
(Interruptions). What image of the
country is being projected? (Interrup-
tions). Does this help the poor of the
country or does it help those who do
not have the interest of India at heart?
(Interruptions).

SHRI JYOTIRMOY BOSU: We are
not here to be carried away by your
gimmicks; we are herpe to reflect the
feelings of the people,

SHRIMAT] INDIRA GANDHI: One
hon. member has spoken of scapegosts.
I seek no scapegoat, I have never
been one to shirk my responsibility.
It is the Opposition which is seeking
scapegoats for its inability to formu-
late any policy which they can rut
before the country or for them to find
popular support.

One hon. member spoke about a
sort of what he called the motley
crowd in our party., We do have peo-
ple of different opinions in our party.
We have a range of opinions, but
that entire range is contained within
the main policy which we want to
pursue and to which we are commit-
ted. But look at the Hon’ble Mem-
bers opposite. What is there in com-
mon between the policies of the
Swatantra and the CPI(M), for in-
stance?
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SHRI PILOO MODY: Nothing at all

whatsoever. (Interruptions).

SHRIMATI INDIRA GANDHI: But
they are always together. They func-
tion together. After consulting out-
side, they come in and have a united
forum here,

SHRI PILOO MODY: What do we
consult on? On matters of corrup-
tion, maladministration, bad Govern-
ment ...... (Interruptions).

SHRIMAT] INDIRA GANDHI: It
does not matter what (Interruptions).

SHRI PILOO MODY: . . . cheating,
thuggery, we want to consult on these
to attack the Government.

SHRIMATI INDIRA GANDHI: shri
Piloo Mody, if you wanted to speak,
you could have spoken before. I do
not know whether you did or not, But
anyway I am speaking now and
would like to say ....(Interruptions)

SHRI PILOO MODY: You should
have known that I did not. I only
comment on what is worth comment-
ing. :

SHRI JYOTIRMOY BOSU: We ¢
not a bagula party; we are not oppor-
tunists,

SHRIMATI INDIRA GANDHI: in
all seriousness, I should like to say
that what the Opposition is doing in
India is weakening the will of our
people (Interruptions.) It is belittling
the achievements of our people (Inter-

touchy
Sir? They abuse us in the worst pos-
sible language and we are suppos2i
to listen to them and we do, but they
are not prepared to listen to even a
small remark.

The world situation is changing.
The situation in Asia is also a fluid
one. If I _may repeat what I said in
my party meeting, this is a time when
long-established patterns in many
parts of the world are changing, are
shifting. It is a time when the entire
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Indian nation must be extremely vigi-
lant and on its toes, 80 as to be aware
of any nuances that take place.
(Interruptions).—jncluding the Oppo-
gition—that is what I am just trying
to say. -

In these situationg which are form-
ing and un-forming, we must be op
the look-out for the dangers that can
arise for India. We must all keep
before us a picture of a country which
is socially better, economically stron-
ger and intellectually and morally
freer,

AN HON. MEMBER: Convenient
Opposition.

‘SHRIMATI INDIRA GANDHI: 1 do
not want a convenient Opposition at
all. Not at all,

AN HON. MEMBER: A gilent Oppo-
sition.

SHRIMATI INDIRA GANDHI: Nci-
ther a silent Opposition. (Interrup-
tions). But I don’t think that it is
necessary to shout together all the
while to make a point. A point can
be made more firmly and effectively
by speaking normally rather than by
people getting up together and every-
body shouting and shouting down the
other people.

Therefore, Sir, I appeal to my party,
to the Opposition parties, to rige to
the great challenge of the moment, to
justify the faith which the people
have reposed in Parliament. We are,
ag I said, at the juncture where faith
and hard work can and will see us
over this difficult hump. Let us not
fail the nation.

So, Sir, I request all hon, Members
not to press their amendments and to
support the motion on the President’s
Address.

SEVERAL HON MEMBERS

MR. SPEAKER: Order pleace. Now,
Shri Vajpayee's amendments are, 1 to
20, 47 tg 57 and 233. Which one does

rose—
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hg want of press? (Interruptions).
Kindly keep sitting. Now, Mr. Vaj-
payee is absent. Then, I shall put his
amendments together.

Amendments Nos. 1 to 20, 47 to 57 and
233 were put and megatived.

MR. SPEAKER: Then, Mr.Madhu-
kar, should I put your amendments all
together?

SEVERAL HON. MEMBERS rose—

MR. SPEAKER: Please sit down. I
will call you. There are hundreds of
amendments.  (Interruptions). I have
not been able to listen.

SHRI S. M. BANERJEE: Sir, there
is my amendment No. 21. I want to
press it to a division.

SEVERAL HON. MEMBERS rose—

MR. SPEAKER: Please sit down. 1
will call all of you,

SHRI INDRAJIT GUPTA: After you
disposed of Mr, Vajpayee’s amend-
ments, there is amendment No. 21
moved by Shri Banerjee. He wants to
press it.

MR. SPEAKER: I have already not-
ed it. I shall put amendment No, 21
of Shri Banerjee.

SHRI JYOTIRMOY BOSU: If you
take them on issues basis, it would
be better and we have our amend-
ments, Nos. 461, 462 and 463 on the
same issue,

SHRI SHYAMNANDAN MISHRA:
On the same issue we_have our amend-
ments too.

MR. SPEAKER: There are s0 many
Members who have their amendments
on the game issue. There ig a change
of a word here, or a comma there, a
change in the sense.

SHR] JYOTIRMOY BOSU: 1
prepared to club nine with his.

am
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MR. SPEAKER: They are not all
alike; there are changes in some
words. I shall put amendment No. 21
to the vote of the House. The ques-
tion is:

‘That at the end of the motion,
the following be addeq namely:—

“but regret that the Address
does not mention anything about
the Government’s determination
to reduce the prices of essential
commodities by giving deterrent
punishments to hoarders and
black-marketeers; taking over of
the monopoly houses and taking
effective steps for unearthing
black money.”’ (21),

The Lok Sabha diwvided:

Division No. 1]
[18.02 hrs.]
AYES

Baladhandayutham, Shri K.
Banerjee, Shri S, M.

Berwa, Shri Onkar Lal
Bhagirath Bhanwar, Shri
Bhaura, Shri B. S.

Bosu, Shri Jyotirmoy
Chandrappan, Shri C. K.
Chavda Shri K. S.
Chowhan, Shri Bharat Singh
Dandavate, Prof. Madhu
Deb, Shri Dasaratha
Dhandapani, Shri C, T.
Durairasu, Shri A.

Dutta, Shri Biren

Goswami, Shrimati Bibha Ghosh
Gowder, Shri J. Matha
Gupta, Shri Indrajit

Halder, Shri Krishna Chandra
Hazra, Shri Manoranjan
Jha, Shri Bhogendra
Joarder, Shri Dinesh
Joshi, Shri Jagannathrao
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Kachwai, Shri Hukam Chand
Kathamuthu, Shri M.
Madhukar, Shri K, M,
Mayavan, Shri V.

Mehta, Shri P. M.

Mishra, Shri Shyamnandan
Mohammad Ismail, Shri
Muhammed Sheriff, Shri
Muruganantham, Shri S. A.
Parmar, Shri Bhaljibhai
Pillaj, Shri R, Balakrishna
Reddy, Shri B. N,

Reddy, Shri Y. Eswara
Saha, Shri Ajit Kumar

Saha, Shri Gadadhar

Sen, Dr, Ranen

Sezhiyan, Shri

Singh, Shri D, N.

Subravelu, Shri

Verma, Shri Phool Chand
Vijay Pal Singh, Shri
Viswanathan, Shri G.

Yadav, Shri G. P.

NOES

Achal Singh, Shri
Afzalpurkar, Shri Dharamrao
Aga, Shri Syed Ahmed
Agrawal, Shri Shrikrishna
Ahirwar, Shri Nathu Ram
Ahmed, Shri F. A.

Algesan, Shri O. V.

Ambesh, Shri

Ankineedu, Shri Maganti
Arpalanaidu, Shri

Arvind Netam, Shri

Austin, Dr. Henry

Awdhesh Chandra Singh, Shri
Azad, Shri Bhagwat Jha
Aziz Imam, Shri

Babunath Singh, Shri
Bahuguna, Shri H. N,
Banamali Babu, Shri
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Banerji, Shrimati Mukul
Barman, Shri R. N.
Barypal, Shri Panna Lal
Basappa, Shri K.
Basumatari, Shri D.
Besra, Shri S. C,
Bhagat, Shri B, R.
Bhagat Shri H. K. L.
Bhargava, Shrij Basheshwar Nath
Bhatia, Shri Raghunandan Lal
Bist, Shri Narendra Singh
Brahmanandji, Shri Swami

Brij Raj Singh-Kotah, Shri

Buta Singh, Shri

Chakleshwar Singh, Shri

Chanda, Shrimati Jyotsna
Chandra Gowda, Shri D, B.

Chandrashekharappa
Shri T. V.

Chaturvedi, Shri Rohan Lal
Chaudhary, Shri Nitiraj Singh

Chavan, Shri D, R.

Chavaa, Shri Yeshwantrao
Chellachami, Shri A. M.
Chhotey Lal, Shri

Chhutten Lal, Shri
Chikkalingaiah, Shri K.
Choudhary, Shri B, E,
Choudhury, Shri Moinul Haque
Dalbir Singh, Shri

Dalip Singh, Shri
Damani Shri S. R.
Darbara Singh, Shri

Das, Shri Anadi Charan
Das, Shri Dharnidhar
Daschowdhury, Shri B. K.
Deo, Shri S, N, Singh
Dhamankar, Shri

Dhusia, Shri Anant Prasad
Dinesh Singh, Shri
Dixit, Shri G. C.

Doda, Shri Hiralal

Dube, Shri J. P.
Dwivedi, Shri Nageshwar

Veerabasappa,
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Engti, Shri Biren

Gandhi, Shrimati Indira
Ganesh, Shri K, R.

Ganga Devi, Shrimati
Garcha, Shri Devinder Singh
Gautam, Shri C, D.

Gavit, Shri T. H.

George, Shri A, C,

Gill, Shri Mohinder Singh
Giri, Shri V. Shanker
Gohain, Shri C. C,

Gokhale, Shri H. R.
Gomango, Shri Giridhar
Gopal, Shri X,

Goswamij, ! i Dinesh Chandra
Gotkhinde, Shri Annasaheb
Govind Das, Dr.

Gowda, Shri Pampan

Hansda, Shri Subodh
Hanumanithaiya, Shri K,
Hari Kishore Singh, Shri
Hari Singh, Shri

Ishaque, Shri A. K. M.

Jadeja, Shri D, P,
Jaffar Sharief, Shri C, K,
Jagjivan Ram, Shri
Jamilurrahman, Shri Md.

Jeyalakshmi, Shrimati V.
Jha, Shri Chiranjib
Jitendra Prasad, Shri
Joshi, Shrimati Subhadra

Kadam, Shri Dattajirao

Kadam, Shri J. G,
Kadannappalli, Shri Ran ~handran
Kader, Shri S. A,

Kahandole, Shri Z. M.
Kailas, Dr,

Kakodkar, Shri Purushottam
Kale, Shri

Kamakshaiah, Shri D.
Kamble, Shri T, D.

Kapur, Shri Sat Pal
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Karan Singh, Dr.
Kaul, Shrimati Sheila
Kavde Shri B, R.
Kedar Nath Singh, Shri
Khadilkar, Shri R. K.
Kisku, Shri A, K.
Kotrashetti, Shri A. K,
Kulkarni, Shri Raja
Kumaramangalam, Shri S. Mohan

Kushok Bakula, Shri
Lakshmkanthamma, Shrimati T.
Laskar, Shri Nihar

Lutfal Haque, Shri

Mahajan, Shri Vikram
Mahajan, Shri Y. S.

Mahata, Shri Debendra Nath
Mahishi, Dr, Sarojini

Majhi, Shri Gajadhar

Majhi, Shri Kumar
Malhotra, Shri Inder J.
Mallanna, Shri K.

Mandal, Shri Jagdish Narain
Mandal Shri Yamuna Prasad
Maurya, Shri B, P,

Mehta, Dr. Jivraj

Mirdha, Shri Nathu Ram
Mishra, Shri Bibhuti

Mishra, Shri G. S.

Mishra, Shri Jagannath
Mischra, L. N,

Misra, Shri S, N.
Mohapatra, Shri Shyam Sunder
Mohsin, Shri F. H,
Muhammed Khuda Bukhsh, Shri
Murthy, Shri B, S.

Nahata, Shri Amrit

Naik, Sly;‘i B V.

Nanda, Shri G. L.

Negi, Shri Pratap Singh
Nimbalkar, Shri

Oraon, Shri Kartik

Oraon, Shri Tuna
349 Ls—12.
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Pahadia, Shri Jagannath
Painuli, Shri Paripoornanand
Pandey, Shri Damodar
Pandey, Shri Narsingh Narain:
Pandey, Shri R. S.

Pandey, Shri Sudhakar
Pant, Shri K, C,

Paokai Haokip, Shrij
Parashar, Prof. Narain Chand
Parikh, Shri Rasiklal

Partap Singh, Shri

Patel, Shri Natwarlal

Patil, Shri Anantrao

Patil, Shri S. B.

Patil, Shr T, A,

Patnaik, Shri J. B.

Peje, Shri S, L.

Prabodh Chandra, Shri
Pradhani, Shri K,

Qureshi, Shri Mohd. Shafi
Raghu Ramaiah, Shri K.

Rai, Shrimati Sahodrabhai
Raj Bahadur, Shri

Rajdeo Singh. Shri

Raju, Shri P. V, G,

Ram, Shri Tulmohan

Ram Dhan, Shri

Ram Prakash, Shri

Ram Sewak, Ch,

Ram Surat Prasad, Shri

Ram Swarup, Shri

Ramji Ram, Shri
Ramshekhar Prasad Singh, Shri
Rana, Shri M. B,

Rao, Shri Jagannath

Rao, Dr, K. L,

Rao, Shri Nageswara

Rao, Shri Ankineedu Prasada
Rao, Shri Pattabhi Rama
Rao, Dr. V. K, R. Varadaraja
Rathia, Shri Umed Singh
Raut, Shri Bhola

Reddy, Shri M, Ram Gopal
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Reddy, Shr P. Bayapa
Rohtagi, Shrimati Sushila
‘Roy, Shri Bishwanath
Rudra Pratap Singh, Shri

Sadhu Ram, Shri

Saini, Shri Mulki Raj
.Salve, Shri N. K. P.
‘Samanta, Shri S. C.

Sanghi, Shri N. K.

Sarkar, Shri Sakti Kumar:
‘Sathe, Shri Vasant.

Satish Chandra, Shri
Satpathy, Shri Devendra
Savant, Shri Shankerrao
Savitri Shyam, Shrimati
‘Sayeed, Shri P, M.

Sethi, Shri Arjun
Shahnawaz Khan, Shri
‘Shambhu Nath, Shri
‘Shankar Dayal Singh, Shri
Shankar Dev, Shri
Shankaranand, Shri B,
‘Sharma, Shri A. P,
‘Sharma, Dr. H, P,
Sharma, Shri Madhoram
Sharma, Shri Nawal Kishore
Sharma, Dr, Shankar Dayal
‘Shashi Bhushan, Shri
Shastri, Shri Biwanarayan
Shastri, Shri Raja Ram
Shastri, Shri Sheopujan
‘Shenoy, Shri P. R.

Sher Singh, Prof,

‘Shinde, Shri Annasaheb P.

‘Shivnath Singh, Shri
Shukla, Shri B, R,

Shukla, Shri Vidya Charan
Siddayya, Shri S, M.

Address
Siddheshwar Prasad, Shri
Singh, Shri Vishwanath Pratap
Sinha, Shri Dharm Bir
Sinha, Shri Nawal Kishore
Sinha, Shri R, K,
Sohan Lal, Shri T.
Subramaniam, Shri C.
Sunder Lal, Shri
Surendra Pal Singh, Shri
Swaminathan, Shri R. V.
Swamy, Shri Sidrameshwar
Swaran Singh, Shri
Tarodekar; Shri V. B.
Tayyab Hussain, Shri
Tewari, Shri Shankar
Thakre, Shri S. B.
Thakur, Shri Krishnarao
Tiwary, Shri K, N,
Tombi Singh, Shri N.

Tula Ram, Shri

Uikey, Shri M. G.
Unnikrishnan, Shri K. P,

Vekaria, Shri
Venkatasubbaiah, Shri P.
Venkatswamy, Shri G,
Verma, Shri Balgovind
Verma, Shri Ramsingh Bhai

Vidyalankar, Shri Amarnath
Yadav, Shri Chandrajit
Yadav, Shri N. P,

Yadav, Shri R. P.

Yadav, Shri D, P

MR. SPEAKER: The result* of the
Division is:

Ayes: 45; Noes: 258

The motion was ngaﬁved.

*The following members also recorded their votes:—

Ayes: Sarvashri P, G. Mava- lankar and T. Kiruttinan.

Noes: Shri Tarun Gogoi,
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MR. SPEAKER: Now hon. members
may give the numbers of amendments
which they want to be put to vote
separately. After that, I will put all
the other amendments together,

SHRI M. SATYANARAYANA RAO:
No, 199.

SHRI JAGANNATHRAO JOSHI:
No. 49.

SHRI JYOTIRMOY BOSU: No. 466.

SHRI SHYAMNANDAN MISHRA:
No. 308.

SHRI DASARATHA DEB: Nos. 105
and 109.

SHRI P. K. DEO: No. 91.
SHRI SEZHIYAN: No, 447.
SHRI P. M. MEHTA: No. 204.

PROF. MADHU DANDAVATE:
No. 71.

SHRI JYOTIRMOY BOSU: Sir, I
suggest that the amendments may be
read before they are put to the vote,

MR. SPEAKER: These amendments
have already been circulated. 1 shall
put them in the order in which they
have been received. I will first take
up amendment No. 49 by Shri A. B.
Vajpayee and others.

SHRI PILOO MODY: May 1 sug-
gest that all the amendments for
Andhra bifurcation and Telengana
be put together? We can have one
vote on them.

MR. SPEAKER: Out of all of them
on the same subject, I will have to
Put one amendment.

SHRI M. SATYANARAYAN RAO:
Amendment No, 199 may be put.

MR. SPEAKER: All right. Now, I
Dut amendment No. 189 by Shri M.
Satyanarayan Rao to the vote of the
House. Let the Lobbies be cleared.

PHALGUNA 8, 1894 (SAKA)
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The lobbies have now been cleared.
The question is:

‘That at the end of the motion,
the following be added, namely:—
“but regret that in the Address

no declaration has been made of
the immediate need for bifurca-
tion of the State of Andhra Pra-
desh as per the wishes of the
people of both the regions of

Andhra and Telangana respec-
tively.”’ (199).
The Lok Sabha divided:
Divisien No. 2]
{18.17 hrs,
AYES

Anthony, Shri Frank
Bhagirath Bhanwar, Shri
Chavda, Shri K. S.
Chowhan, Shri Bharat Singh
Dandavate, Prof. Madhu
Deo, Shri P. K.

Dhandapani, Shri C. T.
Durairasu, Shri A.

Gowder, Shri J. Matha
Joshi, Shri Jagannathrao
Kachwai, Shri Hukam Chand
Kiruttinan, Shri Tha
Mavalankar, Shri P. G.
Mayavan, Shri V.

Mehta, Shri P. M,

Mishra, Shri Shyamnandan
Mody, Shri Piloo
Muhammed Sheriff, Shri
Nayak, Shri Baksi

. Parmar, Shri Bhaljibhai

Patel, Shri H. M.

Pillai, Shri R. Balakrishna
Rao, Shri M. Satyanarayan
Sezhiyan, Shri

Singh, Shri D. N.
Subravelu, Shri

Verma, Shri Phool Chand
Viswanathan, Shri G.
Yadav, Shri G. P.
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NOES

Achal Singh, Shri
Afzalpurkar, Shri Dharamrao
Aga, Shri Syed Ahmed
Agarwal, Shri Shrikrishna
Ahirwar, Shri Nathu Ram
Ahmed, Shri F. A,
Alagesan, Shri O. V.
Ambesh, Shri

Ankineedu, Shri Maganti
Appalanaidu, Shri

Arvind Netam, Shri

Austin, Dr. Henry

Awdhesh Chandra Singh, Shri
Azad, Shri Bhagwat Jha
Aziz Imam, Shri

Babunath Singh, Shri
Bahuguna, Shri H. N.
Baladhandayutham, Shri K.
Banamali Babu, Shri
Banerjee, Shri S. M.
Banerji, Shrimati Mukul
Barman, Shri R. N,

Barupal, Shri Panna Lal
Basappa, Shri K.
Basumatari, Shri D.

Besra, Shri S. C.

Bhagat, Shri B. R.

Bhagat, Shri H. K. L.
Bhargava, Shri Basheshwar Nath
Bhatia, Shri Raghunandan Lal
Bhaura, Shri B, S.

Bist, Shri Narendra Singh
Bosu, Shri Jyotirmoy
Brahmanandji, Shri Swami
Brij Raj Singh-Kotah, Shri
Butta Singh, Shri
Chakleshwar Singh, Shri
Chanda, Shrimati Jyotsna
Chandra Gowda, Shri D. B.
Chandrappan, Shri C. K.

Chandrashekharaﬁpa Veerabasappa,
Shri T. V.
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Chaturvedi, Shri Rohan Lal
Chaudhary, Shri Nitiraj Singh
Chavan, Shri D. R.
Chavan, Shri Yeshwantrao
Chawla, Shri Amar Nath
Chellachami, Shri A. M.
Chhotey Lal, Shri
Chhutten Lal, Shri
Chikkalingaiah, Shri K,
Choudhary, Shri B. E.
Choudhury, Shri Moinul Haque
Daga, Shri M. C.

Dalbir Singh, Shri

Dalip Singh, Shri

Damani, Shri S. R.
Darbara Singh, Shri

Das, Shri Anadi Charan
Das, Shri Dharnidhar

Das, Shri R. P.
Daschowdhury, Shri B. K.
Deb, Shri Dasaratha

Deo, Shri S, N. Singh
Dhamankar, Shri

Dhusia, Shri Anant Prasad
Dinesh Singh, Shri

Dixit, Shri G. C.

Doda, Shri Hiralal

Dube, Shri J. P.

Dutta, Shri Biren
Dwivedi, Shri Nageshwar
Engti, Shri Biren

Gandhi, Shrimati Indira
Ganesh, Shri K. R.
Gangadeb, Shri P.

Garcha, Shri Devinder Singh
Gautam, Shri C. D.

Gavit, Shri T. H,

George, Shri A. C.

Gill, Shri Mohinder Singh
Giri, Shri V. Shanker
Gogoi, Shri Tarun

Gohain, Shri C. C.
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Gokhale, Shri H. R,

Gomango, Shri Giridhar

Gopal, Shri K.

Goswami, Shrimati Bibha Ghosh.
Goswami, §hri Dinesh Chandra

Gotkhinde, Shri Annasaheb
Govind Das, Dr.

Gowda, Shri Pampan
Gupta, Shri Indrajit
Halder, Shri Krishna Chandra
Hansda, Shri Subodh
Hanumanthaiya, Shri K,
Hari Kishore Singh, Shri
Hari Singh, Shri

Hazra, Shri Manoranjan
Ishaque, Shri A, K. M.
Jadeja, Shri D, P.

Jaffer Sharief, Shri C. K,
Jagjivan Ram, Shri
Jamilurrahman, Shri Md.
Jeyalakshmi, Shrimati V.
Jha, Shri Bhogendra

Jha, Shri Chiranjib

Jitendra Prasad, Shri
Joarder, Shri Dinesh

Joshi, Shrimati Subhadra
Kadam, Shri Dattajirao
Kadam, Shri J. G,
Kadannappalli, Shri Ramchandran
Kader, Shri S. A.
Kahandole, Shri Z, M.
Kailas, Dr,

Kakodkar, Shri Purushottam
Kale, Shri

Kamakshaiah, Shri D.
Kamble, Shri T. D.

Karan Singh, Dr.
Kathamuthu, Shri M.

Kaul, Shrimati Sheila
Kavde, Shri B, R.

Kedar Nath Singh, Shn}
Khadilkar, Shri R. K.
Kisku, Shri AK.

PHALGUNA 8, 1894 (SAKA)

.Thanks on
President’s Address

Kotrashetti, Shri A, K.
Kulkarni, Shri Raja
Kumaramangalam, Shri S. Mohan
Kushok Bakula, Shri
Lakshmikanthamma, Shrimatj T.
Laskar, Shri Nihar

Lutfal Haque, Shri

Mahajan, Shri Vikram
Mahajan, Shri Y. S.
Mahata,*Shri Debendra Nath
Mahishi, Dr. Sarojini

Majhi, Shri Gajadhar

Majhi, Shri Kumar

Malhotra, Shri Inder J,
Mallanna, Shri K.

Mandal, Shri Jagdish Narain
Mandal, Shri Yamura Prasad
Maurya, Shri B. P,

Mehta, Dr. Jivraj

Mirdha, Shri Nathu Ram
Mishra, Shri Bibhuti

Mishra, Shri G, S.

Mishra, Shri Jagannath
Mishra, Shri L. N.

Mishra Shri S. N.

Modi, Shri Shrikishan
Mohammad Ismail, Shri
Mohapatra, Shri Shyam Sunder
Mohsin, Shri F. H,
Muhammed Khuda Bukhsh, Shri
Murthy, Shri B. S,
Muruganantham, Shri A. K,
Nahata, Shri Amrit

Naik, Shri B. V.

Nanda, Shri G. I..

Negi, Shri Pratap Singh
Nimbalkar, Shri

Oraon, Shri Kartik
Oraon, Shri Tuna

Pahadia, Shri Jagannath
Painuli, Shri Paripoornanand
Pandey, Shri Damodar
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Pandey, Shri Narsingh Narain Roy, Shri Bishwanath
Pandey, shri R. S. Rudra Pratap Singh, Shri
Pandey, Shri Sudhakar Sadhu Ram, Shri
Pant, Shri K, C. Saha, Shri Ajit Kumar
Paokai Haokip, Shri Saha, Shri Gadadhar '
Parashar, Prof. Narain Chand Saini, Shri Mulki Raj .
Parikh, Shri Rasiklal N Salve, Shri N. K. P,
Partap Singh, Shri Samanta, Shri S. C.
Patel, Shri Natwarlal Sanghi, Shri N. K,
Patil, Shri Anantrao Sarkar, Shri Sakti Kumar
Patil, Shri S. B. Sathe, Shri Vasant
Patil, Shri T. A. Satish Chandra, Shri
Patnaik, Shri J. B. Satpathy, Shri Devendra
Peje, Shri S. L. Savant, Shri Shankerrao
Prabodh Chandra, Shri Savitri Shyam, Shrimati
Pradhani, Shri K. Sayeed, Shri P. M.
Qureshi, Shri Mohd. Shafi Sen, Dr. Ranen

Sethi, Shri Arjun
Shahnawaz Khan, Shri
Shambhu Nath, Shri

Shankar Dayal Singh, Shri
Shankar Dev, Shri
Shankaranand, Shri B,
Sharma, Shri A. P,
Sharma, Dr. H. P.

Sharma, Shri Madhoram
Sharma, Shri Nawal Kishore:

Raghu Ramaiah, Shri K,
Rai, Shrimati Sahodrabai
Raj Bahadur, Shri

Rajdeo Singh, Shri

Raju, Shri P, V. G.

Ram, Shri Tulmohan

Ram Dhan, Shri

Ram Prakash, Shri .
Ram Sewak, Ch,

Ram Surat Prasad, Shri

Ram Swarup, Shri Sharma, Dr. Shankér Dayal
Ramji Ram, Shri Shashi Bhushan, Shri
Ramshekhar Prasad Singh, Shri Shastri, Shri Biswanarayan.
Rana, Shri M. B. Shastri, Shri Raja Ram
Rao, Shri Jagannath Shenoy, Shri P R.

Rao, Dr. K. L. Sher Singh, Prof.

Rao, Shri Nageswara Shindz, Shri Annasaheb P.
Rao, Shri P. Ankineedu Prasada Shivnath Singh, Shri

Rao, Shri Pattabhi Rama Shukla, Shri B. R.

RaO, Dr. V. K. R. Varadaraja Shukla, Shri Vidya Charan
Rathia, Shri Umed Singh Siddayya, Shri S. M.

Raut, Shri Bhola Siddheshwar Prasad, Shri
Beddy, Shri B. N. Singh, Shri Vishwanath Pratap
Reddy, Shri M. Ram Gopal Sinha, Shri Dharam Bir
Reddy, Shri Y. Eswara. Sinha, Shri R. K.

Rohatgi, Shrimati Sushila Sohan Lal, Shri T.
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Subramaniam, Shri C,
Sunder Lal, Shri

Surendra Pal Singh, Shri
Swaminathan, Shri R. V.
Swamy, Shri Sidrameshwar
Swaran Singh, Shri
Tarodekar, Shri V. B,
Tayyab Hussain, Shri
Tewari, Shri Shankar
Thakre, Shri S. B

Tiwary, Shri K. N,

Tombi Singh, Shri N

Tula Ram, Shri

Uikey, Shri M. G.
Unnikrishnan, Shri K. P.
Vekarta, Shri
Venkatasubhaiah, Shri P,
Venkatswamy, Shri G,
Verma, Shri Balgovind
Verma, Shri Ramsingh Bhai
Vidyalankar, Shri Amarnath
Vijaypal Singh, Sbri
Yadav, Shri N. P.

Yadav, Shri R. P.

Yadav, Shri D, P.

MR. SPEAKER: The result* of the
Div.sion is:

Ayes: 29; Noes: 279,

The motion was negatived.

SHRI M. SATYANARAYAN RAO:
Very Sorry for this.

MR. SPEAKER: Now, I will put
the other amendments to the vote of
the House. Amendment No. 49 is
barred. I will now put amendment
No. 71 moved by Prof. Madhu Danda-
vate to the vote of the House,

Amendment No. 71 was put and
negatived:
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Thanks on
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MR. SPEAKER: Now, I will put
amendment No. 91 moved by Shri
P. K. Deo to the vote of the House.

334

Amendment No,
negatived.

91 was put and

MR. SPEAKER: I will now put
amendment No. 105 moved by Shri
Dasaratha Deb to the vote of the
House.

Amendment No. 105 was put and
negatived.

MR. SPEAKER: Now I will put
amendment No. 109 moved by Shri
Dasaratha Deb to the vote of the
House.

Amendment No. 109 was put and
negatived.

MR. SPEAKER: I will now put
amendmeat No. 147 moved by Shri
K. S. Chavda to the vote of the
House.

Amendment No. 147 was put and
negatived.

MR. SPEAKER: I will now put
amendment No. 166 moved by Srr
Dinen Bhattacharyya to the vote ot
the House.

Amendment No. 166 was put and
negatived.

MR. SPEAKER: Now, I will put
amendment No. 204 moved by Shri
P. M. Mehta to the vote of the House.

SHRI P. M. MEHTA (Bhavnagar.
Sir, I want to read out my amend-
ment. ..

MR. SPEAKER: You have already
moved it.

SHRI P. M. MEHTA: But I want
to read out,

*The following members also recorded their votes for NOES:—
Sarvashri Nawal Kishore Sinha, Sat Pal Kapur and Chandrajit Yadav.
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MR. SPEAKER: You have already
moved it.

SHRI P. M. MEHTA: But I want
10 read out:

That at the end of the motion,
the following be added, namely:—

“but regret that there is no
mention in the Address of ear-
liest implementation of Narmada
project.”

MR. SPEAKER: I shall now put
Amendment No. 204 moved by Shri
P. M. Mehta,

Amendment No. 204 was
negatived.

put and

MR. SPEAKER: Now, amendment
No. 221 by Shri Bhogendra Jha.

SHRI BHOGENDRA JHA: Sir, 1
want to read it. My amendment is:

That at the end of motion, the
following be added namely:—
“but regret that there is no

mention in the ‘Address of the
determination for removing un-
employment by compulsory pro-
vision of employment to all per-
sons fit for mental and mutual
labour.”

MR. SPEAKER: The question is:

That at the end of the motion,
the following be added, namely:—

“but regret that there is no
mention in the Address of the
determination for removing un-
employment by compulsory pro-
vision of employment to all per-
sons fit for mental and manual
labour.” (221)

Let the lobby be cleared.
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The Lok Sabha divided :
[18.25 hrs.
Division No. 3]

AYES

Baladhandayutham, Shri K.
Banerjee, Shri S. M.

Bhaura, Shri B. S.

Bosu, Shri Jyotirmoy
Chandrappan, Shri C. K.
Chavda, Shri K. S.
Chowhan, Shri Bharat Singh
Das, Shri R. P.

Dev, Shri Dasaratha
Dhandapani, Shri C. T.
Duita, Shri Biren

Goswami, Shrimati Bibha Ghosh
Gowder, Shri. J. Matha
Gupta, Shri Indrajit

Halder, Shri Krishan Chandra
Hazra, Shri Manoranjan
Jha, Shri Bhogendra

Joarder, Shri Dinesh

Joshi, Shri Jagannathrao
Kachwai, Shri Hukam Chand
Kathamuthu, Shri M.
Madhukar, Shri K. M.
Mehta, Shri P. M.

Mishra, Shrij Shyamnandan
Mohammad Ismail, Shri
Muruganantham, Shri S. A.

Parmar, Shri Bhaljibhaj
Reddy, Shri B. N.

Saha, Shri Gadadhar
Sen, Dr. Ranen
Sezhiyan, Shri

Singh, Shri D. N.

Verma, Shri Phool Chand
Vijay Pal Singh, Shri
Viswanathan, Shri G.
Yadav, Shri G. P.



337 Motion of

NOES
Achdl Singh, Shri
Afzalpurkar, Shri Dharamrao
Aga, Shri Syed Ahmed
Ahirwar, Shri Nathu Ram
Ahmed, Shri F. A.
Alagesan, Shri O. V.,
Ambesh, Shri
Ankineedu, Shri Maganti
Appalanaidu, Shri
Arvind Netam, Shri
Austin, Dr. Henry
Awdhesh Chandra Singh, Shri
Azad, Shri Bhagwat Jha
Aziz Imam, Shri
Babunath Singh, Shri
Bahuguna, Shri H. N.
Banamali Babu, Shri
Banerji, Shrimati Mukul
Barman, Shri R. N.
Barupal, Shri Panna Lal -
Basappa, Shri K.
Basumatari, Shri D.
Besra, Shri S. C.
Bhagat, Shri B. R.
Bhagat, Shri H. K. L.
Bhargava, Shri Basheshwar Nath
Bhatia, Shri Raghunandan Lal
Bist, Shri Narendra Singh
Brahmanandji, Shri Swami
Brij Raj Singh-Kotah, Shri
Buta Singh, Shri
Chakleshwar Singh, Shri
Chanda, Shrimati Jyotsna
Chandra Gowda, Shri D. B.

Chandra Shekherappa Veerabasappa,
Shri T. V.

Chaturvedi, Shri Rohan Lal
Chaudhary, Shri Nitiraj Singh
Chavan, Shri D. R.

Chavan, Shri Yeshwantrao
Chawla, Shri Amar Nath
Chellochami, Shri A. M.
Chhotey Lal, Shri
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Chhutten Lal, Shri
Chikkalingaiah, Shri K.
Choudhary, Shri B. E.
Choudhury, Shri Moinul Haque
Daga, Shri M. C.

Dalbir Singh, Shri

Dalip Singh, Shri

Damani, Shri S. R.
Darbara Singh, Shri

Das, Shri Anadi Charan
Das, Shri Dharnidhar
Daschowdhury, Shri B. K.
Deo Shrj S. N. Singh
Dhamankar, Shri

Dhusia, Shri Anant Prasad
Dinesh Singh, Shri

Dixit, Shri G. C.

Doda, Shri Hiralal

Dube, Shri J. P.

Dwivedi, Shri Nageshwar
Engti, Shri Biren

Gandhi, Shrimati Indira
Ganesh, Shri K. R.
Gangadeb, Shri P.

Garcha, Shri Devinder Singh
Gautam, Shri C. D.

Gavit, Shri T. H.

George, Shri A. C.

Gill, Shri Mohinder Singh
Giri, Shri V. Shanker
Gogoi, Shri Tarun

Gohain, Shri C. C.
Gokhale, Shri H. R.
Gomango, Shri Giridhar
Gopal, Shri K.

Goswami, Shri Dinesh Chandra
Gotkhinde, Shri Annasaheb
Govind Das, Dr.

Gowda, Shri Pampan

Hansda, Shri Subodh
Ishaque, Shri A. K. M.
Jadeja, Shri D. P.
Jaffer Sharief, Shri C. K.
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Jagjivan Ram, Shri
Jamilurrahman, Shri Md.
Jeyalaskshmi, Shrimati V.
Jha, Shri Chiranjib
Jitendra Prasad, Shri
Joshi, Shrimati Subhadra

Kadam, Shri J. G.
Kadannappalli, Shri Ramachandran
Kader, Shri $. A.
Kahandole, Shri Z. M.
Kailas, Dr.

Kakodkar, Shri Purushottam
Kale, Shri

Kamakshaiah, Shri D.
Kamla Prasad, Shri
Kamble, Shri T. D.

Kapur, Shri Sat Pal

Karan Singh, Dr.

Kaul, Shrimati Sheila
Kavde, Shri B. R.

Kedar Nath Singh, Shri
Khadilkar, Shri R. K.
Kisku, Shri A. K.
Katrashetti, Shri A. K.
Kulkarni, Shri Raja
Kumaramangalam, Shri S. Mohan
Kushok Bakula, Shri

Lakshmikanthamma, Shrimati T.
Laskar, Shri Nihar
Lutfal Haque, Shri

Mahajan, Shri Vikram
Mahajan, Shri Y. S.

Mahata, Shri Debendra Nath
Mahishi, Dr. Sarojini

Majhi, Shri Gajadhar

Majhi, Shri Kumar

Malhotra, Shri Inder J.
Mallanna, Shri K.

Mandal, Shri Jagdish Narain
Mandal, Shri Yamuna Prasad
Maurya, Shri B. P.

Mehta, Dr. Jivraj .
Mirdha, Shri Nathu Ram

FEBRUARY 27, 1973 Thanks on President’s

Address
Mishra, Shri Bibhuti
Mishra, Shri Jagannath
Mishra, Shri L. N.
Misra, Shri S. N. N
Modi, Shri Shrikishan
Mohapatra, Shri Shyam Sunder
Mohsin, Shri F. H.
Muhammed Khuda Bukhsh, Shri
Murthy, Shri B. S.
Nahata, Shri Amrit
Naik, Shri B. V.
Nanda, Shri G. L.
Negi, Shri Pratap Singh
Nimbalkar, Shri
Oraon, Shri Kartik
Oraon, Shri Tuna
Pahadia, Shri Jagannath
Painuli, Shri Paripoornanand
Pandey, Shri Damodar
Pandey, Shri Narsingh Narain
Pandey, Shri R. S.
Pandey, Shri Sudhakar
Pant, Shri K. C.
Paokai Haokip, Shri
Parashar, Prof. Narain Chang
Parikh, Shri Rasiklal
Partap Singh, Shri
Patel, Shri Natwarlal
Patil, Shri Anantrao
Patil, Shri T. A.
Patnaik, Shri J. B.
Peje, Shri S. L.
Prabodh Chandra, Shri
Pradhani, Shri K.
Qureshi, Shri Mohd. Shafi
Raghu Ramaiah, Shri K.
Rai, Shrimati Sahodrabaj
Raj Bahadur, Shri
Rajdeo Singh, Shri
Raju, Shri P, V. G.
Ram, Shri Tulmohan
Ram Prakash, Shri
Ram Sewak, Ch.
Ram Surat Prasad, Shri
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Ram Swarup, Shri Shenoy, Shri P. R.

Ramji Ram, Shri Sher Singh, Prof.
Ramshekhar Prasad Singh, Shri Shinde, Shri Annasaheb P.
Rana, Shri M. B. Shivnath Singh, Shri

Rao, Shri Jaganath Shukla, Shri Vidya Charan
Rao, Dr. K. L. Siddayya, Shri S. M.

Rao, Shrj Nageswéra Siddheshwar Prasad, Shri
Rao, Shri P. Ankineedu Prasada Singh, Shri Vishwanath Pratap
Rao, Shri Pattabhi Rama Sinha, Shri Dharam Bir
Rao, Dr. V. K. R. Varadaraja Sinha, Shri Nawa] Kishore
Rathia, Shri Umed Singh Sinha, Shri R, K.

Raut, Shri Bholg Sohan Lal, Shri T.

Reddy, Shri M. Ram Gopal Sunder Lal, Shri

Rohatgi, Shrimati Sushila Surendra Pal Singh, Shri
Roy, Shri Viswanath Swaminathan, Shri R. V.
Rudra Pratap Singh, Shri Swamy, Shri Sidrameshwar
Sadhu Ram, Shri Swaran Singh, Shri

Saini, Shri Mulki Raj Tarodekar, Shri V. B.
Salve, Shri N. K. P. Tayyab Hussain, Shri
Samanta, Shri S, C. Tewari, Shri Shankar
Sanghi, Shri N. K. Thaﬁe, Shari S. B,

Sarkar, Shri Sakti Kumar ThaKur, Shri Krishnarao:
Sathe, Shri Vasant Tiwary, Shri K. N.

Satish Chandra, Shri Tombj Singh, Shri N.
Satpathy, Shri Devendra Tula Ram, Shri

Savant, Shri Shankerrao Uikey, Shri M. G.

Savitri Shyam, Shrimati Unnikrishnan, Shri K. P.
Sayeed, Shri P. M. Vekaria, Shri

Sethi, Shri Arjun . Venkatasubbaiah, Shri P..
Shahnawaz Khan, Shri Venkatswamy, Shri G.
Shambhu Nath; Shri Verma, Shri Balgovind
Shankar Dayal Singh, Shri Verma, Shri Ramsingh Bhai
Shankar Dev, Shri Vidyalankar, Shri Amarnath
Shankaranand, Shri B. .Yadav, Shri Chandrajit
Sharma, Shri A. P. Yadav, Shri N. P.

Sharma, Dr. H, P. : Yadav, Shri R. P.

Sharma, Shri Madhoram Yadav, Shri D. P.

Sharma, Dr. Shankar Dayal MR. SPEAKER: The result* of the
Shashi Bhushan, Shri Divigion is:

Shastri, Shri Biswanarayan Ayes: 36; Noes:. 250.

Shastri, Shri Raja Ram ry The motion was negatived.

*The following members also re corded their votes for NOES:—
Sarvashri Hari Kishore Singh, Hari Singh and Ram Dham
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SHRI JYOTIRMOY: They do not
-want the end of unemployment.

MR SPEAKER: I shall now put
amendment No, 241 by Shri P. G.
‘Mavalankar to vote,

Amendment No, 241 was put and
negatived.

MR. SPEAKER: I shall now put
amendment No. 243 by Shri P. G.
"Mavalankar to vote,

The question is:

‘That at the end of the motion,
the following be added, namely:—

“but regret that thiere is no
-emphasis in the Address on the
immediate need for austerity in
the living pattern of Ministers
and all other high ranking
individuals and economy in the
administration.” (243).

'The Lobbies are already cleared.

The Lok Sabha divided:‘

tDivision No. 4]
"18.27 hrs,

AYES
Baladandhayutham, Shri K.
‘Banerjee, Shri S. M.

Bosu, Shri Jyotirmoy.
'Chandrappan, Shri C. K.
Chavda, Shri K. S.

Deb, Shri Dasaratha

Deo, Shri P, K,

Dhandapani, Shri C. T.
Dutta, Shri Biren

Gaekwad, Shri Fatesingrao
Goswami, Shrimati Bibha Ghosh
Gowder, Shri J. Matha

Guha, Shri Samar

Gupta, Shri Indrajit

Halder, Shri Krishna Chandra
Hazra Shri Manoranjan
-Joarder, Shri Dinesh

Joshi, Shri Jagannathrao
Kachwai, Shri Hukam Chand
Kathamuthu, Shri M.

FEBRUARY 27, 1973 Thanks on President’s

Address
Mavalankar, Shri P. G.
Mishra, Shri Shyamnandan
Muruganantham, Shri S. A.
Parmar, Shri Bhalji Bhai
Reddy, Shri B. N.
Saha, Shri Gadadhar
Sezhiyan, Shri
Singh, Shri D.N.
Verma, Shri Pool Chand
Vijay Pal Singh, Shri
Viswanathan, Shri G.
Yadav, Shri G P,
NOES
Achal Singh, Shri
Afzalpurkar, Shri Dharamrao
Aga, Shri Syed Ahmed
Ahirwar, Shri Nathu Ram
Ahmed, Shri F. A
Alagesan, Shri O. V.
Ambesh, Shri
Appalanaidu, Shri
Arvind Netam, Shri
Austin, Dr. Henry
Awdhesh Chandra Singh, Shri
Azad, Shri Bhagwat Jha
Aziz Imam, Shri
Babunath Singh, Shri
Bahuguna, Shri H. N.
Banamali Babu, Shri
Banerji, Shrimati Mukul
Barman, Shri R, N,
Barupal, Shri Panna Lal
Basappa, Shri K.
Basumatari, Shri D.
Besra, Shri S. C. "
Bhagat, Shri B. R.
Bhagat, Shri H. K, L.
Bhargava, Shri Basheshwar Nath
Bhatia, Shri Raghunandan Lal
Bist, Shri Narendra Singh
Brahmanandfji, Shri Swami
Brij Raj Singh-Kotah, Shri
Buta Singh, Shri
Thakleshwar Singh, Shri
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Chanda, Shrimati Jyotsna

Chandrashekharappa Veerabasappa,
Shri T. V.

Chandra Gowda, Shri D, B.

Chaturvedi, Shri Rohan Lal

Chaudhary, Shri Nitiraj Singh

Chavan, shri D. R.

Chavan, Shri Yeshwantrao

Chawla, Shri Amar Nath

Chellachami, Shri A. M.

Chhotey Lal, Shri

Chhutten Lal, Shri

Chikkalingaiah, Shri K.

Choudhary, Shri B. E.

Choudhury, Shri Moinul Haque

Daga, Shri M. C,

Dalbir Singh, Shri

Dalip Singh, Shri

Damani, shri S. R,

Darbara Singh, Shri

Das, Shri Anadi Charan

Das, Shri Dharnidhar

Daschowdhury, Shri B. K,

Deo, Shri S. N. Singh

Dhamankar, Shri

Dhusia, Shri Anant Prasad

Dinesh Singh, Shri

Dixit, Shri G.-C.

Doda, Shri Hiralal

Dube, Shri J. P.

Dwivedi, Shri Nageshwar

Engti, Shri Biren

Gandhi, Shrimati Indira

Ganesh, Shri K. R.

Gangadeb, Shri P.

Garcha, Shri Devinder Singh

Gautam, Shri C. D.

Gavit, Shri T. H.

George, Shri A. C.

Giri, Shri V, Shanker

Gogoi, Shri Tarun

Gohain, Shri C. C.

Gokhale, Shri H. R.

Gomango, Shri Giridhar

Goswami, Shrj Dinesh Chandra

Govind Das, Dr.

Gowda, Shri Pampan

Hansda, Shri Subodh

PHALGUNA 8, 1894 (SAKA)

President’s Address
Hanumanthaiya, Shri K.
Hari Kishere Sinzh, Shri
Hari Singh, Shri
Ishaque, Shri A. K. M,
Jadeja, Shri D, P.

Jaffer Sharlef, Shri C. X.

Jagjivan Ram, Shri

Jamilurrahman, Shri Md.

Jeyalakshmi, Shrimati V..

Jitendra Prasad, Shri

Joshi, Shrimati Subhadra-

Kadam, Shri Dattajirao

Kadam, Shri J. G.

Kadar, Shri S. A.

Kahandole, Shri Z. M.

Kailas, Dr.

Kakodkar, Shri Purushottam.

Kale, Shri

Kamakshaiah, Shri D,

Kamala Prasad, Shri

Kamble, Shri T. D,

Kapur, Shri Sat Pal

Karan Singh, Dr.

Kaul, Shrimati Sheila

Kavde, Shri B. R.

Kedar Nath Singh, Shri

Khadilkar, Shri R. K,

Kisku, Shr1 A. K.

Kotrashetti, Shri A. K.

Kulkarni, Shri Raja

Kumaramangalam, Shrij S. Mohan.

Kushok Bakula, Shri

Lakshmikanthamma, Shrimati T.

Laskar, Shri Nihar

Lutfal Haque, Shri

Mahajan, Shri Vikram
Mahajan, Shri Y. S.

Mahata, Shri Debendra Nath

Mahishi, Dr. Sarojini

Majhi, Shri Gajadhar

Majhi, Shri Kumar

_Malhotra, Shri Inder J.

Mallanna, Shri K. '

Thanks on 346
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Mandal, Shri Jagdish Narain
Mandal, Shri Yamuna Prasad
Maurya, Shri B. P.

Mehta, Dr. Jivraj

Mirdha, Shri Nathu Ram
Mishra, Shri Bibhuti
Mishra, Shri Jagannath
Mishra, Shri, L. N.

Mohsin, Shri F. H!
Muhammed Khuda Bukhsh, Shri
Murthy, Shri B. S.

Nahata, Shri Amrit

Naik, Shri B, V.

Nanda, Shri G. L.
"Negi, Shri Pratap Singh
Nimbalkar, Shri

*Oraon, Shri Kartik

Oraon, Shri Tuna

Pahadia, Shri Jagannath
Pandey, Shri Damodar
"Pandey, Shri Narsingh Narain
Pandey, Shri R. S.

Fandey, Shri Sulhakar

Pant, Shri K. C.

Paokal Haokip, Shri
Parashar, Prof, Narain Chand
Parikh, Shri Rasiklal
.Pratap Singh, Shri

Patel, Shri Natwarlal

Patil, Shri Anantrao

Patil, Shri T. A.

Patnaik, Shri J, B,

Peje, Shri S. L.

Prabodh Chandra, Shri
Pradhani, Shri K.

Raghu Ramaiah, Shri K.
Rai, Shrimatj Sahodrabai
Raj Bahadur, Shri

Rajdeo Singh, Shri

Raju, Shri P. V. G.

Ram, Shri Tulmohan

Ram Dhan, Shri

Ram Prakash, Shri

_Ram Surat Prasad, Shri

FEBRUARY 27, 1873 Thanks on President’s

Address
Ram Swarup, Shri
Ramji Ram, Shri
Ramshekhar Prasad Singh, Shrj
Rana, Shri M. B.
Rao, Shri Jagannath
Rao, Dr. K. L.
Rao, Shri Nageswara
Rao, Shri P. Ankineedu Prasada
Rao, Shri Pattabhi Rama
Rao, Dr, V. K. R. Varadaraja
Rathia, Shri Umed Singh
Raut, Shri Bhola

Reddy, Shri M, Ram Gopal
Rohatgi, Shrimati Sushila
Roy, Shri Bishwanath
Rudra Pratap Singh, Shri
Sadhu Ram, Shri

Saini, Shri Mulki Raj
Salve, Shri N. K. P.
Samanta, Shri S. C.
Sanghi, Shri N. K.
Sarkar, Shri Sakti Kumar
Sathe, Shri Vasant

Satish Chandra, Shri
Satpathy, Shri Devendra
Savant, Shri Shankerrao
Savitri Shyam, Shrimati
Sayeed, Shri P. M.

Sethi, Shri Arjun
Shahnawaz Khan, Shri
Shambhu Nath, Shri
Shankar Dayal Singh, Shri
Shankar Dev, Shri
Shankaranand, Shkri B,

Sharma, Shri A. P.

Sharma, Dr, H, P.

Sharma, Shrj Madhoram
Sharma, Shri Nawal Kishore
Sharma, Dr. Shankar Dayal

Shashi Bhushan, Shri
Shastri, Shri Biswanarayan
Shastri, Shri Raja Ram
Shastri, Shri Shispujan
Shenoy, Shri P. R,
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Sker Singh, Prof.
Shinde, Shri Annasaheb P.
Shivnath Singh, Shri
Shukla, Shri B. R.

Shukla, Shri Vidya Charan
Siddayya, Shri S. M.
Siddheshwar Prasad, Shri
Singh, Shri Vishwanath Pratap
Sinha, Shri Dharam Bir
Sinha, Shri Nawal Kishore
Sinha, Shri R. K,
Sunder Lal, Shri
Surendra Pal Singh, Shri
Swaminathan, Shri R. V.
Swamy, Shri Sidrameshwar
Swaran Singh, Shri
Tarodekar, Shri V. B.
Tayyab Hussain, Shri
‘Tewari, Shri Shankar
‘Thakre, Shri S, B.
Tiwary, Shri K. N.
Tombi Singh, Shri N. .
Tula Ram, Shri
Uikey, Shri M, G.
Unnikrishnan, Shri K. P,
Vekaria, Shri
Venkatswamy, Shri G.
Verma, Shri Balgovind
Verma, Shri Ramsingh Bhaj
Vidyalankar, Shri Amarnath
Yadav, Shri Chandrajit
Yadav, Shri N. P,
Yadav, Shri R, P.
Yadav, Shri D. P.

*MR. SPEAKER: The result of the
division is:

Ayes: 32: Noes: 243

The motion was negatived.

PHALGUNA 8, 1894 (SAKA)

Thanks on 350
President’s Address
MR, SPEAKER: I shall now put
amendment No. 306 by Shri Shyam-
nandan Mishra to the vote of the
House.

SHRI SHYAMNANDAN MISHRA:

1 have also moved amendment No.
428 but I am mnot pressing that, and
that is with regard to the Beg Com-
mittee’s recommendations,

MR. SPEAKER: The Lobbies are
already cleared.

The question is:

‘That at the end of the motion,
the following be added, namely:—

“but regret that the President
has not stressed the mne=d to
amend the Aligarh  University
Act, which has hurt the feelings

of a large number of country-
men.”’ (306).
The Lok Sabha divided:
AYES
Division No. 5]
[18.31 hrs,

Bhagirath Bhanwar, Shri
Bosu, Shri Jyotirmoy

Chavda, Shri K. S,

Das, Shri R. P.

Deb, Shri Dasaratha

Deo, Shri P. K.

Dhandapani, Shri C. T.
Goswami, Shrimati Bibha Ghosh
Gowder, Shri J. Matha

Guha, Shri Samar

Halder, Shri Krishna Chandra
Hazra, Shri Manoranjan
Joarder, Shri Dinesh

* Kachwai, Shri Hukam Chand

Mishra, Shri Shyamnandan
Parmar, Shri Bhaljibhai
Rao, Shri M. Satyanarayan
Sezhiyan, Shri

Singh, Shri-D. N.
Viswanathan, Shri G,

*The following members also recorded their votes:—

Ayes: Shri Bharat Singh Chowhan,
Noes: Sarvashri

Annasaheb Gotkhinde,

Paripoornanand Painuli,

S. N. Misra, Mohinder Singh Gill, Chiranjib Jha, Shrikishan Modi and,

Krishnarap Thakur,
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NOES

Achal Singh, Shri

Aga, Shri Syed Ahmed
Ahirwar, Shri Nathu Ram
Ahmed, Shri F. A,
Alagesan, Shri O. V.,
Ambesh, Shri

Ankineedu, Shri Maganti
Appalanaidu, Shri
Arvind Netam, Shri
Austin, Dr. Henry
Awdhesh Chandra Singh, Shri
Azad, Shri Bhagwat Jha

Aziz Imam, Shri

Babunath Singh, Shri
Bahuguna, Shri H. N.
Baladhandayutham, Shri K.
Banamali Babu, Shri
Banerjee, Shrimati Mukul
Barman, Shri R. N..
Barubal, Shri Panna Lal
Basappa, Shri K.
Basumatari, Shri D,

Besra, Shri S. C.

Bhagat, Shri B. R.

Bhagat, Shri H. K. L.
Bhargava, Shri Basheshwar Nath

Bhatia, Shri Raghunandan Lal
Bist, Shri Narendra Singh
Brahmanandji, Shri Swami
Buta Singh, Shri

Chakleshwar Singh, Shi'i
Chanda, Shrimati, Jyotsna
Chandra Gowda, Shri D. B.

Chandrashekharappa Veerabasappa,

Shri T. V.
Chaturvedi, Shri Rohan Lal
Chaudhary, Shri Nitiraj Singh
Chavan, Shri D, R.
Chavan, Shri Yeshwantrao
Chawala, Shri Amar Nath

FEBRUARY 27, 1978 Thanks on President’s

Address
Challachami, Shri A, M.
Chhotey Lal, Shri
Chhutten Lal, Shri
Choudhary, Shri B. E.
Choudhury, Shri Moinul Haque

Daga, Shri M. C.

Dalbir Singh, Shri

Dalip Singh, Shri
Damani, Shri S. R.
Darbara Singh, Shri

Das, Shri Anadi Charan
Das, Shri Dharnidhar
Daschowdhury, Shri B. K.
Deo, Shri S. N, Singh
Dhamankar, Shri

Dhusia, Shri Anant Pradesh
Dinesh Singh, Shri

Dixit, Shri G. C.

Doda, Shri Hiralal

Dube, Shri J. P.

Dwivedi, Shri Nageshwar
Engti, Shri Biren

Gandhi, Shrimatli Indira
Ganesh, Shri K. R.

‘Gangadeb, Shri P.

Garcha, Shri Devinder Singh
Gautam, Shri C, D.

Gavit, Shri T, H.

George, Shri A, C.

Gill, Shri Mohinder Singh
Giri, Shri V. Shanker

Gogoi, Shri Tarun

Gohain, Shri C. C.

Gokhale, Shri H. R.
Gomango, Shri Giridhar
Gopal, Shri K.

Goswami, Shri Dinesh Chandra
Gotkhinde, Shri Annasaheb
Govind Das, Dr.

Gowda, Shri Pampan

Hansda, Shri Subodh
Hanumanthaiya, Shri K.

352
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Hari Kishore Singh, Shri
Hari Singh, Shri

Ishaque, Shri A, K. M.,
Jadejan, Shri D. P.

Jaffer Sharief, shri C. K.
Jagjivan Ram, Shri
Jamilurrahman, Shri Md.
Jeyalakshmi, Shrimati V.
Jha, Shri Chiranjib
Jitendra Prasad, Shri
Joshi, Shrimati Subhadra

Kadam, Shri Dattajirao
Kadam, Shri J. G.
Kader, Shri S. A,
Kahandole, Shri Z. M.
Kailas, Dr.

Kakodkar, Shri Purushottam
Kale, Shri
Kamakshaiah, Shri D.
Kamble, Shri T. D.
Kapur, 8hri Sat Pal
Karan Singh, Dr.
Kaul, Shrimati Sheila
Kavde, Shri B, R.
Khadilkar, Shri R. K.
Kisku, Shri A. K.
Kotrashetti, Shri A. K.
Kulkarni, Shri Raja

Kumaramangalam, Shri S. Mohan
Kushok Bakula, Shri

Lakshmikanthamma, Shrimati T.
Laskar, Shri Nihar

Lutfal Haque, Shri
Madhukar, Shri K. M,
Mahajan, Shri Vikram
Mahajan, Shri Y. S.

Mahata, Shri Debendra Nath
Mahishi, Dr. Sarojini

Majhi, Shri Gajadhar

Majhi, Shri Kumar
Malhotra, Shri Inder J.
Mallanna, Shri K.

Mandal, Shri Jagdish Narain

Mandal, Shri Yamuna Prasad
3499 L.S—18.

PHALGUNA 8, 18904 (SAKA)

Thanks on
President’s Address
Maurya, Shri B. P.

Mehta, Dr. Jivraj

Mirdha, Shri Nathu Ram
Mishra, Shri Bibhuti
Mishra, Shri Jagannath
Mishra, Shri L, N.
Misra, Shri S. N.

Modi, Shri Shrikishan
Mohsin, Shri F. H.
Muhammed Khuda Bukhsh, Shri
Murthy, Shri B. S.
Nahata, Shri Amrit
Naik, Shri B. V.

Nanda, Shri G. L.

Neig, Shri Pratap Singh
Nimbalkar, Shri

Oraon, Shri Kartik
Oraon, Shri Tuna

Pahadia, Shri Jagannath
Paniuli, Shri Paripcornanand
Pandey, Shri Damodar
Pandey, Shri Narsingh Narain
Pandey, Shri R. S.

Pandey, Shri Sudhakar
Pant, Shri K. C,

Paokai Haokip, Shri
Parashar, Prof. Narain Chand
Parikh, Shri Rasiklal

Partap Singh, Shri

Patel, Shri Natwarlal

Patil, Shri Anantrao

Patil, Shri T. A.

Patnaik, Shri J. B.

Peje, Shri S. L.

Prabodh Chandra, Shri
Pradhani, Shri K.

Qureshi, Shri Mohd. Shafi
Raghu Ramaiah, Shri K.
Rai, Shrimati Sahodrabai
Raj Bahadur, Shri

Rajdeo Singh, Shri

Raju, Shri P, V. G.
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Ram, Shri Tulmohan

Ram Dhan, Shri

Ram Prakash, Shri

Ram Sewak, Ch. .
Ram Surat Prasad, Shri
Ram Swarup, Shri

Ramji Ram, Shri .
Ramshekhar Prasad Singh, Shri
Rana, Shri M. B.

Rao, Shri Jagannath

Rao, Dr. K. L.

Rao, Shri Nageswara

Rao, Shri P. Ankineedu Prasad
Rao, Shri Pattabhi Rama
Rao, Dr. V. K. R. Varadaraja
Rathia, Shri Umed Singh
Raut, Shri Bhola

Reddy, Shri M, Ram Gopal
Rohatgi, Shrimati Sushila
Roy, Shri Bishwanath
Rudra Pratap Singh, Shri
Sadhu Ram, Shri

Sainj, Shri Mulki Raj
Salve, Shri N. K. P.
Samanta, Shri S. C.

Sanghi, Shri N. K.

Sarkar, Shri Sakti Kumar
Sathe, Shri Vasant

Satish Chandra, Shri
Satpathy, Shri Devendra
Savant, Shri Shankerrao
Savitri Shyam, Shrimati
Sayeed, Shri P. M.

Sethi, Shri Arjun
Shahnawaz Khan, Shri
Shambhu Nath, Shri
Shankar Dayal Singh, Shri
Shankar Dev , Shri
Shankaranand, Shri B.
Sharma, Shri A. P,
Sharma, Dr, H, P.

Sharma, Shri Madhoram
Sharma, Shri Nawal Kishore
Sharma, Dr. Shankar Dayal
Shashi Bhushan, Shri
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Shastri, Shri Biswanarayan
Shastri, Shri Raja Ram
Shastri, Shri Sheopujan
Shenoy, Shri P. R.
Sher Singh, Prof.
Shinde, Shri Annasaheb P.
Shivnath ,Singh, Shri
Shukla, Shri B. R
Shukla, Shri Vidya Charan
Siddayya, Shri S, M,
Siddheshwar Prasad, Shri
Singh, Shri Vishwanath Pratap
Sinha, Shri Dharam Bir

Sinha, Shri Nawal Kishore
Sinha, Shri R. K.

Sohan Lal, Shri T.
Sunder Lal, Shri
Surendra Pal Singh, Shri
Swaminathan, Shri R. V.
Swamy, Shri Sidrameshwar
Swaran Singh, Shri
Tarodekar. Shri V. B.
Tayyab Hussain, Shri
Tewari, Shri Shankar
Thakre, Shri S. B.
Thakur, Shri Krishnarao
Tiwary, Shri K. N.

Tombi Singh, Shri N,
Tula Ram, Shri

Uikey, Shri M. G.
Unnikrishnan, Shri K, P,
Vekaria, Shri
Venkatswamy, Shri G.
Verma, Shri Balgovind
Verma, Shri Ramsingh Bhai
Vijay Pal Singh, Shri
Yadav, Shri Chandrajit
Yadav, Shri N, P.

Yadav, Shri R. P.’
Yadav, Shri D, P.
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MR. SPEAKER: The result* of the

Division is:
Ayes: 20: Noes: 252
The motion was negatived.

Ayes: Shri P. M. Mehta.

*The following members also re corded their votes for NOES:—

Noes: Sarvashri Kedar Nath Singh and Dharamrao Afzal Parkar
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MR. SPEAKER: Amendment No.
383.

SHRI M. KATHAMUTHU (Naga-
pattinam): My amendment reads:

‘That at the end of the motion,
the following be added, namely:—

“but regret that in the Address
no mention has been made of

the brutal atrocities committed
against Harijans in different
parts of the country such as

burning of huts, looting, murder
and molestation of women, and
the need to take firm and effec-
tive steps to protect them from
such atrocities”’

SHRI JYOTIRMOY BOSU: Amend-
ment No. 475 is also on the same
subject. It may be taken up along
with this.

MR. SPEAKER: Do not go on
adding. I have already noted those
which you gave to me.

I shall now put amendment No. 383
to vote,

The question is:

‘That at the end of the motion, the
following be added. namely:—

“but regret that in the Address
no mention has been made of the
brutal atrocities _ committed
against Harijans in  different
parts of the country such ag burn-
ing of huts, looting, murder and
molestation of women, and  the
need to take firm and effective
steps to protect them from such
atrocities”.’ (383).
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The Lok Sabha divided:

AYES

Division No. 6] [18.34 hrs

Baladhandayutham, Shri K. ,
Banerjee, Shri S, M.
Bhagirath Bhanwar, Shri
Bhaura, Shri B. S.

Bosu, Shri Jyotirmoy
Chandrappan, Shri C. K.
Chavda, Shri K. S.
Chowhan, Shri Bharat Singh
Das, Shri R. P.

Deb, Shri Dasaratha

Deo, Shri P. K.

Dhandapani, Shri C. T.
Dutta, Shri Biren

Gowder, Shri J. Matha
Guha, Shri Samar

Gupta, Shri Indrajit

Halder, Shri Krishna Chandra
Hazra, Shri Manoranjan
Jha, Shri Bhogendra

Joarder, Shri Dinesh

Joshi, Shri Jagannathrao
Kachwai, Shri Hukam Chand
Kathamuthu, Shri M.
Madhukar, Shri K. M.
Mavalankar, Shri P. G.
Mehta, Shri P. M.

Mishra, Shri Shyamnandan
Mohammad Ismail, Shri
Muruganantham, Shri S. A.

. Parmar, Shri Bhaljibhai

Rao, Shri M. Satyanarayan
Reddy, Shri B. N.

Saha, Shri Gadadhar
Sezhiyan, Shri

Singh, Shri D. N.

Verma, Shri Phool Chand
Vijay Pal Singh Shri
Viswanathan, Shri G.
Yadav, Shri G, P.
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NOES
Achal Singh, Shri
Afzalpurkar, Shri Dharamrao
Aga, Shri Syed Ahmed
Ahirwar, Shri Natbu Ram
Ahmed, Shri F. A.
Alagesan, Shri O. V.
Ambesh, Shri
Ankineedu, Shri Manganti
Appalanaidu, Shri -
Arvind Netam, Shri
Austin, Dr. Henry
Awdhesh Chandra Singh, Shri
Azad, Shri Bhagwat Jha
Aziz Imam, Shri
Babunath Singh, Shri
Bahuguna, Shri H. N.
Banamali Babu, Shri
Banerji Shrimati Mukul
Barman, Shri R. N.
Barupal Shri Panna Lal
Basappa, Shri K.
Basumatari, Shri D.
Besra, Shri S. C.
Bhagat, Shri B. R.
Bhagat, Shri H. K. L.
Bhargava, Shri Basheshwar Nath
Bhatia, Shri Raghunandan Lal
Bist, Shri Narendra Singh

Buta Singh, Shri
Chakleshwar Singh, Shri
Chanda, Shrimati Jyotsna
Chandra Gowda, Shri D B.
Chandra Shekharappa Veerabasappa
Shri T. V.
Chaturvedi, Shri Rohan Lal
Chaudhary, Shri Nitiraj Singh
' Chavan, Shri D. R.
Chavan, Shri Yeshwantrao
Chawla, Shri Amar Nath
Chellachami, Shri A, M.
Chhotey Lal, Shri
Chutten Lal, Shri
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Choudhary, Shri B. E.
Choudhury, Shri Moinul Haque

Daga, Shri M. C.

Dalbir Singh_ Shri

Dalip Singh, Shri
Damani, Shri S, R.
Darbara Singh, Shri

Das, Shri Anadi Charan
Das, Shri Dharindhar
Daschowdhury, Shri B. K.
Deo, Shri S. N. Singh
Dhamankar, Shri

Dhusia, Shri Anant Prasad
Dinesh Singh, Shri

Dixit, Shri G. C.

Doda, Shri Hiralal
Dube, Shri J. P.
Dwivedi, Shri Nageshwar

Engti, Shri ‘Biren

Gandhi, Shrimati Indira
Ganesh, Shri K. R.

Gangadeb, Shri P.

Garcha, Shri Devinder Singh
Gautam, Shri C. D.

Gavit, Shri T. H.

George, Shri A, C.

Gill, Shri Mohinder Singh
Gogoi, Shri Tarun

Gohain, Shri C. C.
Gokhale, Shri H. R.
Gomango, Shri Giridhar
Gopal, Shri K.

Goswami, Shri Dinesh Chandra
Gotkhinde, Shri Annasaheb
Govind Das, Dr.

Gowda, Shri Pampan
Hansda Shri Subodh

Hari Kishore Singh, Shri
Hari Singh, Shri

Ishaque, Shri A. K. M.
Jadeja, Shri D, P,
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Jaffer Sharief, Shri C. K.
Jagjivan Ram, Shri
Jamilurrahman, Shri Md.
Jeyalakshmi, Shrimati V.
Jha, Shri Chiranjib

Jitendra Prasad, Shri
Joshi, Shrimati Subhadra
Kadam, Shri Dattajirao

Kader, Shri S. A.
Kahandole, Shri Z. M.
Kailas, Dr.

Kakodkar, Shri Purushottam
Kale, Shri

Kamakshaiah, Shri D.
Kamala Prasad, Shri
Kamble, Shri T. D.

Kapur, Shri Sat Pal

Karan Singh, Dr.

Kaul, Shrimati Sheila
Kavde, Shri B. R.

Kedar Nath Singh, Shri
Kisku, Shri A. K,
Kotrashetti, Shri A, K.
Kulkarni, Shri Raja
Kumaramangalam, Shri S. Mohan
Kushok Bakula, Shri
Lakshmikanthamma, Shrimati T.
Laskar, Shri Nihar

Lutfal Haque, Shri
Mahajan, Shri Vikram
Mahajan, Shri Y. S

Mahata, Shri Debendra Nath
Mahishi, Dr. Sarojini

Majhi, Shri Gajadhar

Majhi, Shri Kumar
Malhotra, Shri Inder J.
Mallanna, Shri K.

Mandal, Shri Jagdish Narain
Mandal, Shri Yamuna Prasad
Maurya, Shri B. P.

Mehta, Dr. Jivraj

Mirdha, Shri Nathu Ram
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Mishra, Shri Bibhuti

Mishra, Shri Jagannath

Mishra, Shri L. N,

Misra, Shri S. N.

Modi, Shri Shrikishan
Mohapatra, Shri Shyam Sunder
Mohsin, Shri F. H,

Muhammed Khuda Bukhsh, Shri
Murthy, Shri B. S.

Nahata, Shri Amrit

Naik, Shri B. V.
Nanda, Shri G. L.

Negi, Shri Pratap Singh
Nimbalkar, Shri

Oraon, Shri Kartik

Oraon, Shri Tuna

Pahadia, Shri Jagannath
Painuli, Shri Paripoornanand
Pandey, Shri Damodar
Pandey, Shri R. S.

Pandey, Shri Sudhakar
Pant, Shri K. C.

Paokai Haokip, Shri
Parashar, Prof. Narain Chand
Parikh, Shri Rasiklal
Pratap Singh, Shri

Patel, Shri Natwarlal

Patil, Shri Anantrao

Patil, Shri T, A.

Patnaik, Shri J. B.

Peje, Shri S. L.

Prabodh Chandra, Shri
Pradhani, Shri K,
Qureshi, Shri Mohd. Shafi
Raghu Ramaiah, Shri K.
Rai, Shrimati Sahodrabai
Raj Bahadur, Shri
Rajdeo Singh, Shri
Raju, Shri P. V. G.
Ram, Shri Tulmohan
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Ram Dhan, Shri

Ram Prakash, Shri

Ram Sewak, Ch.

Ram Surat Prasad, Shri

Ram Swarup, Shri

Ramji Ram, Shri

Ramshekhar Prasad Singh, Shri
Rana, Shri M. B,

Rao, Shri Jagannath

Rao, Dr. K. L.

Rao, Shri Nageswara
Rao, Shri Pattabhi Rama

Rao, Dr. V. K. R. Varadaraja

Rathia, Shri Umed Singh
Raut, Shri Bhola

Reddy, Shri K. Kodanda Rami
Reddy, Shri M. Ram Gopal
Rohatgi, Shrimati Sushila
Roy, Shri Bishwanath
Rudra Pratap Singh, Shri
Sadhu Ram, Shri

Saini, Shri Mulki Raj
Salve, Shri N. K. P.
Samanta, Shri S. C.

Sanghi, Shri N. K.

Sarkar, Shri Sakti Kumar
Sathe, Shri Vasant
Satpathy, Shri Vevendra
Savan!, Shri Shankerrao
Savitrs Shyam, Shrimati
Sethi, Shri Arjun
Shahnawaz Khan, Shri
Shambhu Nath, Shri
Shankayr Dayal Singh, Shri
Shankar Dev, Shri
Shankaranand, Shri B.
Sharma, Shri A. P.

Sharma, Dr. H P.
Sharma, Shri Madhoram
Sharma, Shri Nawal Kishore

Sharma, Dr. Shankar Dayal
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Shashi Bhushan, Shri
Shastri, Shri Biswanarayan
Shastri, Shri Raja Ram
Shastri, Shri Sheopujan
Shenoy, Shri P. R.
Sher Singh, Prof.
Shinde, Shri Annasaheb P,
Shivnath Singh, Shri
Shukla, Shri B. R.
Shukla, Shri Vidya Charan
Siddheshwar Prasad, Shri
Singh, Shri Vishwanath Pratap
Sinha, Shri Dharam Bir
Sinha, Shri Nawal Kishore
Sinha, Shri R. K.
Sohan Lal, Shri T.
Sunder Lal, Shri
Surendra Pal Singh, Shri
Swaminathan, Shri R. V.,
Swamy, Shri Sidrameshwar
Tarodekar, Shri V. B.
Tayyab Hussain, Shri
Thakre, Shri S. B.
Thakur, Shri Krishnarao
Tiwary, Shri K. N.
Tombi Singh, Shri N.
Tula Ram, Shri
Unnikrishnan, Shri K, P.
Vekaria, Shri
Venkatswamy, Shri P.
Verma, Shri Balgovind
Verma, Shri Ramsingh Bhai
Vidyalankar, Shri Amarnath
Yadav, Shri Chandrajit
Yadav, Shri N. P.
Yadav, Shri R. P.
Yadav, Shri D. P,
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MR. SPEAKER: The result* of the

' Division is:

Ayes : 39; [Noes : 242

The motion was negatived.

*The following members also recorded their votes for NOES:—

Sarvashri M. G. Vikey, N. N. Pandey, K. Chikkalingaiah, P. Anki-
needu Prasada Rao and J. G. Kadam.
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MR. SPEAKER: I shall now put
amendment No. 447 moved by Shri
Sezhiyan to vote.

Amendment No. 447 put and
........ negatived.
MR. SPEAKER: Now amendment
No. 466.

SHRI JYOTIRMOY BOSU: I will
read out my amendment.

‘That at the end of the motion,
the following be added, namely:—

“but regret that the unemploy-
ment and under-employment in
the urban and rural areas have
been rising on an unprecedented
scale”.

MR. SPEAKER: The question is:

‘That at the end of the motion,
the following be added, namely:—

“but regret that the unemploy-
ment and under-employment in
the urban and rural areas have
been rising on an unprecedented
scale.” (466).

The Lok Sabha divided:
Division No. 7 18.37 hrs.
AYES

Baladhandayutham, Shri K.
Banerjee, Shri S, M.

Bhagirath Bhanwar, Shri
Bhaura, Shri B. S.

Bosu, Shri Jyotirmoy

Chandrappan, Shri C. K.
Chavda, Shri K, S.

Chowhan, Shri Bharat Singh
Dass, Shri R. P.

Deo, Shri P. K.
Dhandapani, Shri C. T.

Dutta, Shri Biren
Goswami, Shrimati Bibha Ghosh

Gowder, Shri J, Motha,

1894 (SAKA) Thanks on
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Guha, Shri Samar
Gupta, Shri Indrajit

Halder, Shri Krishna Chandra
Hazra, Shri Manoranjan

Jha, Shri Bhogendra -
Joarder, Shri Dinesh

Joshi, Shri Jagannathrao

Kachwai, Shri Hukam Chand

‘ Madhukar, Shri K. M.

Mehta, Shri P. M.

Mishra, Shri Shyamnandan
Mohammad Ismail, Shri
Muruganantham, Shri S. A.

Parmar, Shri Bhaljibhai
Reddy, Shri B. N.

Saha, Shri Gadadhar
Sezhiyan, Shri
Singh, Shri D. N.

Verma, Shri Phool Chand
Vijay Pal Singh Shri
Viswanathan, Shri G.
Yadav, Shri G. P.

NOES
Achal Singh, sShri
Afzalpurkar, Shri Dharamrao.
Aga, Shri Syed Ahmed
Ahirwar, Shri Nathu Ram
Ahmed, Shri F. A.
Alagesan, Shri O, V.
Ambesh, Shri
Ankineedu, Shri Maganti

* Appalanaidu, Shri

Arvind Netam, Shri
Austin, Dr. Henry A
Awdhesh Chandra Singh, Shri

Azijz Imam, Shri
Babunath Singh, Shri
Bahuguna, Shri H. N.
Banamalj Babu, Shri
Banerji, Shrimati Mukul
Barman, Shri R. N.
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Barupal, Shri Panna Lal -
Basappa, Shri K.
Basumatari, Shri D.

Besra, Shri S. C.
Bhagat, Shri B. R.
Bhagat, Shri H. K. L.
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Bhargava, Shri Basheshwar Nath
Bhatia, Shri Raghunandan Lal
Bisht, Shri Narendre Singh
Buta Singh, Shri
Chakleshwar Singh, Shri
Chanda, Shrimati Jyotsna
Chandra Gowda, Shri D. B.
Chandrashekharappa  Veerabasappa,
Shri T. V.
Chaturvedi, Shri Rohan Lal
Chaudhary, Shri Nitiraj Singh
Chavan, Shri D. R.
Chavan, Shri Yeshwantrao
Chawla, Shri Amar Nath
Chellachami, Shri A. M.
Chhotey Lal, Shri
Chhutten Lal, Shri
Chikkalingaiah, Shri K.
Choudhary, Shri B. E.

Choudhury, Shri Moinul Haque
Daga, Shri M. C.

Dalbir Sinigh, Shri

Dalip Singh, Shri

Damani, Shri S. R.

Darbara Singh, Shri

Das, Shri-Anadi Charan

Das, Shri Dharnidhar

Daschowdhury, Shri B. K.
Deo, Shri S. N. Singh
Dhamankar, Shri
Dhusia, Shri Anant Prasad
Dinesh Singh, Shri

Doda, Shri Hiralal

Dube, Shri J. P.

Dwivedi, Shri Nageshwar
Engti, Shri Biren )
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uandhi, Shrimati Indira
Ganesh, Shri K. R.
Gangadeb, Shri P.
Garcha,Shri Devinder Singh
Gautam, Shri C. D.
Gavit, shri T. H.

George, Shri A. C.

Gill, Shri Mohinder Singh
Gogoi, Shri Tarun
Gohain, Shri C. C.
Gokhale, Shri H. R.

Gomango, Shri Giridhar
Gopal, Shri K.

Goswami, Shri Dinesh Chandra
Gotkhinde, Shri Annasaheb
Govind Das, Dr.

Gowda, Shri Pampan
Hansda, Shri Subodh
Hanumanthaiya, Shri K.
Hari Kishore Singh, Shri
Hari Singh, Shri

Ishaque, Shri A. K. M.
Jadeja, Shri D. P.

Jaffer Sharief, Shri C. K
Jagjivan Ram, Shri
Jeyalakshmi, Shrimati V.
Jha, Shri Chiranjib
Jitendra Prasad, Shri
Joshi, Shrimati Subhadra
Kadam, Shri Dattajirao
Kadam, shri J. G.
Kadannappali, Shri Ramachandran
Kader, Shri S. A.
Kahandole, Shri Z. M.
Kailash, Dr.

Kakodkar, Shri Purushottam
Kale, Shri

Kamakshaiah, Shri D.
Kamalg Prasad, Shri
Kamble, Shri T. D.

Kapur, Shri Sat Pal
Karan Singh, Dr.

Kaul, Shrimati Sheila
Kavde, Shri B. R.
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Kedar Nath Singh, Shri
Khadilkar, Shri R. K.

Kisku, Shri A. K.

Kotrashetti, Shri A/ K.
Kulkarni, ShM Raja
Kumaramangalam, Shri S. Mohan
Kushok Bakula, Shri
Lakshmikanthamma, Shrimati T.
Laskar, Shri Nihar

Lutfal Haque, Shri

Mahajan, Shri Vikram
Mahajan, Shri Y. S,

Mahata, Shri Debendra Nath
Mahishi, Dr. Sarojini

Majhi, Shri Gajadhag

Majhi, Shri Kumar

Malhotra, Shri Inder J.
Mallanna, Shri K.

Mandal, Shri Jagdish Narain
Mandal, Shri Yamuna Prasad
Maurya, Shri B. P.

Mehta, Dr. Jivraj

Mirdha, Shri Nathu Ram
Mishra, Shri Bibhuti

Mishra, Shri Jagannath
Mishra, Shri L. N.

Mishra, Shri S. N.

Modi, Shri Kishan

Mohapatra, Shri Shyam Sunder
Mohsin Shri F. H.

Muhammed Khuda Bukhsh, Shri
Murthy, Shri B. S.

Nahata, Shri Amrit

Naik, Shri B. V.

Nanda, ShrisG. L.

Negi, Shri Pratap Singh
Nimbalkar, Shri

Oraon, Shri Kartik
Oraon, Shri Tuna

Pahadia, Shri Jagannath
Painuli, Shri PdMptbtnanand
Pandey, Shri Damodar
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Pan&ey, Shri Narsingh Narain-
Pandey, Shri R. 8.
Pandey, Shri Sudhakar
Pant, Shri K. 7.

Paokai Haokip Shri
Parashar, Prof. Narain Chand
Parikh, Shri Rasiklal
Partap Singh, Shri
Patel, Shri Natwarlal
Patil, Shri Anantrao
Patil, Shri T. A.
Patnaik, Shri J. B.

Jeje, Shri S. L.
Pradhani, Shri K.

Quresi, Shri Mohd. Shafi
Raghu Ramaiah, Shri K.
Rai, Shrimati Sahodrabai
Raj Bahadur, Shri
Rajdeo Singh, Shri

Raju, Shri P. V. G.
Ram, Shri Tulmohan
Ram Dhan, Shri

Ram Prakash, Shri

Ram Sewak, Ch.

Ram Surat Prasad, Shri
Ram Swarup, Shri

Ramji Ram, Shri
Ramshekhar Prasad Singh, Shri
Rana, Shri M. B.

Rao, Shri Jagannath
Rao, Dr. K. L.

Rao, Shri Nageswara

Rao, Shri P. Ankineedu Prasada

Rao, Shri Pattabhi Rdma
Rao, Dr. V. K. R. Varadara)a
Rathia, Shri Umed- Singh
Raut, Shri Bhola

Reddy, Shri K. Kodanda Rami
Reddy, Shri M. Ram Gopel
Rohatgi, Shrimdti Sushila
Roy, Shri Bishwanath

Rudra Pratap Singh, Shri
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Sadhu Ram; Shri "
Saini, Shri Mulki Raj. -
Salve, Shri N. K. P.-
Samanta, Shri S. C.
Sanghi, Shri N. K.- .
Sarkar, Shri Sakti Kumar
Sathe, Shri Vasant
Satish Chandra, Shri
Satpathy, Shri Dévendra
Savitri Shyam, Shrimati
Sayeed, Shri P. M.

Sethi, Shri Arjun
Shahnawaz Khan, Shri
Shambhu Nath, Shrij
Shankar Dayal ‘Singh, Shri
Shankar Dev, Shri
Shankaranand, Shri B.
Sharma, Shri A. P.
Sharma, Dr. H. P.

Sharma, Shri Nawal Kishore
Sharma, Dr. Shankar Dayal
Shashi Bhushan, Shri

Shastri, Shri Biswanarayvan

Shastri, Shri Raja Ram
Shastri, Shri Sheopujan
Shenoy, Shri P. R.

Sher Singh, Prof. '
Shinde, Shri Annasaheb P.
Shivnath Singh, Shri
Shukla, Shri B. R.

Shukla, fShri Viq!ya Chgran
Siddheshwar Prasad, Shri -

Singh, Shoi Vishwanath Pratap

Sinha, Shri Dharam Bir

Address
Sinha, Shri R. K.
Sohan Lal, Shri T.
Sunder Lal, Shri
Surendra Pal Singh, Shri
Swaminathan, Shri R. V.
Swamy, Shri Sidrameshwar
Tarodekar, Shri V. D.
Tayyab Hussain, Shri
Tewari, Shri Shankar
Thakre, Shri S. B.
Thakur, Shri Krishanrao
Tiwari, Shri K. N.
Tombi Singh, Shri N.
Tula Ram, Shri
Uikey, Shri M. G.
Unnikrishnan, Shri K. P.
Vekaria, Shri
Venkatswamy, Shri G.
Verma, Shri Balgovind .
Verma, Shri Ramsingh Bhai
Vidyalankar, Shri Amarnath
Yadav, Shri Chandrajit
Yadav, Shri N. P.
Yadav, Shri K. P.
Radav, Shri D. P.

MR. SPEAKER: The result* of the
Division is Ayes: 32; Noes: 243.

The motion was negatived
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*The following members also recorded their votes: —

Sarvashri Nawal Kishore Sinha, Madho Ram Sharma, Bhagwat Jha
Azad, G. C. Dixit, Md. Jamilrrahaman, and Swami Brahmanandji.
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Amendments Nos. 414, 417, 419 and
425 were put and negatived.

MR. SPEAKER: I shall now put
the amendments of all others, except
those which have already been voted,
namely all amendments in the names
of Shri K. M. Madhukar, Shri Laxmi-
narayan Pandeya, Prof. Madhu
Dandavate, Shri P. G. Mavalankar,
Shri P. K. Deo, Shri Dasaratha Deb,
Shri Sarjoo Pandey, Shri K. S. Chav-
da, Shri N. Sreekantan Nair, Shri
Dinen Bhattacharyya, Shri P. M.
Mehta, Shri Bhogendra Jha, Shri
Saroj Mukherjee, Shri Surendra
Mohanty, Shri D. K. Panda, Shri
Shyamnandan Mishra, Shri M. Katha-
muthu, Shri Hukam Chand Kachwai,
Shri Sezhiyan and Shri Jyotirmoy
Bosu.

The Amendments* were put and
negatived.

PHALGUNA 8, 1894 (SAKA)

Thanks on
President’s Address

MR. SPEAKER: I shall now put
the main motion moved by Shri R.
K. Sinha and seconded by Shri K. P.
Unnikrishnan.
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The question is:

“That an Address
to the President
terms: —

“That the Members of Lok Sabha
assembled in this Session are
deeply grateful to the Presi-
dent for the Address which
he has been pleased to deliver
to both Houses of Parliament
assembled together on the
19th February, 1978".”

The motion was adopted.
18.41 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
February 28, 1973/Phalguna 9, 1894
(Saka).

be presented
in the following

*Amendments Negatived:

Nos. 22to 46, 58 to 70, 72 to 74, 76 to 78, 81

to 90, 92 to 104, 108 to 108, 110 to 131, 142 to 146, 148 to 157, 159 to 165, 167
to 197, 199 to 203, 205, 208 to 220, 222 to 230, 234 to 240, 242, 246, 248 to
304, 307 to 323, 325 to 382, 384 to 413, 415, 416, 418, 420 to 424, 426 to 429,

431 to 446, 448 to 465 and 467 to 475.
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